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LOK SABHA

Monday, April 30, 1962/Vaisakha 10,
1884 (Saka)

The Lok Sabha met at Eleven of the
Clock

[MR. SPEAKER in the Chair]
MEMBERS SWORN

Shri P. K. Deo (Kalahandi).
Shri D. D. Puri (Kaihal).

ORAL ANSWERS TO QUESTIONS

Co-operative Movement in Eastern
Region

*269. Shri Shree Narayan Das:
Will the Minister of Community
Development, Panchayati Raj and
Co-operation be pleased to state:

(a) whether any, and if so, what
steps have been tauken by the Union
and various State Governments of the
Eastern Region to strengthen the
co-operative movement there which
has becn found to be much weaker
as compared to other regions; and

(b) whether indications are avail-
able as to the progress made in this
dircction?

The Deputy Minister in the Minis-
try of Community Development,
Panchayati Raj and Co-operation
(Shri B. S. Murthy): (a) and (b). A
statement is laid on the Table of the
Sabha.

STATEMENT

(a) and (b). The problems con-
fronting the States in the eastern
region were studied by teams of
officers sent out by the Government
of India and the Reserve Bank. Their
findings were discussed at meetings
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of officials and later at a conference
of the Ministers incharge of Co-
operation in these States in Novem-
ber, 1961. It has been agreed:

(i) that official control of co-
operative institutions should
be removed thereby enabling
non-officials to assume posi-
tions of responsibility;

(ii) priority should be given to
consolidation  rather than
expansion and the structural
weaknesses of the institutions
will be remedied through
appropriate measures;

(iii) the deficiency of the staff
will be made good; and

(iv) along with these measures,
more liberal financial assist-
ance for longer periods will
be made available to the
institutions to cnable them to
function satisfactorily.

Except in the case of Bihar, the
State Governments have drawn  up
detailed programmes for revitalisation
of weak societies and for liquidation
of societies which are beyond recti-
fication, The Bihar programme is still
tc be finalised. Schemes for provid-
ing more liberal financial assistance
are under preparation in all these
states.

In view of the magnitude of the
problem it will take some time for any
appreciable progress to be felt.

Shri Shree Narayan Das: From the
statement it is not clear whether any
special assistance is to be given by
the Centre to this Region and if so,
what is the nature of the assistance
to be given.

8Shri B. S. Murthy: The statement
is as clear as day light. Only finarn-
cial assistance, perhaps, the hon.
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Member is trying to know. As far as
that is concerned, a crore of rupees
has been set apart for the Third Five
Year Plan, strictly speaking for the
next four years and Rs. 10 lakhs for
this current year. ’

Shri Shree Narayan Das: There was
a special team that was deputed to
enquire into the inherent defects in
the working of the co-operative move-
ment in this region. What were the
important recommendations, if there
are any  which have not been accept-
ed by the conference?

Shri B. S. Murthy: All those
recommendations have been gone into
and those recommendations, as have
been stated, arc: (i) that official
control of co-operative institutions
should be removed thereby enabling
non-officials to assumec posilions of
responsibility. In some of the States,
Ministers and officials are Chairmen
of Banks, etc. This we did not want.
(ii) Priority should be given to con-
solidation rather than expansion. The
tendency in these States is to go on
expanding the co-operative movement
instead of consolidating and trying to
make them very effective. (iii)
Deficiency of staff; especially super-
visory, Audit and Inspecting staff has
not been consolidated. Therefore, we
have laid emphasis on these recom-
mendations. As far as the fourth
recommendation is concerned, I have
already said that a crore of rupees
has been set apart over and above
the Central ceiling.

Shri Jaipal Singh: In working out
the Plan, may I know whether the
Ministry have studied the Dhebar
Commission report, particularly in
regard to the role of co-operation in
the tribal areas?

Shri B. S. Murthy: The tribal people
have not been kept out of the pur-
view of the co-operative movement.

Shri S. M. Banerjee: In the state-
ment it is stated that official control
o! co-operative institutions should be
removed thereby enabling non-officials
to assume positions of responsibility.
I want to know whether non-officials
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have been associated with this;
whether the leaders of the kisan
sabhas have been associated with this.

Shri B. S. Murthy: We do not make
any differentiation between Kisan
sabhas and Mazdoor sabhas. Any
person, any organisation interested in
the co-operative movement can come
and participate.  After all, it is a
voluntary organisation.

Shrimati Savitri Nigam: May I
know what has been done regarding
the inclusion of co-operation in the
education system, especially in the
higher sccondary and college stage?

Mr. Speaker: That is a gencral
question not connected with this.

Shri Basumatari: May I know whe-
ther it is a fact that the co-operative
system is more popular in the tribal
areas than in othcrs in Assam?

Shri B. S. Murthy: In the tribal
arcas, both the co-operative and the
collective systems are in vogue.

Electricity for Kandla Porc

*270. Shri Raghunath Singh: Will
the Minister of Irrigation and Power
be pleased to state whether any
scheme is being considered by Central
or State Government to give more
electric power to Kandla port?

The Minister of Irrigation and
Power (Hafiz Mohammed Ibrahim):
Yes, Sir. Two units of 5 MW each
have becn sanctioned for supply of
power to Kandla Port during the
Third Plan period.

Wt T feg o Freem 9 ¥
TN & AT Tt IR AT EY 2T AT T
ufer g e & § sreT amear g
e 97 #7 o1 fasreir A7 st ag T
F I F FH guiy av SUTET Ry ?

Hafiz Mohammagq Ibrahim: It is
difficult for me to say offhand the
particular price which would prevail
in two different localities; unless I
examine both, I cannot say definitely
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what the result will be. If my hon.
friend wants it, I may do so.

Shri Umanath: May I know whether
Government have received any re-
presentations from the Kandla Vikas
Mandal for the reduction of the clec-
tricity rates as well, and if so, Gov-
ernment’s decision thereon?

Hafiz Mohammad  Ibrahim: That
might have been rececived by the
State Government. There is no in-
formation with us about it, since that
has not come to us.

Shri  Umanath: My question is
whether the Central Government
have received any representations; I
am not talking about the State Gov-
ernment.

Mr. Speaker: When the hon. Minis-
ter says that it might have been re-
ceived by the State Government, it
means that the Central Government
have not reccived any.

Shri Man Sinh Patel: Will the hon.
Minister state the exact ycar of the
Third Plan in which this scheme will
be finalised?

Hafiz Mohammad Ibrahim: By 1963-
64.

Mr. Speaker: Next question. Q. No.
272.

Shri Indrajit Gupta: May I request
that question No. 283 on the same
subject may also be taken up along
with this question?

Mr. Speaker: Yes, that question
also may be taken up, if it is not in-
convenient to the hon. Minister.

Hooghly Pilots

+

( Shri Raghunath Singh:
Shri Rameshwar Tantia:
Shri Indrajit Gupta:
*979 J Shri P. C. Borooah:

"\ Shri Muhammed Elias:
Shri Nath Pai:
Shri H. N. Mukerjee:
Shri Liladhar Kotoki:

Will the Minister of Transport and
Communications be pleased to state:
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(a) whether it is a fact that Hooghly
Pilot Service Association had sent
some of their representatives here to
discuss their grievances with the
Ministry;

(b) whether it is also a fact that
pilots have threatened to resign unless
their grievances are met;

(c¢) if so, the details thereof; and

(d) the steps Government have
taken therefor?

The Minister of Transport and
Communications (Shri Jagjivan Ram):
(a) to (d). A statement is laid on
the Table of the Sabha. [See Appen-
dix I, annexure No. 40.]

Hooghly Pilots

*283. Shri Indrajit Gupta: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) the terms of scttlement on basis
of which the Hooghly Pilots with-
drew their mass resignation threat
recently;

(b) whether it is a fact that the
assurances given to them by the
Calcutta Port Commissioners in the
past have not been honoured; and

(c) whether it is now proposed to
revise the Pilots’ salary scales and
allowances?

The Minister of Transport and
Communications (Shri Jagjivan Ram):
(a) to (c). A statement is laid on the
Table of the Sabha.

STATEMENT

(a) and (c). On the 7th April, 1962,
after discussions with the Chairman
oi the Port Commissioners, who pro-
mised to look into their case sym-
pathetically and forward the views
and recommendations of the Port
Commissioners on the Guha Roy Com-
mittee’s report regarding the condi-
tions of service of the Hooghly Pilots
and the other five marine services of
the Port of Calcutta before the end
of April, 1962, to Government, the
Pilots agreed to continue to work
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normally in their posts. Government
are awaiting the recommendations of
the Port Commissioners.

(b) There is no official record either
with the Port Commissioners or with
Government of any assurances given
to the Pilots, which have not been
honoured. The Guha Roy Committee
had gone into this question and the
Port Commissioners will consider this
matter further along with the other
recommendations contained in the
Committee’s report.

it T Tag - gaet F A qrzAa
oA ERa@T AT QY | T AR
I AT &1 A 1RUY F, 4 7R%o
AR A 18%¢ 7 19 FAIN FAF
# 1% 1 AR TF oy FA AT
FEW A1 7L &1 F AT Awer g
@< qzere oW A g & A AT
Tt TG} AT ?
=Y SESlaT TR @aT FHIT FT
FHAT AT I ITET & EF AAT E
aff § | Fa FA A W@RE FAL A
1 fqwrfeg # 39 A1 77 foran 21 TRE
gt fawrfsar 77 #fweas #1371
W7 g1 FfgeA? F7 AMZT AW T
fa=rT &9 & arg 99 & A1 A
a0 faa @19 %
o
Shri Indrajit Gupta: In the state-
ment. it has been stated that there
is no official record of the assurances
given to the pilots. Mayv I know
whether it is not a fact that before
the settlement was reached, the pilots
themselves produced the actual docu-
ment which was signed by Mr.
N. M. Ayyar, the then Chairman of
the Port Commissioners, and that

document’s validity has been accept-
ed?

Shri Jagjivan Ram: I do not want
to go into the details of that, because
the validity or otherwise of the docu-
ment has been gone into by the Guha
Roy Committee as well.
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Shri Hem Barua: May I kgow
whether it is a fact that a  Special
Marine Committee granted substantial
pay increases to other marine officers
in 1951, but did not include in their
recommendations  the case of the
pilots, and if so, the special reason for
excluding them?

Shri Jagjivam Ram: At present, I
have no information about ithe 1951
committee. The Hooghly Pilots were
taken over by the Commissioners in
1948, and in 1952-53 or so they made
certain demands, and ‘he Lokur Com-
mittee was set up in 1954-55.

Shri S. M. Banerjee: The statement
says that the recommendations of the
Port Commissioners are awaited by
Government. I want to know when
the recommendations are likely to be
received from the Port Commissioners.
By what time are they expected?

Shri Jagjivan Ram: They arc likely
to be received within a few days, I
think.

Shrimati Renu Chakravartty: Is it a
fact that in the Guha Roy Commitlee’s
report, there is no mention whatsocver
regarding the agreement reached with
Mr. Ayyar, and that this particular
letter and agreement werc brought up
before the present Chairman of the
Port Commissioners by the pilots, and,
therefore, there is no question of the
Guha Roy Committee having gone
into this particular letter and agree-
ment?

Shri Jagjjvan Ram: If it has been
brought before the present Chairman
of the Port Commissioners, I think
the Port Commissioners will, while
considering the recommendations of
the Special Committee, take this fact
also into consideration and make their
recommendations to Government.

Shri P, C. Borooah: May I know
what has been the loss incurred due
to the pilots’ strike and how many
people were entangled in it?

Shri Jagjivan Ram: I rcquire sepa-
rate notice.

Shrimati Renu Chakravartty: I
could not follow. the question.
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Mr. Speaker: It was asked what
was the loss.

Shrimati Renu Chakravartty: There
was no loss at all.

Shri Indrajit Gupta: Is it not a
fact that the resignation which was
submitted by the Hooghly pilots made
it clear that they did not intend to
stop work but simply to seek re-
employment under the Government
of India? Therefore, why was the
Essential Services Ordinance invoked
in order to browbeat them into
submission?

Shri Jagjivan Ram: There was no
question of browbeating them into
submission. But Port service is a
very important and essential service.
It shoulg also be remembered that
this Ordinance was not issued only
for the pilots but for all the essential
marine services so that the work of
the Port continues.

Disparity in Power Rates

*273. Shri Harish Chandra Mathur:
Will the Minister of Irrigation and
Power be pleased to state:

(a) whether different rates are
charged for power supply in diffcrent
parts of the saume State;

(b) whether a detailed statement
will be laid on the Table; and

(¢) what efforts are being made to
bring about equalisation?

The Minister of Irrigation and
Power (Hafiz Mohammed Ibrahim):
(a) to (c). A statement giving the
requisite information is laid on the
Table of the House. [See Appendix
I, annexure No. 41].

Shri  Haiisu Cuuandia  Mathur:
Before 1 ask any supplementary, may
I invite your attention to the fact
that the statement does not give the
information I have asked for. I have
asked for the disparity in the rates
as between different parts of the same
State, whereas the statement gives
the rates for small scale industry, for
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agricultural purposes and large scale
industry.

Mr, Speaker: Then he might put a
question and get that information.

Shri Tyagi: The statement is
defective.

Shri P. K. Deo: Question can be
asked only on the basis of the infor-
mation supplied.

Shri Harish Chandra Mathur: What
I have asked is whether rates are
different from region to region in a
particular State. The statement indi-
cates the difference in rates as beween
small scale industry, agricultural
purposcs and large scale industry. I
have not asked for this statement.
This question was asked much earlier
and replied to. My question is whe-
ther in thc same State, say, Andhra
Pradesh, in one region the rate of
power gencration and distribution is
one and in another region of the same
State it is different.

Hafiz Mohammad Ibrahim: As far
as this particular question which has
becn raised by my hon. friend now
is concerned, it docs not require sepa-
rate notice, I can say offhand now
that rates are different within one
State, what to say about difference
as betwecen States.

Mr. Speaker: The question was
whether it differs in different parts
of the same State.

Shri Tyagi: [n the same state-
ment, it is mentioned:

“The places that are served by
large hydro or steam stations
receive supply at comparatively
low rates, while those supplied
with diese] gencrating sets or
small steam plants have to pay
higher rates of supply”.

So, this is already replied.

Mr. Speaker: Order, order. Does
Shri Harish Chandra Mathur want to
ask any other question?

Shri Harish Chandra Mathur: Ig
it realised that when the rates differ
in the same State from the towns to
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the rural areas, it is generally in the
rural areas that the rates are higher?
May I know whether Government
have given any consideration to this
fact and whether they are doing any-
thing in this matter?

Hafiz Mohammed Ibrahim: No, Sir.
1 may be excused to say that gene-
rally it is not that the rates are
higher in the rural areas. Some-
where it is, somewhere else it is not
s0.

Shri Hari Vishnu Kamath: Accord-
ing to the statcment laid on the
Table, while the disparitics in the
rates for large-scale industry in the
various States are not so bad, so far
as small-scale industry and agricul-
tural purposes are concerned, the dis-
paritics are enormous, varying from
anywhere between seven and 18 or
15 in Kerala, Rajasthan and West
Bengal. May I know whether the
Government proposes, or has under
consideration any proposal, to advise
the State Electricity Boards to avoid
such bias in favour of large-scale
industry as compared to agriculture
and small-scale industries?

Hafiz Mohammed Ibrahim: I under-
stand the hon. Member to say that
the price for small-scale industry is
higher. This is onc thing.

Sari Hari Vishnu Kamath: Agri-
culture also.

Hafiz Mohammed Ibrahim: The
other thing is that the price for large-
scale industry is lower.

Shri Hari Vishnu Kamath: Dispari-
ties also.

Hafiz Mohammed Ibrahim: If I am
correct, then I say that it is higher
for small-scale industry in compari-
son to the price for large-scale indus-
try simply because the consumption
in the case of large-scale industry is
so much that the price can be reduced
to any extent, but as far as small-
scale industry is concerned, it is not
.§0. The consumption there is very
limited, and the price to be charged
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has to be such that something may be
carned by the person who is gene-
reting and supplying.

Shri Hari Vishnu Kamath: On a
point of order, Sir, My question was
wholly different. I said the disparity
ranged from scven in the case of
Kerala to 19 in the case of Rajasthan
for small-scale industries. Why
should it be different for large-scale
industries?

Mr. Speaker: Not to talk of a point
of crder, there was no question at all.
The hon. Member only wanted whe-
ther the Governiment was prepared
to advise the State Governments that
there should not be such disparity
or bias favour of the bigger indus-
trics hecause he found that the small-
scale indusiries and the rural areas
were being charged at a higher rate.
This was his suogestion that the
Government should advise the State
Governments not to have that bais.
It was only a suggestion for action.

Shri Hari Vishnu Kamath: No, no.

Mr. Speaker: I allowed it and the
hon. Minister has tried to explain
that bcecause consumpiion or the
amouni of cnergy consumed there is
much smaller, the man who has to
run that show has to be assured at
least some minimum profit, and there-
fore it is natural that the rates should
be high. He has given that™ expla-
nation.

Shri Hari Vishnu Kamath: May I
make a submission? I did not ask
if they proposed to do it, 1 asked if
thcre was any proposal before Gov-
ernment. I referred not merely to
the higher rates but to the discre-
pancy and the disparity.

Mr. Speaker: If not directly, indi-
rectly the answer implies there is no
such proposal.

Shrimati Renu Chakravartty: In
West Bengal, small-scale industry has
to pay 19, large-scale industry 944
and agriculture 10 naye paise. In
view of the fact that DVC is supply-
ing the Calcutta Electric Supply Cor-
poration, a British company which is
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the bulk licencee in West Bengal, at
the lowest rates, why is it that the
Central Government does not insist
that the small-scale industry, large
scale industry as well as the agricul-
tural industries should be charged
the minimum rate?

Hafiz Mohammad Ibrahim: I have
come to kncw these things for the
first {ime from ili> hon. Member and
I have promised that T would look
into this matter.

Shri P. K. Deo: I wanted to find
out if the electricity ratec was being
decided by the power actually con-
sumed or by the cost of production.

Mr. Speaker: Perhaps both might
have to be taken into consideration.

Shri S, M. Banerjee: The state-
ment says, after cxplaining the diffi-
culties: 4

“Despite these facts, the State
Electricity Boards have ende-
avoured to introduce a nniform
tariff for all the places served by
them in each State.”

I want to know whether in the larger
interests of the growth of industries
in the various States, Government is
considering uniform application of
electricity rates.

Hafiz Mohammad Ibrahim: That is
what I answered.

Mr. Speaker: The question is whe-
ther Government is considering to
bring about uniformity in the rates.

Hafiz Mohammad Ibrahim: No, no.
I said already that at present Gov-
ernment are not considering it and
I said also that it is not possible to do
so as the conditions are at present.

Doubling of Line on Kharagpur-Tata
Section

+
‘zu.f Shri Subodh Hansda:
7 Shri S. C. Samanta:
Will the Minister of Railways be
pleased to state:
(a) whether any progress has been
made for doubling the line on Kharag-
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pur-Tata Section in South Eastern
Railway:

(b) if so, the nature of progress
made; and

(c) when the work is expected to
be completed?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Yes, Sir.

(b) Earthwork in formation, con-
struction of minor bridges, and other
miscellaneous works are in progress
in 9 miles. Steps arc being taken to
commencce the work in the remaining
63 miles shortly,

(c) During 1964.

Shri Subodh Hansda: In view of
the doubling of this section, one rail-
way bridge on the river Subarnarekha
will also have to be expanded. If so,
what is the total estimated cost of this
bridge?

Shri S. V. Ramaswamy: I cannot
give the estimate off-hand. Every
bridge would be extended in order to
meet the necessity of doubling.

Shri Subodh Hansda: That is one of
the major bridges. That is why I
want to know whether any estimate
nas been made. If so, what is the
total amount?

Shri S. V. Ramaswamy: I said I
cannot give the estimate off-hand.
But every bridge that has necessarily
to be extended will be extended in
view of doubling,

Shri S. C. Samanta: May I know
whether there will be any necessity
of acquiring land on the side of the
railway line? If so, what step has
been taken?

Shri S. V. Ramaswamy: In 1961-62
Budget this work is included at an
estimated cost of Rs. 648 lacs; and
urgency certificate has been issued
for Rs. 220 lakhs for acquisition of
land etc.

Shri Subodh Hansda: In view of

the construction of a diversion liné
in between Kalaikundah and Sardiah
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stations, may I know what is reason
for the construction of this diversion
line?

Shri S. V. Ramaswamy: I am not
free to disclose. There are certain
security reasons.

Shri P, K. Deo: Has any time limit
been prescribed for the completion of
this work?

Shri S. V. Ramaswamy: Yes; 1964.

Rihand Dam

*2%5. Shri S. M, Banerjee: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether Rihand dam in TU.P.
has since been completed;

(b) if so, the quantity of power
which is likely to be supplied at vari-
ous places in U.P.; and

(c) whether rural electrification in
Eastern districts of U.P. will now be
possible?

The Minister of Irrigation and
Power (Hafiz Mohammed Ibrahim):

(a) Yes; Sir.

(b) About 100 MW continuously.

(c) Rural areas in eastern districts
of Uttar Pradesh are already getting
supply from the thermal stations at
Mau, Gorakhpur and Sohwal.

Shri S. M. Banerjee: The hon. Mi-
nister stated the total quantity of
power; and I want to know the quan-
tity that is being supplied to the Alu-
minium corporation of Shri Birla;
and what is the rate at which that
is being distributed to this industry.

Hafiz Mohammad Ibrahim: The rate
is not with me now. But the quantity
is here. The Hindustan Aluminium
Factory will get 50MW.

Shri S. M. Banerjee: I want to know
‘whether after the supply from the
Rihand dam comes the cost of electri-
city is likely to be reduced in U.P.
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Mr. Speaker: Is the cost of electri-
city likely to be reduced in U.P. after
this is completed?

Hafiz Mohammad Ibrahim: There is
no such connection between the two,
the price of electricity in the whole
State and the opening of a particular
power station, to warrant that with
the commissioning of that particular
power station there would be reduc-
tion in the whole State.

Shri Indrajit Gupta: May I know
whether it is a fact that there is a
large surplus of idle power which
cannot be utilised in the U.P. at Ri-
hand, and whether any regmest has
been received from the DVC or from
the West Bengal State Electricity
Board to transmit a portion of this
surplus power to the DVC grid?

Hafiz Mohammad Ibrahim: No, no.
As far as the consumption of power
which is generated at this power
station is concerned, 1t can be consum-
ed in the whole State also. But it
has already Dbeen given to certain
places. DVC is one of them. It has
been given some power; the railways
have been given some power and the
Aluminium factory has been  given
some power; and the rest will be uti-
lised in the State.

Shrimati Renu Chakravartty: What
is the amount which has been trans-
ferred from the Rihand Dam to the
DVC grid for use in West Bengal?

Hafiz Mohammad Ibrahim: No, no.

Mr. Speaker: The hon. Minister just
now stated that some of the energy
was being passed on io the DVC.

Hafiz Mohammad Ibrahim: I said
that in some cases a decision has been
taken. About the others a final deci-
sion has not yet been taken. We are
considering this question of the DVC.

Mr. Speaker: As at present is any
quantity being passed on to the DVC
grid?

Hafiz Mohammad Ibrahim: We are
considering it. We have not come
to a final decision about it.
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Divisional Pattern of Organisation on
Railways

*276. Shri Bhagwat Jha Azad: Will
the Minister of Railways be pleased
to state:

(a) whether it is a fact that a Divi-
sional pattern of organisation is con-
templated to be introduced on all the
Railways;

(b) if so, whether the experiment
has been started; and

(c) with what result?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) The Divisional pattern of
organisation already exists on five
Zonal Railways wviz. the Central
Eastern, Northern, Southern and
Western Railways and it has recent-
ly been decided to introduce this
system on the South Eastern Railway
also.

(b) and (c¢). In view of answer to
(a) above, the question does not arise.

Shri Bhagwat Jha Azad: In what
aspect has the divisional pattern of
organisation shown a distinct im-
provement over the conventional one?

Shri Shahnawaz Khan: In the divi-
sional pattern there is greater decen-
tralisation and we have found that it
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leads to better control and greater
efficiency.

Shri Bhagwat Jha Azad: May I
know whether the introduction of this
system would also amount to increas-
ed cost and if so to what extent?

Shri Shahnawaz Khan: In the in-
terest of efficiency and in the interest
of carrying greater loads we have to
introduce this and it is inevitable that
certain increased expenditure has to
be incurred. But that is unavoidable,

Shri D. C. Sharma: If this pattern
is leading to greater efficiency why is
it that it has not been introduced in

all the railways at one and the same-
time?

Shri Shahnawaz Khan: We keep the
workloads on different railways under
review and whenever we find that the
time has come to introduce this
system and to incur add.tional ex-
penditure, we do so.

Shri Harish Chandra Mathur: In
view of the reply to part (b) of the
question, am I to understand that we
have come to a conclusion that it will
be introduced in all the railways and
if so, as was just asked, what has the
workload got to do and why not in-
troduce it on the remaining railways?

Shri Shahnawaz Khan: It has been
established that this system of gdivi-
sional pattern is more effective and
leads to greater efficiency: there is no
doubt about it. But as I said we are
keeping the  workload constantly
under review,

Mr. Speaker: The hon. Member
asserts that there is no connection
between the workload and asks why
it should be linked up with this
change. If it is proved that it is
more efficient why should it not be
introduced in other railways? Per-
haps that was his question.

Shri Harish Chandra Mathur: What
is what I asked. It is not at an ex-
perimental stage and they have come
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to a final conclusion about it, What
has workload got to do with it?

Shri Shahnawaz Khan: Workload
has got everything to do with
it, I do not know why the hon.
Member thinks that workload
has nothing to do with it. The
workload has everything to do with
it, and this pattern is adopted in the
interest of the work-load. To cope
with the increased workload, this is
adopted.

Mr. Speaker: Shri P. K. Deo.

Shri Harish Chandra Mathur: Are
we to understand that the work-load
has got everything to do with it?

Mr. Speaker: There is a difference
of opinion. The hon. Member thinks
that work-load has got nothing to do
with it, but the hon. Minister has rep-
lied that it has got everything to do
witnh it.  During the Question Hour
this difference cannot be resolved, 1
am sorry. I have called another hon.
Member,

Shri Harish Chandra Mathur: I ac-
cept the position which has been
pointed out by the hon. Minister,
namely, that work-load has got every-
thing to do with it. My question is,
are we to understand that the work-
load on the remaining two railways
is much less,

Shri Shahnawaz Khan: Yes; com-
paratively less.

Shri P. K. Deo: Just now the hon.
Minister said that they are going to
extend the scheme to the South East-
ern Railway. May I know if they
are going to have the divisional head-
quarters at Khurda Road?

Mr, Speaker: Headquarters will be
decided later.

Shri Shahnawaz Khan: Yes, Sir.

Mr. Speaker: Shri Thirumala Rao.

Shri P. K. Deo: The hon. Minister
wishes to say more.
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Mr. Speaker: He might wish to say,
but I have got objection to enter into
these details.

Shri Thirumala Rao: The hon.
Minisior was pleased to say that the
reintroduction of this divisional
pattern has effected improvement in
the work-load and also caused a re-
thinking on the part of the Railway
Board that the original zonal system
has not worked effectively because of
the divisional system, Is there any
proposal before the Railway Board or
the Ministry to reconsider the whole
question of the zonal system and
make the railways work more effec-
tively and morc efficiently?

Shri Shahnawaz Khan: I am afraid
my hon. friend is confusing the ques-
tion. The divisions form part of the
zone. The whole country is divided
into eight railway zones and each
railway zone has six, seven or eight
divisions,

Mr. SpeaKer: Nex! question.

Shri Thirumala Rao: Are they not
going back on the zonal system?

Mr. Speaker: Order, order. I have
called the next question.

Production of Electrical Multiple
Unit Stocks

*27%7. Shri P. C, Borocah: Will the
Minister of Railways Dbe pleased to
state:

(a) whether there is a scheme for
the production of Elcctrical Multiple
Unit stocks during the Third Five
Year Plan period;

(b) if so, how many are to be pro-
duced this year;

(¢) which are the main sections of
the Railways to be electrified with the
E.M.U. stocks during the Plan period;
and

(d) to what extent these will con-
tain indigenous and imported com-
ponents?

The Deputy Minister in the Minis-
try of Railways (Shri S, V. Rama-
swamy): (a) Yes, Sir.
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(b) 141 Broad Gauge coaches are
expected to be produced during 1962-
63.

(c) (i)  Scaldah-Ranaghat and
Dum Dum—Bongaon;

(ii) Sealdah-Diamond Harbour-
Budge Budge, Lakshmikantapur-
Canning and Ranaghat-Krishnagar
City-Santipur.

(iii) Burdwan-Howras-Docks (via
Chord),

(iv) Howrah-Khargpur.

(d) At present electric traction and
control cquipments are imported. For
the mechanical porlion, the indigen-
ous components form 55 to 60 per cent
of the total cost of materials.

Shri P. C, Borooah: May I know
the salient features of the Electrical
Multiple Unit stocks? May 1 also
know whether there is any foreign
collaboration and, if so, in what form
and from which country?

Shri S. V. Ramaswamy: The EMU
stock is meant for the suburban tra-
fic. We have the capacity in  this
country.  Messrs Jessops of Calcutta
are producing this year 68 EMU
coaches. Usually, it is a unit of
ithree—one motor-coach with two
trailers. There is not much difficulty
about constructing the trailers, but
with regard to the construction of the
motor-coach, we have got to get trac-
tion equipment from abroad.

Shri P. C. Borooah: May I know
whether a prototype of the EMU is
under construction and, if so, when
is it likely to be completed and made
available?

Shri S, V. Ramaswamy: We have
placed orders with the Integral Coach
Factory for two prototype A.C. motor
coaches . We are trying to get the
electric traction equipment from
abroad. We will experiment wupon
them and if they suit the conditions,
we will go in for the others also and
start production.
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Shri Indrajit Gupta: The hon.
Minister said that 68 of these coaches
are to be built at Jessops., May I
know where the remaining 74 coaches
are to be built?

Shri S. V. Ramaswamy: The balance
is really 73. They will be produced
in the Integral Coach Factory.

Shri S. C. Samanta: Is it not a fact
during the third Five Year Plan
the Kharagpur-Howrah section of the
South Eastern Railway is going to be
electrified and, if so, why is there no
mention aboul it in answer to part (c¢)
of the question?

Shri S, V. Ramaswamy: I have men-
tioned it in item (iv) of part (c¢) of
the answer, Howrah-Kharagpur. That
comes in 1965.

Shrimati Renu Chakravartty: Is
there any proposal to start manufac-
ture of traction ecquipment for the
cngine coach?

Shri S, V. Ramaswamy: Yes, Sir;
AEI—Associated Electrical Indus-
trics—are assisting the Heavy Elec-
tricals Limited, Bhopal, in the
manufacture of traction equipment.

Shri Morarka: How does the price
of the coaches which are to be manu-
factured with Jessops compare with
the price of coaches manufactured at
the Integral Coach Factory?

Shri S. V. Ramaswamy: We have
not gone into the cost structure of the
Integral Coach Factory. I can give
other particulars, Jessops have offered
the unit at Rs. 16 lakhs, as against
Rs. 12:5 lakhs at which we imported
in 1955 from MAN, Germany.

Sinking of ‘Jal Jawahar’

*278. Shri M. R. Krishna: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact that the
Indian motor vessel ‘Jal Jawahar’
sank on the North-West Coast of
Spain;
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(b) what were the commodities in
the Indian motor vessel; and

(¢) what is the extent of damage
suffered by this vessel?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) The
m.v. ‘Jal Jawahar’ did not sink but
caught fire on the 4th March, 1962,
off the west coast of Spain while on
her way from UK. to Bombay.

(b) The ship carried general cargo
part of which consisted of various
chemicals described as poisonous but
of non-explosive, non-inflammable or
non-corrosive nature.

(¢) The ship is reported to have
sustained some structural damage
but there was no loss of life.

Shri M, R. Krishna: What are the
reasons that led to this disaster?

Shri Raj Bahadur: That has to be
found out.

Shri M. R. Krishna: Has the investi-
gation started?

Shri Raj Bahadur: I am not quite
certain whether the investigation has
actually started.

Travel ang Freight Concessions to
Railway Employees
+
Shri Basappa:
*979 j' Shri Vidya C‘haran Shukla:
") Shri Nath Pai:
_ Shri Bhagwat Jha Azad:

Will the Minister of Railways be
pleaseq to state:

(a) whether any decision has been
taken on the Pay Commission’s recom-
mendation regarding the travel and
freight concessions allowed to railway
employees at present; and

(b) if so, the nature of the decision
taken?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a). No.
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(b). Does not arise.

Shrimati Renu Chakrvartty: Is it a
fact that this question of reducing the
PTOs and passes is now before the
Cabinet for their early disposal and
if so, what has been the recommenda-

tion of the Railway Board to the
Cabinet?

Shri Shahnawaz Khan: The matter
is under consideration.

Shri Nambiar: May I know whe-
ther the Government are aware that
the railway employees are enjoying
the privilege of pases and PTOs not
only in India, but the world over?

Shri Shahnawaz Khan: Yes, Sir; we
are aware that railway employecs are
enjoying these privileges in most of
the countries.

Shri Nath Pai: May I know if the
Government have received represen-
tations expressing the anxieiy of
the railway employces regarding the
curtailment and whether these repre-
sentations also will be given due con-
sideration?

Shri Shahnawaz Khan: We had full
discussions with the National Federa-
tion of Indian Railwaymen and the
All-Indig Railwaymen’s Federation
ang their views will certainly receive
consideration.

Shri Basappa: May I know whe-
ther the Government have considered
the effects of the decision on the em-
ployees in other departments also?

Shri Shahnawaz Khan: I said, we
are still considering this.

Shrimati Renu Chakravartty: In
view of the fact that many of the re-
commendations which are in the in-
terests of labour, specialy casual la-
bour, have not been implemented, is
it the policy of the Government to
implement those recommendations
which really detract frcm the ad-
vantages which have accrued to the
employees?

Shri Shahnawaz Khan: No, Sir; it
is not the policy of the Government.
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Casual Labour in Railway Loco-Sheds

*280. Shri Nambiar: Will the Minis-
ter of Railways be pleased to state:

(a) whether the system of employ-
ing casual labourers in the Railway
loco-sheds still continues;

(b) if so, the reasons therefor;

(¢) what procedure is being fol-
loweq to regularise the employment
of the casual labourers against per-
manent vacancies; and

(d) at what stage the casual la-
bourers are enlitled to get the Cen-
tral Pay Commission scaies of pay?

The Deputy Minister in the Minis-
try of Railways (Shri S. V., Rama-
swamy): (a). Yes, except in the casc
of North Eastern Railway.

(b) The employment of casual
labour is inescapable in cases of
emergency or when contractor’s la-
bour fails.

(¢) Does not arise.

(d) On completion of 6 month’s
continuous service on the same type
of work, excepy on Projccets.

Shri Nambiar: May I know whe-
ther the casual labour is being given

rreference in the matter of giving
‘ployvment whenever vacancies
T?

S. V. Ramaswamy: Yes, Sir;
there is a directive and whenever
there iz any selection to class IV we
do give preference to them.

Shri Nambiar: May I know whe-
ther the Government would review
the cases of those casual labour who
have put in more years of services
for the purpose of giving them emn-
ployment?

Shri S. V. Ramaswamy: Cerlainly,
we shall consider their cases sym-
pathetically.

Shri Indrajit Gupta: Is the hon.
Minister aware of the fact that there
are widespread complaints that in the
case of casual labour cmployed in the
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loco sheds their services are gene-
rally terminated just when they are
about to complete their term of six
months and are re-employed simply
to create a gap in their service so
thay their services may not be con-
firmed?

Shri S. V. Ramaswamy: It has been
brought to our notice and we have
issued a directive that it should not
be so done.

Shri Mohammad Elias: In view of
the rulings and awards given by
different tribunals and the Supreme
Court under which they have ruled
that even in the private sector there
should not be any casual labour or
contract labour employed on works of
a permanent nature, may I know
whether those rulings and awards
will be applied in the Railways also
so that on works of a permanent
nature there will be no casual or
contract labour employed?

Shri 8. V. Ramaswamy: That is
exaclly the directive that we have
issued to all the Railways.

Shrimati Renu Chakravartty: May
I know whether the Government pro-
posc to implement the Pay Commis-
sion’s recommendation that the way
the directives of the Government and
the Railway Board are being imple-
mented has to be enquired into and
whether such an enquiry as to the
exact nature of implementation is
going to be undertaken by Govern-
ment?

Shri S. V. Ramaswamy: This is a
very large question. The real point is
that if casual labour are employed
for six months continuously on the
same type of job thev become tem-
porary labour andq they will get the
benefits of the CPC scale. That is
the directive.

Shrimati Renu Chakravartty: That
was not my question. There is a speci-
fic recommendation made Dby the
Central Pay Commission to enquire

into the implementation of these
directives in the case of the casual
labour,
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Shri S, V. Ramaswamy: It is for
the labour unions to take up the
question with the Permanent Nego-
tiating Machinery,

Terminal Building, Calcutta Airport

*281. Shrimati Renu Chakravartty:
Will the Minister of Transport and
Communications be pleased to state:

(a) whether the terminal huilding
at Calcutta Airport is considered
adequate and worthy of one of the
busiest airports in India;

(b) whether it is a fact that it
deals with the heaviest air ‘raffic on
international routes;

(c) whether it deals with heaviest
air traffic on internal lines also;

(d) whether its expansion is being
considered; and

(¢) if so, the details thereof?

The Deputy Minister in .he Ministry
of Transport and Communications
(Shri Mohiuddin): (a), (d) and (e).
The present terminal building is con-
sidereq inadequate. The construction
of a new terminal buildinrg at a cost
of Rs. 1,06,83,000 has already been
sanctioned.

(b) and (c). Yes, Sir.

Shrimati Renu Chakravarity: May
I know whether the construction of
this new terminal building is going to
be taken up at an early date; if so,
when?

Shri Mohiuddin:
begun.

It has already

Shri Joachim Alva: Why was not
the question of construction of ter-
minal buildings and the construc-
tion of jet runways in airports taken
together. Delhi is done, Calcutta is
neglected, Madras is supposed to take
in jets....

Mr. Speaker: Order, order. The
question relates to one terminal bhuild-
ing and not all.

Shri Joachim Alva: What we have
to ask the Minister is, why is it that
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there is no co-ordinated plan, why
is it that the construction of terminal
building and construction of jet run-
ways was not taken together?

Shri Mohiuddin: It is a co-ordinat-
ed plaa. All the four international
airports are constantly under review
and consideration, and schemes are
being approved as they come in for
their improvements.

N.E.S. Blocks

*284. Shri Rishang Keishing: Will
the Minister of Community Develop-
ment, Panchayati Raj anq Coopera-
tion be pleased to state:

(a) wether Governmeny has taken
any d<cision on the question of con-
version of all the National Extension
Service Blocks in triba] areas into
Special  Multi-purpose  Blocks  or
Tribal Blocks;

(b) if so, the number of Blocks so
converted; and

(c) the futurc programme for esta-
blishment of or conversion into
Spccial Multipurpose Blocks or Tribal
Blocks?

The Deputy Minister in the Ministry
of Community Development, Pancha-
yati Raj and Cooperation (Shri B. S.
Murthy): (a) to (c¢). The transfer of
the question has been accepted by
the Ministry of Home Affairs who
are decaling with the subject and it
would be answered by the Minister of
Home Affairs on a subsequent date.

Highway Bridge at Agra on Jumna

#285. Shri S. N. Chaturvedi: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether a highway bridge was
proposed to be constructeq at Agra
on river Jumna to eelieve heavy
congestion of traffic and consequent
long detentions on the existing rail-
road bridge.

(b) whether the proposal has been
sanctioned; and
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(¢) if so, when the work is likely
to be taken in hand?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a). Yes,
Sir.

(b) No. Due to paucity of funds
this work could not be included in
the Third Five Year Plan.

(c) Does not arise.

Shri S, N. Chaturvedi: Is it a fact
that this proposal was sanctioned in
the first instance?

Shri Raj Bahadur: In fact, some
preliminary work was also taken up.
The survey was ordered and land
acquisition was also gone into, but
because of paucity of funds it had to
be given up for the time being.

Shri S, N. Chaturvedi: Will the
Government reconsider the proposal?

Mr, Speaker: That is a suggestion
for action.

Major and Medium Irrigation
Projects

*286. Shri J. P. Jyotishi: Will the
Minister of Irrigation anq Power be
pleased to state:

(a) the number of major and
medium irrigation projects taken up
during the first and the second Five
Year Plans;

(b) the amount spent on them;

(c) the irrigation potential expected
to be created; and

(d) how much land was actually
irrigated during the year 1961-G2 hy
these projects?

The Minister of Irrigation and
Power (Hafiz Mohammed Ibrahim):
(a) to (d). A statement giving the
requisite information is laid on the
Table.

STATEMENT

In the First Five Year Plan. 250
irrigation schemes (20 major irrigation
+230 medium) were included, of
which 237 (19 major+218 medium)
schemes taken up for execution during
the First Plan period. In the Second
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Five Year Plan, 118 new schemes (30
major+158 medium) were included,
of which 154 irrigation schemes (21
major+-133 medium) were taken up
for execution, In addition, 13 irriga-
tion schemes, which were not taken
up in the First Plan were also started
in this period bringing the total num-
ber of major and medium irrigation
schemes taken up in the Second Plan
to 167.

By the end of the Second Plan pe-
riod an outlay of Rs. 670 crores had
been incurred on these schemes.

The irrigation potential created upto
1961-62 from these schmes was about
12.9 million acres. The arca expect-
ed to be irrigated during 1961-62 is
of the order of 9.8 million acres.
Figures of actual irrigation at the
end of 1961-62 arc not yct available.

Shri J P. Jyotishi: From the state-
ment it is evident that out of 438
schemes only 404 have bcen execut-
ed. May I know how many of these
schemes have been completed so far?

Hafiz Mohammad Ibrahim: That is
already mentioned in the statement.
If the House so desires, I can read it
out.

Mr. Speaker: If it is contained in
the statement, it need not be read.

Shri J. P. Jyotishi: What ncout the
40 schemes that have been left out?

Hafiz Mohammad Ibrahim: Accord-
ing to my calculation, the flgures
given by the hon. Member do not
tally with mine, So, I do not know
how far they are corrcct, I will en-
quire about it and inform the hon.
Member of the position.

Mr. Speaker: Next question.

Shri Hari Vishnu Kamath: May I
pui{ a question?

Mr, Speaker: He ought to have
stood up before I called the next
question.

Shri Harj Vishnu Kamath: I did
stand up, Sir.

Mr. Speaker: Al] right.
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Shri Hari Vishnu Kamath: Is it a
fact that some time ago—I believe
in the last Lok Sabha—the Prime
Minister expressed himself against
gigantism, that is, gigantic projects,
and in favour of small irrigation pro-
jects?

Mr, Speaker: I was right in passing
on to the next question.

Shri Hari Vishnu Kamath: This
questinns concerns both major and
minar irrigation projects.

Mr. Speaker: Now he should put

the question directly as to what in-
formation he wants without any ad-
jectives or insinuations.

Shri Harj Vishnu Kamath: Because
I was not in the Second Lok Sabha,
I want to know if he said so and, if
so, whether priorities as regards
major and minor irrigation works are
being modified.

Hafiz Mohammad Ibrahim: Both
small and big schemes are very es-
sential in the best interests of  the
country. Nonc of them can be ig-
nored. Each scheme has got to  be
examined on its merits and it is on
that basis the Commission  decides
which scheme should be included and
which should be dropped.

Shri Hari Vishnu Kamath: It is a
question of priority and not ignoring
anything.

Shri Yallamanda Reddy: In the
statement it is stated that whcereas
the irirgation potential created upto
1961-62 is about 12.9 million acres, the
area expected lo be irrigated is only
9.8 million acres, leaving a shortfall
of 3 million acres. May I know the
reason for the shortfall?

Hafiz Mohammad Ibrahim: That
was the old position. That difference
is decreasing each year. If the House
is prepared to listen, I can give the
figures to show how much improve-
ment has been made so far in this
connection.
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Suspension Bridge from Gateway of
India to Uran

*288. Shrl Nath Pai: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether Government have re-
ceived a proposal for the construction

of a suspension bridge from Gateway
of India to Uran;

(b) if so, wether Government have
examined the scheme; and

(¢) if so, the details thereof?

The Minister of Shipping in the
Ministry of Transport ang Communi-
cations (Shri Raj Bahadur): (a) to
(c¢). The proposed bridge, if and when
constructed, will form part of a Slate
road project, The State Government

arc, therefore, primarily concerned
with the proposed bridge. They have
not made any proposal about this

project so far.

Mr. Speaker: Next question.

Shri Nath Pai: I want to put a
supplementary,
Mr. Speaker: He ought to have

stood up immediately after the reply
was given by the hon. Minister.

Shri Nath Pai: The accoustics here
are sometimes highly defective and I
was listening to the loudspeaker that
you had been kind enough to provide.
In view of the fact that the traffic
difficultics of the City of Bombay are
assuming dimensions which do ot
admit of an easy solution, may I
know whether the Government of
India will help the State Government
in finalising this proposal and in tak-
ing it up at an early date?

Shri Raj Bahadur: So far as we are
concerned, we have been asked in the
question whether we have received
a proposal from the Bombay Gov-
ernment. In reply I have to state
that, we have not received any pro-
posal so far.

Shri Nath Pai: My information is
that the State Government will be
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willing to take up this highly im-
portant project which is likely to cost
Rs. 50 crores provided adequate sub-
sidy, help or loan is available from
the Central Government.

Mr. Speaker: Does the hon. Member
want information from the hon.
‘hon. Minister or does he want to
give information to him?

Shri Nath Pai: I want to know
what the reaction of Government will
be to this information.

Shri Raj Bahadur: I will not dis-
‘pute the utility of such a big and
ambitious project. It is very good.
It will definitely help the economy of
‘the country and will, of course, help
to relieve the traffic congestion in
Bombay. But everything depends on
finances that are at our disposal

Crushing of Sugarcane

+
( Shri Shree Narayan Das:
Shri Prakash Vir Shastri:
Shri Rameshwar Tantla:
Shri D. N. Tiwary:
Shri M. L, Dwivedi:
*289. ) Shri S. C. Samanta:
Shri Bibhuti Mishra:
8Shri Bhagwat Jha Azad:
Shri K. N. Pande:
Shri K. M, Tiwary:
 Shri B. Varma: '

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the latest position with regard
to crushing of sugarcane in various
‘States of the country;

(b) whether indications are avail-
able that all the standing sugarcane
would be crushed by the mills or
otherwise in all the States;

(c) what part of the total would
Temain uncrusheqd and in which part
of the country; and

(d) the steps taken
situation?
298 (Ai) LSD—2.

to meet the
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The Deputy Minister in the Minis-
try of Foodq (Shri A. M. Thomas):
(a). Sugarcane crushed by factories
in various States upto 31st March
1962 totalled 56.8 crores maunds.

(b). Yes, Sir.
(c) andg (d). Do not arise.

Shri Shree Narayan Das: May I
know whether the sugar factories in
the States of Bihar and UP have
offered to crush the remaining quanti-
ty of cane if certain concessions are
made and the cultivators are agree-
able to rcceive the price of sugarcane
on the basis of yield of sugar?

Shri A. M. Thomas: In the case
of Bihar the factories are stated to
have agreed to crush cane on a no-
profit-no-loss basis. The details are
not available. In fact, the Cane
Commisesioner of Bihar and the Secre-
tary came and discussed this with
our officers and have gone back say-
ing that definite proposals will be
placed before the Central Govern-
ment. It is a matter for the State
Government to remit the cane cess and
give other incentives in order that the
entire cane may be crushed.

Shri Shree Narayan Das: May I
know whether the State Govern-
ments had urged the Central Govern-
ment to help them in the matter of
giving concessions?

Shri A. M. Thomas: In this matter
the Chief Minister of Bihar has ad-
dressed a letter to the hon. Minister
and it is receiving attention. If cane
cess is remitted, that will compensate
for lesser recovery to the extent of
even 1 per cent and the cane cess
will come to three annas per maund.
The Bihar Government is also stating
that they will require some remission
in the ‘matter of excise duty. That is
a matter which has to be consider-
ed further. 1 may state that if the
State Government, the factories and
the sugancane growers' associations
come together, it would be possible
to crush the entire cane.

.
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Shri A. N. Vidyalankar: What has
been done to protect the interest of
the cane growers?

Shri A. M. Thomas: 1 have stated
that as far as the Centra]l] Government
is concerned, it has allocated the
shortfalls of other factories to the
other areas where therc is  surplus
cane. So far as the Central Gevern-
ment is concerned, at present it has
nothing to do in this wmatter.

Shri D. C. Sharma: May 1 know
if only the State of Bihar is under con-
sideration or the other States of
India are also under consideration
and, if so, in what respect?

Shri A. M. Thomas: It is only as
far as the States of Bihar and U.P. are
concerned that this problem  has
arisen. In the South this question
does not arise because there may not
be any question of lower recovery.
As far as the U.P. Government is con-
cerned, we are told that they are
proposing to remit the entire cane
cess so that the entire surplus cane
may be crushed. The Bihar Govern-
ment, as I said, are considering a
scheme of crushing cane on no-profit-
no-loss basis.

Shri Heda: May I know whether
the Government is aware that the
Nizam Sugar Factory in Andhra Pra-
desh is refusing to crush all the cane
or equal to the quantum of cane that
they had crushed last time as they
say that there is a directive from the
Central Government for a 10 per cent
cut?

Shri A. M. Thomas: There is no
directive from the Central Govern-
ment at all. In fact, we have now
told the factories that they would
have to crush all the cane that is
surplus and that no cane will be left
uncrushed. The only question that
arises is of lower recoveries so that it
may be difficult for certain factories
to crush all the cane and they may
refuse to take the cane. That will
arise only in the case of Bihar and
U.P. .

Shri S. Swamy: May I know
whether in the Hospet and Kampli
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sugar factories only 75 per cent of
the sugarcane is being crushed and so
the standing crop is being wasted?

Shri A. M. Thomas: Thal is not
wasted. In fact, I am personally look-
ing into all the case: so that sugar=-
cane growers may not be prejudicially
affected. When shortfalls have been
declared from other factories in
Mysore we have reallocated it to
Kampli and Hospet factories.

Shri S. M. Banerjee: The Deputy
Minister stated that the U.P. Govern-
ment have decided or are taking a
decision to remit the cane cess so that
all the surplus cane may be crushed.
Huge arrears of cane cess have not
vet been paid by the employers. I
want to know whether the Central
Government has permitted the State
Government to remit the cess.

Shri A. M. Thomas: The cane cess is
due to the State Government. It is
for the State Government to remit
the cess or do whatever it likes. The
Central Government has absolutlely
nothing to do with it.

st &Y F AT AdY 2 e Gt
TS & 7S U7 FIZAT @1 37 F
for aeferem 7dt faem & gafad aa-
2T ¥ AT FT AAHE 997 wAr 27

A "o mro wifew : T SR
a1 aga & g2 Qo § | 39 1 w<frma
faordt & 1 & W g fF awi qe
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TN A PR 4T & fad argder
Al fred & safed agi Qe 39 sormee
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gt &, a1 @ U¥ Q9 g @ S| 9
fora sr=a1 § a1 St T SUTRT gar
g I H IR qem-A3 wAqOT 9w
Y oo e sy

Shri D. D. Puri: The hon. Deputy
Minister stated that the problem
arises only in the case of U.P. and
Bihar. Have the Government receiv-
ed any representation from the
Punjab.

The Minister of Food and Agricul-
ture (Shri S. K. Patil): So far as
these orders of 10 per cent cut is
concerned, wer have informed the
States that as far as possible, the
standing crop whercver it exists,
whether it is Punjab or any part of
India, shal] not be allowed to dry.
Thercfore, wherever the question
arises, we step in and come wherever
the shortfalls are or do something
else. I can assure the House that the
standing crops shall be crushed.

Production of Wheat

*290. Shri Harish Chandra Mathur:
‘Will the Minister of Food and Agri-
culture be pleased to state:

(a) the estimated production of
wheat in the country this year;

(b) the Government’s procurement
programme; and

(c) Government's present stock of
wheat from abroad and procured from
country?

The Deputy Minister in the Minis-
try of Food (Shri A. M. Thomas): (a)
Information regarding production of
wheat during 1961-62 is expected to
become available only in June, 1962.

(b) The Government of India have
not hitherto been purchasing wheat
from internal markets. They have
only been importing wheat from
abroad for distribution in the coun-
try. No programme of internal pro-
curement has, therefore, been drawn
up.

(c) The stocks of wheat with the
Government on 1st April, 1962, were
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as follows:—
(in ‘000 metric tons)
Imported Indiginous
In Central Depots . 1,323
With State Govern-
ments 82 2
ToTaL . 1,405 2

Shri Harish Chandra Mathur: May
1 know if the Government is expect-
ing a bumper crop this year?

Shri A. M. Thomas: Last year's pro-
duction was in metric tons 10°8 million
tons. The expectation is that  this
year's production wili be a little over
10-8: may be round about 11 million
metric tons.

Shri Harish Chandra Mathur: May I
know if the Central Government has
discussed this matter regarding pro-
curement with the State Govern-
ments?

Shri A. M. Thomas: We have, as the
hon. House knows, fixed a minimum
price for wheat, that is, for superior
farm variety Rs. 14, white variety
Rs. 13 and red variety Rs. 12. If the
prices go below Lhat level, we are
prepared to step in and purchase the
quantity.

o Mfger I\ : 7T fF 77 aq
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1477 Written Answers
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Mr. Speaker: The Question-hour is
over.

WRITTEN ANSWERS TO QUES-
TIONS

Polio Cases in the Country

*271. Shri D. N. Tiwari: Will the
Minister of Health be pleased tn state:

(a) whether it is a fact that inci-
dence of Polio has increased in the
country,;

(b) whether Government have any
statistics about this disease occurring
in different States; and

(c) if so, the figures State-wise?

The Minister of Health (Dr.
Sushila Nayar): (a) to (c). A state-
ment is laid on the Table of the
Sabha. [See Appendix 1 annexure
No, 42].

Training of Nurses

+289 J Shri A. S. Saigal:
'IShrl Bishan Chander Seth:

Will the Minister of Health be
pleased to state:

(a) whether it is a fact that the
present training that is imparted to
nurses is insufficient;

(b) if so, what action Government
is taking for giving comprehensive
training ‘o them;
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(c) what recommendations have
been made by health survey and plan-
ning committee in this regard; and

(d) what action Government have
taken to implement these recommen-
dations early?

The Minister of Health (Dr. Sushila
Nayar): (a) No, Sir.

(b) Does not arise.

(c) The Committee have, inter alia,
recommended thaat nurse pupils
should not be over-burdened with the
routine duties in hospitals, but more
attention should be given to training
and practical experience.

(d) The measures recommended by
the Committee are already in force
at the School of Nursing at the Saf-
darjang Hospital, New Detlhi.

Copies of the Report of the Hcalth
Survey and Planning Committee have
been forwarded to all State Govern-
ments to enable them to initiate
necessary action on the recommenda-
tions.

Sone Bridge

. S Shri P. G. Sen:
281, \_ Shri D. C. Sharma:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether the construction of
Sone Bridge has been taken up with
the aid of International Development
Fund; and

(b) if so, when it is going to be
completed?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) The
bridge work has been sanctioned by
the Government of India under the
Internatonal Development Association
Credit programme, and global tenders
have been invited for the same.

Be 1

(b) It is expected to be completed

by March 1965.
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Mata Tila Dam

*291. Shri S. M. Banerjece: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether Mata Tila Project in
U.P. has since been completed;

(b) if not, the reasons for the ab-
normal delay;

(c) the amount already spent on
this; and

(d) the amount likely to be spent
up to the completion of the dam?

The Minister of Irrigation and
Power (Hafiz Mohammed Ibrahim):
(a) The Mata Tila Project Stage I has
been completed. Under Stage II of
the project, the marginal bund and
the guide wall have mostly been
completed. The rest of the work on
seepage drains, spillway gates, bulk
head gates, remodelling of the canals
is in progress.

(b) Does not arise.

(c) The amount spent on Stage I
& II upto the end of March, 1961 was
Rs. 1,030 lakhs.

(d) Rs. 1,199.40 lakhs. This excludes
expenditure on the hydel portion of
the Project.

Disaster of Indian Navigator

*292. Shri Raghunath Singh: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether Government have seen
the judgment and observation of the
Chief Presidency Magistrate of Cal-
cutta regarding the tragic loss of 13
members of the crew of ‘Indian
Success’ who were sent by the Cap-
tain of the ship to S. S. Indian Navi-
gator which sank after an explosion
on the 31st December, 1960 in Atlan-
tic Ocean; and

(b) if so, what steps are being
taken in the matter?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahaduar): (a) Yes,
Sir.

(b) The report is at present under
cxamination of Government.

Prototype Motor Coaches

*293. Shri P. C. Borooah: Will the
Minister of Railways be pleased to
state:

(a) whether there is a scheme to
produce two prototype motor coaches;

(b) if so, what is the cost of the
scheme;

(c) by what time they will be pro-
duced;

(d) whether they are to be pro-
duced with entirely indigenous mate-
rial; and

(¢) if not, how far it will contain
imported components?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Yes, Sir.

(b) Each coach is estimated to cost
Rs. 9 lakhs,

(¢) They are expected to be pro-
duced by the middle of 1963.

(d) No, Sir.

(e) The prototype electrical equip-
ments will be fully imported -at a
cost of Rs. 6 lakhs of which Rs. 5§
lakhs would be the element of foreign
exchange. The cost of imported com-
ponents for the vehicle portion may
be about 40 to 45 per cent.

Shortage of Doctors in Manipur

*294. Shri Rishang Keishing: Will
the Minister of Health be pleased to
state:

(a) whether it is a fact that forty-
two dispensaries, four hospitals and
two primary health centres in Mani-
pur are at present without doctors;
and

(b) if so, the special efforts made
to avail of the services of the doctors
from Manipur and outside?

The Minister of Health (Dr. Sushil:’
Nayar): (a) and (b). The informa-
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tion is being collected and will be
laid on the Table of the Sabha in
due course.

Narmada Valley Project

*295. Shri J. P. Jyotishi: Will the
Minister of Irrigation and Power be
pleased to state:

(a) the steps Government have
taken so far to implement the multi-
purpose Narmada Valley Project;

(b) the expected cost of the pro-
ject and the irrigation and power
potential it is expected to create; and

(c) when the project is expected
to be completed?

'he Minister of Irrigation and
Power (Hafiz Mochammed Ibrahim):
(a) The first stage of the Project also
known as the Broach Project has been
approved by the Planning Commis-
sion and the State Government have
started the preliminary works. The
work on the main dam “s expected
to start this year.

(b) The first stage of the Project
is estimated to cost Rs. 4141 crores
and will afford irrigation to 10 lakh
acres of land. On complction of the
second stage, it will generate about
6.0 lakh KW of power and afford
additional irrigation to the extent of
10 lakh acres.

(¢) The first stage of the Project,
as sanctioned at present, is expected
to be completed during the Fourth
Plan period.
Electro-Magnetic Sorting Machine

*296. Shri P. G. Sen: Will the
Minister of Transport and COommuni-
cations be pleased to state:

(a) whether Electro-magnetic sort-
ing machine has been installed at
Bangalore city Railway Mail Service
Office; and

(b) if so, what is the operational
speed and how far it has proved suc-
cessful?
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The Minister of Transport and
Communications (Shri Jagjivan Ram):
(a) Not yet.

(b) Does not arise.

Cholera

¢297. Shri Shree Narayan Das: Will
the Minister of Health be pleased to
state:

(a) whether the repor{ submitted
by the teams of experts sent by the
W.H.O. to some of the cndemic areas
of India affected by cholera has been
studied by the Government of 1adia;

(b) if so, the extent to which re-
commendations made by these tcams
are going to be implemented Ly Gov-
crnment;

(¢) what are the important recom-
mendations;

(d) whether the financial aspect of
the question has been considered; and

(c) if so, with what conclusion?

The Minister of Health (Dr. Sushila
Nayar): (a) to (e). A statement is
laid on the Table of the Sabha.
[See Appendix I, annexure No, 43].

Kalinga Airlines

*298. Shri S. M. Banerjee: Will the
Minister of Transport and Commu-
nications be pleased to state:

(a) whether the Kalingu Airlines
‘had several accidents in 1959, 1960
and 1961;

(b) if so, the number of such acci-
dents;

(c) the action taken to minimise
accidents; and

(d) the main causes leading to
those accidents?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Mohiuddin): (a) and (b).
Kalinga Airlines aircraft were invelv-
ed in a total of six accidents during
this period, of which two were minor
accidents.

(c} and (d). I lay a statcment giving
the requisite information, on the Table
of the Sabha. [See Appendix I,
annexure No. 44].
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Waiting Rooms at Pathankot Railway
Station

250. Shri D. C. Sharma: Will the
Minister of Railways be pleased to
state:

(a) the number of waiting rooms
constructed at Pathankot Railway
Station on the Naorthern Railway dur-
ing the past five years; and

(b) if none has been constructed.
the reasons thercfor?

The Deputy Minister in (he Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Two additional waiting
rooms have becn provided during
the last five years.

(b) Does not arise.
Sugar Manufacture at Batala

251. Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the progress made in  supply-
ing plant for manufacturing sugar to
the Batala andq Morinda Co-operative
Sugar Mills; and

(b) whether the said mills  have
started functioning?

The Deputy Minister tn the Minist-
try of Food (Shri A. M. Thomas): (a)
and (b). Batala and Morinda Co-
operative Sugar Mills placed orders
for machinery in 1960. Supply of the
same is in progress and both the
factories are expected to go into pro-
duction during the season 1962-63.

Passenger Amenities on Amritsar-
Pathankot Line

252. Shri D. C. Sharma: Will the
Minister of Railways be pleased to
state:

(a) whether any suggestions have
been received regarding provision of
Boods sheds, drinking water facilities,
Parcel godowns, enlargement of third
class waiting halls and covering sheds
on the passenger platformis on the
Amritsar-Pathankot line of Northern
Railway during 1959, 1960 and 1861
departmentally;

(b) if so, which of them have been
accepted; and

(c) the action taken thereon?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) Yes, Sir. The following sugges-
tions were received during 1959, 1960
and 1961:

1. Extension to covcered goods
shed at Batala.

2. Shelter over passenger plat-
form at Batala.

3. Covered goods shed at Verka.

4. Extension of goods siding at
Batala.

5. Shifting of a small covered
shed for passenger platform to
goods platform at Sarna.

(b) All the above items have been
accepted.

(c) (i) The work of extending the
covered goods shed with open sides at
Batala has becn completed.

(ii) The work of providing shelter
over passenger platform at DBatala is
being taken in 'hand.

(iil) An estimate to shift the small
covered shed from passenger plat-
form to goods platform at Sarna has
been sanctioned and the work is ex-
pected to be taken up shortly.

(iv) Regarding covered goods shed
at Verka and extension of goods
siding at Batala they will be taken up
in the following years subject Lo avail-
ability of funds.

Road Accidents in Delhi

253. Shri D. C. Sharma: Will the
Minister of Transport and Commu-
nications be pleased to state:

(a) the number of roadq accidents in
Delhi in which Delhi Transport Un-
dertaking buses were involved during
1981;

(b) the figures as compared to the
year 1960; and
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(c)the steps taken to check such
accidents?

The Minister of Shipping in the
Ministry of Transport and Commu-
nications (Shri Raj PBahadur): (a)
1845.

(b) 1638. The increasc in the num-
ber of accidents in 1961 is due to the
increase in the operatioral fleet of the
Undertaking as well as the correspond-
ing increase in the mileage operated
daily.

(c¢) (i) Thorough practical and theo-
retical training is imparted to the
drivers to ensure safe and steady
driving.

(ii) Surprise checks are arranged
through a special squad to check
over-speeding, reckless driving etc.
and to bring the defaulters to book.

(iii) To encourage safe driving and
accident-free record, the drivers
are awarded reward of Rs. 20/- per
quarter as an inducement.

Telephone Connections

254. Shri E. Madhusudan Rao: Will
the Minister of Transport ard Com-
munications be pleased to state:

(a) the total number of applications
for telephone connections received
and pending in Hyderabad and War-
rangal during the period 1960-61 and
1961-62;

(b) the total number of telephone
connections given during the same
period; and

(c) steps taken to accelerate the
sanction of connections?

The Minister of Transport and Com-
munications (Shri Jagjivan Ram): (a)
and (b). A statement is laid on the
table of the Sabha. [See Appendix
I, annexure No. 45]

(c) Warrangal:

Some additional underground cables
are to be laid. Supply is awaited.
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Hyderabad:

The Gowliguda exchange at Hydera-
bad is being replaced by a new auto-
matic  exchange and also expanded
by 900 lines. The Saifabad auto ex-
change is being expanded by 500
lines. These expansions are expect-
ed to be completed by the end of this
year when further connections will be
given,

Sterilization of Lepers in Delhi

Shri E. Madhusudan Rao:
* 7\ Shri A. S. Saigal:

Will the Minister of Health be
pleased to state:

255

(a) the total number of lepers steri-

lised so far by the Delhi Municipal
Corporation;

(b) the break-up for males and
females;

(c) whether all the lepers in and
around the Capital have agreed to be
sterilised;

(d) if so, the total number of them;
and

(e) the total expenditure involved
in it?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b). 36 male lepers
only have volunteered for steriliza-
tion operation and 31 out of them
have so far been sterilised by the
Delhi Municipal Corporation.

(¢) No, Sir.
(d) Does not arise.

(e) The required information is not
available. However, those undergoing
the operation are paid a sum of
Rs. 15/- each by the Delhi Municipal
Corporation.

Over-bridges in Quilon

256. Shrl M. K. Kumaran: Will the
Minister of Railways be pleased to
state at what stage the proposal is to
construct overbridges replacing gates
at level-crossings in Quilon town in
the Madurai Division of Southern
Railway?
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The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): Schemes for over/under-
bridges across Railway lines have to
be sponsored by the State Govern-
ment. The Railways undertake such
works wherever the State Govern-
ments recommend and provide neces-
sarv funds to meet the road autho-
rity's share of the cost of the works
as per rules.

Of the four level crossings in the
vicinity of Quilon Station, the Gov-
ernment of Kerala have recommend-
ed replacement of only one level cros-
sing at mile Q. 473/25-26 (Chinnak-
kadai level crossing) by a road over-
bridge. The estimate for the Rail-
way's portion of the work has been
sanctioned and the work is being
taken up in consultation with the
State Government.

Health Service Scheme for School
Children in New Delhi

257. Shri E. Madhusudan Rao: Will
the Minister of Health be pleased to
state:

(a) whether it is a fact that a Health
Service Scheme for School children in
New Delhi has been started by the
New Delhi Municipal Committee;

(b) if so, the details of the scheme;
(c) what is its jurisdiction; and

(d) the total amount to be spent by
the Committee every year?

The Minister of Health (Dr. Sushila
Nayar): (a) Yes.

(b) to (d). The School Health Ser-
vice at present caters to the needs
of 8,000 children of Municipal schools
and 7,000 children of non-municipal
schools.

It is proposed to cover a total popu-
lation of 26,000 students in 55 schools
(41 municipal and 14 non-municipal).
The whole area will be divided into
5 almost equal zones under the direct
supervision of a School Medical Officer
for each zone. Under the main clinic
there will be one or two sub-clinics.

The grouping of the schools in each
zone will be done on the following
basis:—

(1) almost an equal population
of students in each zone;

(2) easy approach to the school
by the school Medical Officer;

(3) according to the sex of the
students;

(4) for the whole scheme there
will be 3 School Medical Officers
for boys and two School Medical
Officers for girls.

The School Health Scheme provides
medical care in the formative years
of the life of citizens and affords
means by which health can be im-
proved and fundamental defects
cured.

The Committee is at present incur-
ring an expenditure of Rs. 57,835/~ to
cover 15,000 children. For the ex-
pansion of the scheme, an expendi-
ture of Rs. 35,500/~ is expected to be
incurred during the current financial
year and about Rs. 20,000/~ per annum
will be spent during the remaining 3
years of the III Five Year Plan
period.

Promotions for Scheduled Castes and
Scheduled Tribes Candidates in
Southern Railway

258. Shri Siddiah: Will the Minister
of Railways be pleased to state:

(a) whether the order providing for
the reservation of posts for Scheduled
Castes and Scheduled Tribes in pro-
motional vacancies in Southern Rail-
way has been implemented;

(b) if so, the total number of posts
reserved for them in each of the
cadres in the Southern Railway upto
Ist April, 1962;

(c) whether selections have been
held for all those posts and whether
postings have also been made; and

(d) if not, the reasons therefor?

The Deputy Minister in the Minis-
try of Rallways (Shri Shahnawas
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Khan): (a) to (d). Information is
being collected and will be placed on
the table of the Sabha.

Selection Posts

259. Shri Siddiah: Will the Minis-
ter of Railways bc pleased to state:

(a) which are the posts which were
considered as ‘selection posts’ in the
railway administrations before the
appoiniment of the Second Central
Pay Commission;

(b) which are the ‘sciection posts’
that have become ‘selection  posts’
and

(¢) which are the non-selection posts
that have become ‘selection posts’
according to the recommendation of
the said Commission?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) A statement is laid on the
Table. [See Appendix 1, annexure
No, 46].

(b) and (c). The Second Central
Pay Commission has not made any re-
commendations but the changes that
have been necessitated as a result of
merger of certain grades are indicat-
ed in the statement.

Promotion of Scheduled Castes and
Scheduled Tribes Candidates to
Selection Posts

260. Shri Siddiah: Will the Minister
of Railways be pleased to state what
is the total number of Scheduled
Castes and Scheduled Tribes candi-
dates who have been promoted in each
of the Railways in accordance with the
order reserving certain percentage of
posts for these castes and tribes in
selection posts, upto 1st April, 1962?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): Information is being :ollected
and will be laid on the Table of the
‘Sabha.
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Departmental Catering in 1961-62

261. Shri Siddiah: Will the Minister
of Railways be pleased to state:

(a) the profit or loss made by the
Railways in the deparimental cater-
ing in the year 1961-62; and

(b) whether any schemes have
been formuiated to bring about eco-
nomy in expenditure?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawasz
Khan): (a) and (b). A statement is
laid on the Table of the Lok Sabha.

STATEMENT

(a) The estimated loss for the year
1961-62 is Rs. 6'5 lakhs, which inclu-
des a clearance of about 4 lakhs per-
taining to previous years.

(b) The more imporiant measures
which have becn taken to reduce los-
ses on the running of departmental
catering establishments are—

(1) Economy in the purchase
price of provisions and centralised
procurement of controlled and
proprietory articles at authorised
controlled/prescribed prices.

(ii) Tightening up of scheduie
of ingredients fixed for various
items of food.

(iii) Intensification of sales and
appointment of waiters, shall-
keepers and vendors on commis-
sion basis for sale and service of
meals.

(iv) Introduction of larger
variety of dishes, snacks etc. so as
to increase the popularity of the
departmental catering, improve
sales and reduce the overheads.

(v) Economy and efficiency in
the use of fuel for cooking.

(vi) More extensive introduc-
tion of cleaning contracts and
abolition of posts of salaried
cleaners.
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Bridge over Cauvery near Sriranga-
patnam

262. Shri Siddiah: Will the Minis-
ter of Railways be pleased to state:

(a) the progress made in the con-
struction of the bridge over the
Cauvery river near Srirangapatnam,
in Bangalore-Mysorc section of  the
Southern Railway;

(b) when the work will be com-

pleted; and

(¢) what is the total cost of the

scheme?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) The overall progress of
the three Railway Bridges Nos. 715,
716 and 718 across river Cauvery and
Cauvery South near Srirangapatnam
is about 40 per cent.

(b) The work is expccted to be
completed by April, 1963.

(¢) The estimated cost of the entire
scheme is Rs. 33°79 lakhs which in-
cludes a new  station building at
Srirangapatnam.

Railway-cum-Road Bridge near
Nanjangud, S. Railway

263. Shri Siddiah: Will the Minis-
ter of Railways be pleased to state:

(a) whether it is a fact that the
railway-cum-road bridge near Nan-
jangud in Mysore-Nanjangud section
of the Southern Railway is very old
and was submerged under water
during the floods in the year 1961-62;
and

(b) whether a new bridge at a
higher leve]l will be constructed?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) The existing bridge which
is a combined rail-cum-road bridge
consists of 54 x 8 ft span arches and
is fairly old. It was not submerged
during 1961-62 floods but the water
level touched the crown of the arches
in July 1961, when all the trains were
piloted by the Permanent Way
Inspector.
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(b) It is proposed to construct a
new Railway Bridge and the work
will be included in 1963-64 Works
Programme of the Southern Railway.
The Public Works Department of the
State Government have also decided
to construct a separate Road Bridge
to avoid congestion of traffic on the
Mysore-Ootacamund Road.

Medium Irrigation in Madhya Pradesh

264. Shri V. B. Deo: Will the Minis-
ter of Irrigation and Power be picas-
ed to state the amount given by way
of grants and loans for medium irri-
gation to Madhya Pradesh during the
the years 1959-60 and 1960-61  with
particular reference to Surguja,
Mandla and Raigarh?

The Minister of Irrigation and
Power (Hafiz Mohammed Ibrahim):
Loans amounting to Rs. 516-28 lakhs
and Rs. 736:65 lakhs for the year 1959-
60 and 1960-61 respectivcly were given
to the Government of Madhya Pradesh
for their approved miscellaneous
development  schemes which, inter-
alia, included only the ‘Kedar Nala’
irrigation scheme at Raigarh.

Minor Irrigation in
Madhya Pradesh

265. Shri V. B. Deo: Will the
Minister of Food and Agricuiture be
pleased to state the amount given by
way of grants and loans for minor
irrigation to Madhya Pradesh during
the ycars 1859-60 and 1960-61 with
particular reference to  Surguja,
Mandla and Raigarh?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): Under the
revised procedure for rendering
financial assistance to State Govern-
ments introduced in the year 1958-59,
Central assistance admissible to vari-
ous State Governments is sanctioned
in bulk for a group of schemes under
the head ‘Agriculture’ including Minor
Irrigation and Land Development, and
not separately for individual schemes.
As such, it is not possible to idicate
the amount of Central assistance
given to the Government of Madhya



1493 Written Answers

Pradesh for their mfnor irrigation
schemes during 1959-60 and 1960-61.
Information in regard to grants and
loans sanctioned to the Government
o!f Madhya Pradesh during 1959-60
and 1960-61 for their agricultural
development schemes including minor
irrigation knd land development is
however, given below:—

Year Grant Loan
(Rs. in 1lakhs)
1959-60 40.03 224.40
1960-61 34.43 257.71
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Sugar Mills in Bihar

267. Shri Shree Narayan Das: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that sugar
mills in Bihar have offered to crush
withering surplus sugarcane in the
State on no-profit-no-loss basis provid-
ed the Government grant them rebate
in the cess and excise duty and the
cultivators are prepared for the link-
ing of the cane price with sugar
recovery;

(b) if so, whether Government and
the cultivators have responded
favourably to the proposal; and

(c) the final decision taken?

The Deputy Minister in the Minis-
try of Food (Shri A. M. Thomas):
(a) Yes, Sir.

(b) and (c). The matter is under
consideration.
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Delhi Zoo

269. Shri Raghunath Singh: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that a
daughter of a craftsman was mauled
by a tiger inside the Delhi Zoo on
the 1st April, 1962;

(b) if so, the details thereof; and

(c) additional precautionary mea-
sures taken, if any, to prevent such
incidents?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): (a) A girl
was clawed by a lioness and not by
a tiger.

(b) On 1st April 1962, a big crowd
of visitors had gathered round the
communicating cell behind the lion
house connecting the main enclosure,
where a lion and a lioness had been
kept for purposes of cleaning the cells
in the house. Visitors are not expect-
ed to go there. In spite of repeated

requests by the attendant on duty, the
visitors continued to crowd the place
from both sides of the lion house.
Some visitors who had gathered on
the other side of the communicating
cell, tried to tease the animals with
a coloured handkerchief. The lioness
jumped to catch the cloth and inci-
dentally clawed the girl who was
ncarest to the bars, resulting in skin
deep injuries on the left cheek.

(c) The cages and enclosures of
such dangerous animals are fenced
with pipe or wooden railing to pre-
vent visitors from approaching very
close to the animals. Caution boards
in Hindi and English are prominently
exhibited. Besides this, two or more
attendants, depending upon the size
of the enclosures, are placed on duty
at these enclosures. After the recent
incident, railing and fencing have
been further reinforced.

Sugar

[ Shri Shree Narayan Das:
| Shri D. C. Sharma:
270. Shri D. N. Tiwary:
Shri Bhagwat Jha Azad:
Shri P. C. Borooah:
| Shri K. M. Pandey:

Will the Minister of Food and
Agriculture be pleased to state the
latest position with regard to produc-
tion, sale, export, consumption and
present stock of sugar in the country
and the names of the countries where
Indian sugar has found favourable
markets?

The Deputy Minister in the Minis-
try of Food (Shri A. M. Thomas): The
position during the season 1961-62 for
the period 1st November, 1961 to 15th
April 1962 is as under:—

(Figures in lakh tons

1. Production of sugar . . 22-66
2. Total quantity of sugar sold

and despatched . 10-96
3. Exports . . o-89
4. Offtake of sugar for internal

consumption . . . 10-30
5. Closing stocks of sugar with

factorics on 15- 4 62 . 23'53

Sugar from India has been exported
mainly to US.A, Canada, Malaya
and Middle East Countries.
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Blind Persons in India

271. Shri Raghunath Singh: Will
the Minister of Health be pleased to
state the number of blind persons in
India and its proportion to world
population of the blind?

The Minister of Health (Dr. Sushila
Nayar): No census of the number of
blind persons in India has been con-
ducted since 1931. It was, however,
estimated in 1944, that the number of
blind persons in India was two
millions against the world figure of
a minimum of 10 miliions. So the
number of blind persons in India in
proportion to the world population of
the blind works out as 1°5.

It is estimated by competent autho-
rities that the figure of 2 million blind
persons in India in 1931 holds good
even now, the variation duc to Parti-
tion having since been compensated
by thc increase in population.

India’s Trachoma Control Pilot Pro-
ject surveys reveal that the number
of economically blind persons in the
country (who cannot count fingers
beyond a distance of 2 meters) is
nearly 3.96 millions.

Theft Cases of Telegraph and
Telephone Wires

272. Shri Raghunath Singh: Will
the Minister of Transport and Com-
munications be pleased to state how
many theft cases of overhead tele-
graph and telephone wire have been
detected by the P. & T. Department
since January, 1962?

The Minister of Transport and
Communications (Shri Jagjivan Ram):
1706 cases of theft of overhead tele-
graph and telephone wires have
occurred in India during the months
of January, February and March,
1962. All cases have been reported
to the Police.

Cargo handled by Sailing Vessels

273. Shri Raghunath Singh: Will
the Minister of Transport and Com-
munications be pleased to state the
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cargo handled by sailing vessels for
coast and in the foreign trade during
the years 1960-61 and 1961-62 and
steps taken to speed up their cargo
handling capacity?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): The
cargo lifted by Indian sailing vessels
on the coast and in the foreign trade
during 1960-61 amounted to about
14 lakh dw. tons and 2 1lakh dw.
tons, respectively. Similar statistics
for 1961-62 will become available
only after the season ends in May,
1962.

The second part of the Question i.c.
“steps taken to speed up their cargo
handling capacity” is not clear. It is
presented however, that the hon.
Member is referring to the various
measures taken by Government in
the development of the Sailing
Vessels Indusiry and in this context,
the following steps have been taken:

(1) A separate organisation for
handling sailing vessels pro-
blems has been set up under
the Director General of Ship-
ping, Bombay, with four
Regional Offices at Jamnagar,
Bombay, Tuticorin and
Masulipatam. The Regional
Officers are in direct touch
with the sailing vessels indus-
try and connected interests
and they extend spot assist-
ance. whenever needed parti-
cularly in securing adequate
cargo and ensuring quicker
turn-round at the ports.

(2) Four Regional Advisory Com-
mittees and one Central
Advisory Committee for sail-
ing vessels comprising of
representatives of sailing
vessels owners, tindels, crews,
Port Authorities, Legislatures,
Central and State Govern-
ments have been set up to
advis¢ Government on all
matters relating to develop-
ment of smiling vessels. The
Regional Advisory Committees
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have become a forum for
sailing vessels interests to
discuss local problems and
secure redressal of difficulties
encountered by them in ply-
ing the vessels.

(3) In order to instil confidence
in the shippers and under-
writers that the sailing vessels
industry can be relied upon
to carry and deliver cargo
safely and quickly, powers
have been taken by the
Central Government under
the Merchant Shipping Act,
1958, to ensurc maintenance
of requisite standards of sca-
worthiness by the crafts both
from the manning and safety
angle. Powers have also been
taken to prevent malpractices
in the trade such as jettison-
ing etc.

(4) Port facilities for sailing
vessels  traffic  are  being
improved.

(5) Sailing vessels owners are
being encouraged to fit their
vessels with auxiliary engines
so that the vessels can per-
form quicker and therefore
more round voyages in a year.

(6) The Sailing Vessels Owners
are also being prevailed upon
to construct new vessels of
modern design. Action has
been taken to evolve standard
designs of sailing vessels for
employment in the various
trades.

Loans to Shipping Companies

274. Shrl Raghumath Singh: Will
the Minister of Transport and Com-
munications be pleased to state the
amount of loans advanced to various
shipping companies of India either by
Government or from Shipping Deve-
lopment Fund and the paid up capital
of those companies up-to-date?

The Minister of Shipping in the
Ministry of Transport and Communi-
eations (Shri Raj Bahadur): A state-
ment giving the required information
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1s laid on the Table of the Lok Sabha.
[See Appendix I, annexure No. 47].
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Underground Raillway in Calcutta

276. Shri Rameshwar Tantia: Will
the Minister of Railways be pleased
to state:

(@) whether it is a fact that somé
foreign experis were invited to.
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examine the possibility of an under-
ground railway in Calcutta;

(b) whether it was done with the
permission of Government; and

(c) what were their findings?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) to (¢). The Chief Minis-
ter of West Bengal had invited a
French mission to make preliminary
investigations for construction of an
underground railway in Calcutta. The
mission submitted its report. The
West Bengal Government have advised
that the proposal, when last con-
sidered in 1949, was not then pursued
because of the high cost involved.
The proposal is, however, now being
re-examined by them. The Central
Government have not so far been
‘approached in the matter by the State
Government. The matter, however
concerns the West Bengal Govern-
ment.

High Level Committee on Floods

/ Shri Subodh Hansda:
2\ Shri S. C. Samanta:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether the  comprehensive
plans for flood control, drainage and
anti-waterlogging measures have been
submitted by any State Governments
on the basis of the recommendations
of the High Level Committee on
floods;

271.

(b) if so, which are the States that
have submitted their plans; arnd

(c) the amount required to execute
the plans?

The Minister of Irrigation and
Power (Hafiz Mohammed Ibrahim):
(a) and (b). So far, three States,
namely, Jammu and Kashmir, Punjab
and Uttar Pradesh have submitted
.their master plans for flood control
and drainage. Master Plans relating

APRIL 30, 1962

Written Answers 1502

to Jammu and Kashmir and Uttar
Pradesh are under scrutiny in the
Central Water and Power Commission.

As the master plan relating to
Punjab was not prepared on the basis
oi the recommendations of the High
Level Committee on floods, it has been
returned to the State Government for
being recast accordingly.

No master plan for anti-water
logging measures has so far been
received from any State Government.

(c) The amount required to execute
the plans will be known only after
the master plans have been finalised
and approved.

‘Cerftral Warehousing Corporation

278. Shri S. M. Banerjee: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the employees working
in Central Warehousing Corporation
outside Delhi are not getting D.A. and
other allowances on the basis of the
recommendations of the Pay Com-
mission;

(b) if so, the reasons therefor; and

(c) steps taken to remove this
anomaly?

The Deputy Minister in the Minis-
try of Food (Shri A. M. Thomas):
(a) Employees of the Central Ware-
housing Corporation recruited by the
Head Office on an all-India basis and
working outside Delhi are getting
dearness and other allowances on the
basis of the recommendations of the
Pay Commission as accepted by
Government.

The other employees, specifically
recruited for service in each State,
get the same allowances as are admis-
sible to the respective State Govern-
ment employees.

(b) Does not arise.

(c) Does not arise.
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Accidents on Railways in 1861

279. Shri S. M. Banerjee: Will the
Minister of Railways be pleased be
to state:

(a) whether the number of major
and minor accidents was more in 1961
than in 1960,

(b) if so, the number of major and
minor accidents, including derailments
in 1961; and

(c) the number of such accidents
in 1960?

The Deputy Minister in the Minis-
try of Railways (Shri S. V, Rama-
swamy): (a) to (c¢). The number of
Train Accidents (Collisions, Derail-
ments, Fires in Trains and Trains
running into Road Traffic at level
crossings) which occured on the
Indian Government Railweys during
the years 1959-60 and 1960-61 was
2,096 and 2,223, respectively.
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Assistance to Tishermen

9 J Shri Warior:
84. 3 Shri Vasudevan Nair:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether Government have any
schemes to provide necessary mate-
rials as Nylon yarn, net  weaving
machines  ete. as  also mechanised
boats for fishermen;

(b) if so, whether any allotment of
amounts has been sanctioned to vari-
our States during the current year
and

(c) if so, the amount allotted to
each State?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): (a) The
States of Kerala, Madras, Orissa
Mysore, Maharashtra, Gujarat and
Andhra Pradesh have included
schemes for the supply of fishery
requisites like Nylon yarn, etc. and
also mechanised boats to fishermen
in their Third Five Year Plans.

(b) and (c). The amount provided
by five of these States during the
year 1962-63 are as under.—

(i) Kerala—Rs. 17.76 lakhs.
(ii) Madras—Rs. 4.875 lakhs.
(iii) Orissa—Rs. 2.75 lakhs.

(iv) Mysore—Rs. 4.60 lakhs.
(v) Gujarat—Rs. 12.22 lakhs.

Information in respect of Maharashtra
and Andhra Pradesh is being collect-
ed and will be placed on the Table
of the Lok Sabha when it is ready.

Grant to Kerala for Snake-Bite
Treatment
;” Shri Warior:
285. 5 Gpp .
- _ Shri Vasudevan Nair:

Will the Minister of Health be pleas-
ed to state:

(a) whether Kerala Government
had requesteq for any grants in the
Second Five Year Plan to develop
snake-bitc treatment as a special
branch of Ayurveda;

(b) if so, when the request was
received and what was the amount
requested and sanctioned; and

(c) the amount actually availed of
by the Kerala Government?

The Minister of Health (Dr.
Sushila Nayar): (a) Yes.

(b) A consolidated request for the
grant of Central assistance to the
extent of Rs. 59,414 was received in
February, 1959, to start courses for
specialisation in Netra, Visha-Vaidya
and Marma Chikitsa. As against
this, a sum of Rs. 30,000 was sanc-
tioned for special courses in Visha-
Vaidya and Marma Chikitsa.

(¢) The State Government did not
implement the Scheme.
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Fishing Harbours

J/ Shri A. K. Gopalan:

%88.9 Shri P. Kunhan:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the number of fishing harbours
proposed to be built during the Third
Five Year Plan period in each State;

(b) the progress achieved in this
programme State-wise;

(c) the amount allocated to each
State for construction of fishing har-

bours during each of the last 2 years;
and

(d) how much of it has been uti-
lised?

The Minister of Food and Agricul-
tare (Shri S. K. Patil): (a) to (d).
The information relating to the States
of Orissa, Mysore, Kerala and Madras
is given in the Statement. [See Ap-
pendix I, annexure No. 48]. The
requisite information in respect of
the remaining States is being collect-
ed and will be laid on the Table of
the Sabha, when it is ready.

Water Supply for Bangalore City

289. Shri A. K. Gopalan: Will the
Minister of Health be pleased to state:

(a) whether the Government of
Mysore have sought any financial as-
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sistance from the Government of
India for augmenting water supply in
Bangalore city;

(b) if so, what decision has been
arrived at; and

(c) the amount likely to be paid
to the Governmfent of Mysore during
the current financial year.

The Minister of Health (Dr. Sushila
Nayar): (a) Yes.

(b) The first phase of the Banga-
lore City Water Supply Improvement
Scheme (Triplicate Main) estimated
to cost Rs. 50 lakhs was approved in
February, 1961 under the National
Water Supply and Sanitation Pro-
gramme. In accordance with the
prescribed pattern financial assistance
is being provided by the Government
of India to the Government of Mysore
in the form of loan.

(c) The allocation of Ccntral assis-
tance to the State Governments for
1962-63 has not yet been decided.

Cauvery Waters

290. Shri Umanath: Will the Minis-
ter of Irrigation and Power be pleas-
ed to state:

(a) whether Madras Government
had submitted any proposal to take
water from Cauvery to serve the
irrigation needs of Pudukkottai Divi-
sion in Tiruchi District and East
Ramanathapuram; and

(b) if so, the details thereof?

The Minister of Irrigation and
Power (Hafix Mohammed Ibrahim):
(a) We have not received any such
proposal from the Government of
Madras.

(b) Does not arise.

Tiger Cubs

291. Shri Birendra Bahadur Singh:
Will the Minister of Food and Agri-
eulture be pleased to state:

(a) whether it is a fact that the
two tiger cubs presented to Mrs.
Kennedy, wife of the U.S. President,

by the Air India International died
in the Delhi Zoo within 24 hours of
their arrival there;

(b) what was the reason of their
sudden death; and

(c) whether Government contem-
plate to institute an enquiry into the
circumstances?

The Minister of Food and Agricul-
ture (Shri S, K. Patil): (a) The two
cubs were received in the Zoo on 21st
March, 1962 at 13.30 hours. One of
the cubs died within six hours of its
arrival. The second one died in the
S.P.C.A. Hospital at 10.00 hours on
the 23rd March, 1962.

(b) The cubs died of gastro en-
tritis which they:. had  developed
prior to their arrival at the Delhi
Zoo, on account of overfceding and
want of proper exercise.

(c) No, Sir.

Eradication of Contagious Diseases

292 Shri Basappa: Will the Minis-
ter of Health be pleased to state:

(a) the aid received from friendly
Governments and International Agen-
cies in the matter of eradicating con-
tagious discases during the Second
and Third Plan periods so far; and

(b) to what extent these diseases
have been controlled at present?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b). The required
information is being collected and
will be laid on the Table of the Sabha
in due course.

Banasandra Ralflway Station

293, Shri Basappa: Will the Minis-
ter of Railways be pleased to state:

(a) whether it has come to the
notice of Goverrment that the Bana-
sandra Railway station in Bangalore-
Poona Section needs expansion and
improvements as it ijs a watering and
junction station, connecting four
Taluk Headquarters; and
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(b) whether the approach road to
the railway station has been improv-
ed and 1st Class waiting hall built?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Banasandra is only a
watering station and not a junction
station. The facilitics available at
this station arc considercd generally
adequate for the traffic handled, and
as such there is no proposal to ex-
pand or improve the station at pre-
seny cxcepting that there is a  pro-
posal to extend the existing IIT class
waiting hall. This work is likely to
be taken up shortly.

(b) The approach road is well main-
tained and is in good condition. The
upper class passenger  traflic dealt
with at this station does not justify
the provision of an Upper class wait-
ing room.

Kambadokoda and Haranji

294. Shri Basappa: Will the Minister
of Irrigation and Power be pleased
to state:

(a) whether there are alternative
proposals for the construction of
Kambadokoda and Haranji Projects in
Coorg;

Projects

(b) if so, what are they; and

(c) whether these alternative pro-
posals are more advantageous than
Kambodokoda and Haranji projects?

The Minister of Irrigation and
Power (Hafiz Mohammed Ibrahim):
(a) to (c). There is no alternative
proposal for the Kambadokoda Pro-
ject. In respect of the Harangi Pro-
ject, instead of having a single dam
on River Harangi near Haradyr, an
alternative proposal to have two
dams one on each of the two tribu-
taries and a pick-up weir on the
Harangi River has been ‘made to the
Government of Mpysore. This pro-
posal if found feasible as a result of
investigations, will reduce the sub-
mergence of lands under coffee es-
tates, and avoid submergence of Mada-
pur village, bridges across the Hatti-
hole and the Madapurhole and some
length of Sonwarpet Mercara road.
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Kashmiri Apples

295. Shri Raghunath Singh: Will the
Minister of Food and Agriculture be
pleased to state what steps are being
tuken to improve the quality and pro-
duction of Kashmiri apples and its
wide cultivaticn in other regions of
Himalaya, where climate is favour-
able?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): U.P.

In U.P. stcps have alrcady  been
taken at the Government Hill  Fruit
Research Station, Chaubattia, for the
trial of Kashmiri apples a'ong with
other varicetics from all  over  the
world. In view of wide and univer-
sal occurrence of San Jose Scale pest
on apples in Kashmir, mecasures had
first to be taken to render the plants
pest-free, before they were imported
and planted in the UP. A restricted
quantity of Kashmiri plant material
was rendered free of San Jose in
1955. Gradually more plants are being
raised from this nucleus and, in the
past two ycars, a limited number of
pest free Kashmiri apple plants
(notably of Ambri variety) has been
distributed in this State. At present,
other varieties from Kashmir are
under trial, but they have not yet
come into bearing. Their  perfor-
mance under conditions prevailing in
Kumaon is being studied. However,
in view of the popularity of Ambri,
this varicty is already being distri-
buted in a limited scale as mentioned
above.

Assam

In Assam, Kashmiri apples do not
thrive and bear quality fruit and
their cultivation in this region has
not, therefore, been taken up.

West Bengal

No experiment has been undertaken
on the suitability of Kashmiri apples
in West Bengal. It has been decided
to set up a Research Sub-station for
fruits in the district of Darjeeling
where Kashmir varieties will be
tried and, if founq statisfactory, will
be propagated for popularisation and
cultivation.
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Punjab
Agro-climatic conditions in Kash-
mir are different from other Hima-

layan ranges. The varieties grown in
Kashmir do not behave similarly in
other parts. Ambri  variety of
Kashmiri apples has not shown pro-
mise at the Horticultural Research
Station, Kulu.

Himachal Pradesh

Ambri variety of Kashmiri apples
has not prcved successful so far in
Himachal Pradesh.

In order to take advantage of cer-
tain good characters of the Ambri
variety, viz., its good kecping quality,
late maturity, etc.. this variety has
been crossed with the varieties of
the ‘Delicious’ group ot the Regional
Fruit Research Station, Mashobra,
and 1330 hybrid seeds obtained there-
from have been sown for raising
seedlings.

Booking of Bel Fruit From Calcutta
to Bombay
296. Shri Raghunath Singh: Will
the Minister of Railways be pleased
to state:

(a) whether it is a fact that bel
fruit booked from Calcutta to Bom-
bay has been now catagorised as
perishable article for Railway book-
ing purposes and freight has been in-
creased four fold; and

(b) if so, why this fruit is
treated as perishable?

The Deputy Minister in the Minis-
try of Rallways (Shri Shahnawas
Khan): (a) There has been no in-
crease in the charges for Bel fruit.
Full parcel rates are chargeable for
this traffic. Bel fruit is not classified
as fresh fruits|vegetables, which are
chargeable at concessional parcel
rates.

(b) Does not arise.
Provision of Fans on Delhi-Fazilka,
Metre Gauge Line
297. Shri P. C. Borooah: Will the
Minister of Rallways be pleased to
state:

(a) how many Third Class coaches
plying on the metre gauge between

now
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Delhi and Fazilka are not yet pro-
vided with fans; and

(b) how long it will take to supply
them fans?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawasx
Khan): (a) Five coaches.

(b) The work of providing fans on
these coaches is already in hand and
is expected to be completed next
'‘month.

Sleeping Berths on Delhi-Fazilka
Metre Gauge Line

298. Shri P. C. Borooah: Will the
Minister of Railways be pleased to
state:

(a) the number of slecping berths,
if any, available in the trains plying
between Delhi and Fazilka on the
meter-gauge line; and

(b) how many are proposed to be
provided on this line during the Third
Five Year Plan period?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) No III class sleeper coaches are
provided in the Metre Gauge trains
running between Delhi and Fazilka,
as, owing to paucity, their use has
been limited to trains having runs of
800 kms and 450 kms on Broad Gauge
and Metre Gauge respectively,

(b) There are no proposals at pre-
sent.
Gastro-Enteritis Cases in Delhi

299 J Shri D. C. Sharma:
" "\_Shri Maheshwar Naik:

Will the Minister of Health be pleas-
ed to state:

(a) the number of Gastro-enteritis
cases in Delhi during the current year
so far;

(b) the number of
proved fatal; and

those  which

(c) the steps taken to check its in-
cidence?
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The Minister of Health (Dr. Sushila
Nayar): (a) 87 cases were recorded
from January, 1962 to 11th April, 1962.

(b) Three.

(c) The following steps have been
taken to check its incidence:

(1) Cases brought to the notice
of the Health staff working in
the areas are immediately re-
moved through a Municipal
Ambulance to the Infectious
Disecascs Hospital, Delhij,
where adequate arrangements
for admission of Gastro-en-
teritis cases exist.

(2) The affected localities are
thoroughly searched to de-
tect any other infected cases
in the area.

(3) The provisions of the Epide-
mic Diseases Act, 1897 have
been extended to the Union
Territory of Delhi.

(4) Arrangements have been
made for anti-cholera inocu-
lations by teams of doctors.

(5) Intensive measures against
the sale of unwholesome arti-
cles of food and drink through
the food hygicne enforcemoent
squads and Sanitary Inspoctors
are taken,

(8) Necessary arrangements have
been made for disinfection of
the infected premises. Anti-fly
measures have been intensi-
fied.

(7) An anti-fly week will be ob-
served from the 1st July, 1962
as was done last year.

(8) Arrangements have been
made, to remove all types of re-
fuse from the municipal areas
as early as possible.

(9) Adequate publicity has been
arranged to prevent occurrence
of the disease.

(10) A carcful watch is kept over
the municipal water supply
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with regard to its purity by
taking samples from distal
consumer points.

(11) Drinking water wellg in rural
areas are chlorinated regu-
larly.

(12) A separate City Cleansing
Department has been set up
by the Municipal Corporation
of Delhi to look after the
work of conservancy and
sanitation.

Road from Safdarjang Aerodrome
to Qutab Minar

300. Shri E. Madhusudan Rao: Will
the Minister of Transport and Commu-
nications be pleased to state:

(a) whether there is any proposal to
widen and beautify the road from
Safdarjang Aerodrome to Kutab
Minar, Delhi;

(b) if so, the details thereof; and
(c) when the work will commence?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) and
(b). The scheme of widening the
Kutab Road is included in the Third
Five Year Plan of the Municipal Cor-
poration of Delhi at an estimated cost
of Rs. 2:00 lakhs. A proposal for the
diversion of the Kutab Road near the
Safdarjung Aerodrome is also under
consideration.

(¢) The information in this respect
will be obtained and placed on the
table of the Sabha in due course.

Central Council of Gosamvardhana

301. Shri Ram Harkh Yadav: Will
the Minister of Food and Agriculture
be pleased to state the achievements
of the Central Council of Gosamvar-
dhana, New Delhi during the year
1961-627

The Minister of Food and Agricul-
ture (Shri S. K, Patil): A statement
showing the achievements of the Cen-
tral Council of Gosamvardhana during
1961-62 is laid on the Table of the
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Lok Sabha. [See Appendix I annexure
No. 50].

Development of Horticulture

302. Shri Karni Singh: Will the
Minister of Foogq and Agriculture be
pleased to state the amount of subsidy
or grant <anctioned to the Rajasthan
State for the development of horticul-
ture during the Second Five Year
Plan?

The Minister of Food and Agricul-
ture (Shri S. K, Patil): The follow-
ing amounts by way of grant and loan
were given by the Central Govern-
ment to the Government of Rajasthan
State for the development of horticul-
turc during the Second Year Plan:

Grant — Rs. 112,000
Loan — Rs. 10,72,000]-

Telephone Connectiong

303. Shri Karni Singh; Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether Government are aware
that a large number of applicants are
still awaiting their turn for grant of
telephone connections from  the
Bikaner Exchange; and

(b) if so, what steps have been
taken or are being taken to expedite
grant of these connections?

The Minister of Transport and Com-
munications (Shri Jagjlvan Ram):
(a) 83 applicants are on the waiting

(b) Necessary action for expansion
of the exchange at Bikaner from 480
lines to 600 lines has been taken. The
work is expected to be completed by
October, 1962.

Invention of Machine to Prevent
Accident .
Shri Subodh Hansda:
304. Shri 8. C. Samanta:
LShri B. K. Das:

Will the Minister of Rallways be
pleased to state

(a) whether it is a fact that a new
machine has been invented by an

Indian Engineer to prevent accidents
due to defects in railway lines;
(b) if so, how far it is successful
in detecting railway accidents; and
(c) what steps Government are
taking to develop the machine?

The Deputy Minister in the Ministry
of Rallways (Shri Shahnawaz Khan):
(a) No, Sir.

(b) and (¢). Do not arise.
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Halt Station near District Courts,
Motihari

306. Shri Bibhuti Mishra: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that there
is a longstanding demand for a halt
station near District Courts, Motihari
(North Eastern Railway)' and
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(b) if so, what decision has been
taken by Government in this regard?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) and (b). It has been decided to
provide a Contractor-operated Train
halt, as an cxperimental mcasure, on
passenger amenity grounds,

Food adulteration in Delhi

307. Shri Anjanappa: Will the Minis-
ter of Health be pleas.d to state:

(a) whether it is a fact that the
percentage of food adulteration in
Delhi has assumcd dangcrous dimen-
sions; and

(b) if so, what Government proposc
to do to mitigate this serious threat
to health of Delhi citizens?

The Minister of Health (Dr. Sushila
Nayar): (a) Therc has not been any
increase in the percentage of speci-
mens analysed and found to be adul-
terated in recent months.

(b) Does not arise.

Retiring and Refreshment Rooms at
Bikaner Railway Station

308, Shri Karni Singh: Will the
Minister of Railways be pleased to
state:

(a) whether Government are aware
of the great inconvenience experienc-
ed by the travelling public for want
of Retiring and Refreshment Rooms
at the Bikaner Railway Station (Nor-
thern Railway); and

(b) the steps Government have
taken or propose to take to remove

the same?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) and (b). Till recently,
the need for retiring and refreshment
rooms at Bikaner had not been felt.
On consideration of the importance o/
this town and the location of a num-
ber of Government offices and lack
of suitable hote]l accommeodation in the
town, it is proposed to provide eight
retiring rooms and a refreshment
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room at the station during 1963-64
subject to the availability of funds.
Traffic Accidents in Delhi

309, Shri Wadiwa: Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) the number of traffic accidents
during 1961-62 in Delhi;

(b) how many of them were by
Delhi Transport Undertaking;

(c) number of cases in which com-
pensation was paid during this period;

(d) number of traffic
penalised; and

oifenders

(e) improvement made in  traffic
control during this period?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur). (2)
6,448.

(b) 1,482,
(c) 53.

(d) 1,51,689 including cyclists, tonga
and rehra drivers etc.

(e) The following additional wea-
sures were taken during the year tc
bring about an improvement in tra-
fic enforcement and control:

(i) Installation of electric traffic
gignals at 11 busy road inter-
sections.

~

Restrictions on slow moving
and heavy transport vehicles
on certain busy roads,

(ii

(iii) Restriction on ‘U’ tuing on
some busy roads.

(iv) Introduction of mobile tra-
ffic patrols on motor cycies to
cover important busy roads
during peak hours to detect
cases of traffic violation and
help remove traffic hold-ups.

Intensive checking of over-
speeding, dangerous driving,
driving under the influence of
liquor and driving without
driving licence.

(v

~
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(vi) Improvement of roads and
road conditions i.e., widening
and smoothening of blind-
curves, better lighting, re-
moval of congestion from
busy roads and provision of
adequate road signs,

(vii) Traffic police was strengthen-
ed and some traffic police offi-
cers were sent for training to
Bombay with a view to im-
prove planning and cnforce-
ment.

New Railway Lines during
Second Plan

310. Shri Yallamanda Reddy: Wil
the Minister of Railwayg be pleased
to state how many miles of rew rail-
way lines have been constructed in
the country under the Second Five
Year Plan period State-wisc?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
Railway statistics are compiled rail-
way-wise and not State-wise. How-
ever, a statement showing new lines
constructed during the Sccond Plan
Railway-wise and falling in or pas-
sing through different States is laid
on the Table of the Lok Sabha. [See
Appendix I, annexure No. 517.
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Power crisis in summer in Delhi

f Shri Shree Narayan Das:

s1z. \ Shri Maheswar Naik:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether indications are avail-
able that the Capital will have to
face serious power crisis in summer;

(b) if so, the reasons therefor; and

(c) steps taken or proposed to be
taken tc meet the situation?

The Minister of Irrigation and
Power (Haflz Mohammed Ibrahim):
(a) to (c). The present generating
capacity of the Delhi Electric Supply
Undertaking is inadequate to meet the
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entire power requirements of the
Capital freely. The situation will
improve when 20,000 kW of power
from the Bhakra-Nangal system, ex-
pected to be available in June, 1962,
is received. In case, the receipt of
this quantum of power is delayed due
to any reason, the situation would
have to be met by enforcing restric-
tions in supply of power to the ex-
tent considered necessary.

Railway Booking Agencies in Hissar
and Sirsa

313. Shri Bagri: Will the Minister
of Railways be pleased to state:

(a) whether Government propose to
open railway booking agencies in the
towns of Hissar and Sirsa; and

(b) if not, the reasons therefor?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) and (b). No, as the open-
ing of City Booking Agencies at these
places is not justified either on finan-
cial grounds, or as a measure of pub-
lic necessity, the facilities at the sta-
tion being adequate,

Bridge near Hissar Railway Station

314. Shri Bagri: Will the Minister
Railways be pleased to state:

(a) whether it is a fact that Gov-
ernment have decided not to cons-
truct a railway bridge for public near
Hissar Railway station; and

(b) if so, the reasons therefor?

The Deputy Minister in the Minis-
try of Railways (Shri §. V. Rama-
swamy): (a) and (b). The provision
of over|lunder-bridges across Railway
line has to be sponsored by the State
Government. The Railways under-
take such works wherever the State
Governments recommend and provide
necessary funds to mect their share
of the cost as per rules. There has
been no proposal from the Govern-
ment of Punjab for an over-bridge at
Hissar during the Third Five Year
Plan.
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Censtruction of Rohtak-Bhiwani
Railway Line

315. Shri Bagri: Will the Minister
of Rallways be pleased to state:

(a) whether it is a fact that Gov-
ernment propose to construct Rohtak-
Bhiwani railway line in the near
future;

(b) if not, the reasons therefor;
and

(c) if the reply to part (a) above
be in the affirmative when Govern-
ment intend to construct the said rail-
way line?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) No.

(b) The proposal is not included in
the railway’s programme of construc-
tion of new lines for the Third Five
Year Plan, With the limited finan-
cial resources, the chances of taking
up this line for consideration in the
near future are remote,

(c) Does not arise.
Traffic Problems in Dhanbad Town

316. Shri P. R, Chakraverti: Will
the Minister of Railways be pleased
to state:

(a) whether it is a fact that the
movement of people and conveyances
at Dhanbad are being seriously handi-
capped by the railway lines blocking
the immediate passage to the town
resulting in traffic congestion for a
prolonged period; and

(b) if so, whether Government pro-
pose to introduce any improved tech-
nique in the near future to do away
with such acute public inconvenien-
ces?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) There is some unavoid-
able detention to road traffic at Naya
Bazar Level Crossing gate at Dhan-
bad.
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(b) The proposal for a Road Over-
bridge has been finalised, and the
Government of Bihar has included the
scheme in their Third Five Year
Plan. The bridge proper will be
constructed by the Railway and the
sloping approaches to the bridge by
the State Government. As far as the
Railway’s portion of the work is con-
cerned, necessary provision has been
made in the Works Programme for
1962-63, according to the priority
given by the State Government.
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FPochampad and Srisailam Projects

rShrl E. Madhusudan Rao:
| Shri Yallamanda Reddy:

318 { Shri P, Venkatasubbaiah:
| Shrimati Yashoda Reddy:
| Shrimati Vimla Devi:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether it is a fact that there
will soon be an announcement regard-
ing the acceptance of Pochampad and
‘Srisailam projects in Andhra Pradesh;
and

(b) if so, the details thereof?

The Minister of Irrigation and
Power (Hafiz Mohammed Ibrahim):
(a) The questions of announcing the
acceptance of these projects can arise
only after they have been technically
cleared by the Advisory Committee of
the Planning Commission.

(b) Does not arise.

Procurement of Rice by Manipur

319. Shri Rishang Keishing: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the quantity of Andhra rice
procured by the State Trading of
Manipur Administration;

(b) the rate per maund at which
it was purchasedq including transport
charges;

(c) the quantity of Andhra rice
auctioned and the rate per maund at
which it was auctioned;

(d) whether it has been detected
that instead of the Andhra rice, local
(Manipuri) rice was exported; and

(e) if so, action taken against the
exporter?

The Deputy Minister in the Minis-
try of Food (Shri A. M. Thomas):
(a) No Andhra rice was directly pro-
cured by the Manipur Administra-
tion. A quantity of 5442 maunds of
Andhra rice was, however, supplied
from Central stocks along with
other rice for distribution in the ter-
ritory in 1960-61.

(b) The price of rice supplied from
Central stocks was Rs. 16/- per
maund, f.o.r. Manipur Road Railway
Station. Adding the road transport
and other incidental charges, its
cost came to about Rs. 1900 per
maund at the godowns of the Mani-
pur Administration.

(c) About 3,400 maunds of Andhra
rice which remained unsold started
showing signs of deterioration and
was, therefore, put to auction in 1961
in two lots, one of which was sold
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at Rs. 8:00 per maund and the other
at Rs. 7'55 per maund.

Advance Increments to Officers of
N.F. Railway

320. Shri Priya Gupta: Will the
Minister of Railways be pleased to
state:

(a) whether Gazetted Officers of
N.F. Railway have bcen given three
advance increments;

(b) if so, under what circumstanc-
es; and

(¢) why the Class III and Class TV
staff are deprived of this benefit?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Yes, Sir,

(b) The setting up of the N.F.
Railway necessitated staffing the new
Railway with picked Gazetted Offi-
cers of other Indian Government Rail-
ways, who could not have expected
that their liability for service would
cover specifically the limits of the
present N.F. Railway.

(c) Non-Gazetted staff continue to
be employed throughout in Assam
only and are getting compensatory
and bad climate allowances and as
such this concession was not extend-
ed to them.

Casual Labsur in Engineering Work-
shop at Bangaigaon (N.F. Rly:)

321. Shri Priya Gupta: Will the
Minister of Railways be plcased t{o
state:

(a) whether the employment of
casual labourers in the railway work-
shops which are governed by the
Factory Act is allowed;

(b) if so, under what conditions;

(c) why casual labourers are em-
ployed in continuous service in Engi-
neering Workshop at Bangaigaon in
N.F. Railway for years together and
not yet fixed up in scale (C.P.C./A.S)
as applicable to the regular labour;
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(d) why most of them who have
been working for years together could
not be confirmed though there are
vacancies in regular cadre;

(e) what is the rate of pay of these
casual labourers; and

(f) what is the total number of
casual labourers Railway-wise, De-
partment-wise, category-wise and by
years of service?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Yes.

(b) No conditions have been laid
down indicating the circumstances in
which casual labour can be employ-
cd in Railway workshops.

(¢) to (f). The information is being
collected and will be laid on the table
of the Sabha.

Winter allowance to employees in
Darjeeling

322. Shri Priya Gupta: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that the
West Bengal Government have exten-
ded Winter Allowance to its staff
employed in the hills in the Darjee-
ling district; and

(b) if so, whether it is proposed to
extend Winter Allowance to Railway
employees and the other Central
Government employees there?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Yes Sir,

(b) The notification issued by the
Government of West Bengal has come
to the notice of the Government of
India very recently and the matter
will be given due consideration in
consultation with the Ministry of
Finance.
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Super-annuated Railway Officers

323. Shri Harish Chandra Mathur:
Will the Minister of Railways be
pleased to state:

(a) how many officers of the Rail-
ways drawing more than Rs. 1500
attained super-annuation age during
each of the last 3 years;

(b) how many were granted ex-
tension, how many re-employed by
Railways, how many rc-employed in
the public sector and how many in
the private sector; and

(c) whether a detailed
will be laid on the Table?

The Deputy Minister in the Minis-

statement

try of Railways (Shri Shahnawaz
Khan):
1959-60 1960-G1 1961-62

(@) . 33 29 34
(b) No. granted

extension . 14 13 14

No. re-employ-

ed by Rlys. . 1 1
No. re-cmploved

in the Public

Sector . 5 9 6

No. re-employed
in the Private
Sector . 3 3 3

(¢)_Does not arisc.
Speed of Passenger Trains between
Khandwa and Ajmer
324. Shri U. M. Trivedi: Will the
Minister of Railways be pleased to
state:

(a) the speed of passenger trains at
which they run between Khandwa
and Ajmer;

(b) the spced of these trains in

1908, 1924, 1940 and 1960; and

(c) the capacity for speed for the
engines used in driving these trains?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) and (b). On the Khandwa
—Ajmer section, the present booked
speed of fast passenger trains varies
from 10 to 36 miles per hour and that
of passenger trains from 10 to 27 miles
per hour against the maximum per-
missible speed varying from 12 to 40

miles per hour. These trains used to
be booked at the same speed in 1960.
The speeds of these trains in 1908,
1924, and 1940 are not available.

(c) YP Class engines are working
Passenger trains between Khandwa
and Ajmer, These engines are capa-
ble to run at the maximum authoris-
ed track speed of 40 miles per hour
subject to stipulated load.

Tubewells in Gujarat

325. Shri P. R. Patel: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether experimental tube-
wells werce drilled in Gujarat;

(b) if so, the number of tube-wells
drilled so far, or that are being dril-
led, District-wise;

(c) how many of the drilled tube-
wells were found successful;

(d) what is done of unsuccessful
tube-wells; and

(e) whether Government have any
proposal to give over unsuccessful
tube-wells to the State Government
or interested farmers on their paying
the cost of pipes?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): (a) Yes,

(b) and (c). The information is
given below:

No. of No. of No. of

District Bores bores bores
succ. ssful  being
drilled
1. Jamnagar 10
2. Junagarh 8
3. Bhavanagar 5
4. Central
Saurashtra 1 1
5. Ahmedatac 4
6. Jhalawar/
Surindernagar 13 2 .
7. Mchszera 10 4 4
8. Banaskantha 12 6
9. Kutch . 22 8
Torar. 85 21 4
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(d) and (e). An option is given to
the State Government to purchase
the sub-standard tubewells at a con-
cessional price based on (i) standard
cost less departmental charges or
(ii) bare cost of pipes less the cost of
their extraction depending on whe-
ther the discharge is more or less
than 15000 gallons per hour. If they
decline, the pipes are extracted and
the tubewells abandoned. Direct
sale to interested farmers is not con-
sidered because the sites do not be-
long to the Central Government.

Chain-Pulling of Vijapur Train

326. Shri P, R, Patel: Will the Min-
ister of Railways be pleased to state:

(a) whether it is a fact that milk-
men pulled alarm-chain and stopped
the Vijapur Local between Kalol and
Saij-Shertha Road Stations and ston-
ed passengers on the 31st March,
1962;

(b) how many passengers were in-
jured;
(c) whether anybody was prose-

cuted for pulling chain or stoning
passengers;

(d) what protection was given to
the passengers by the guard of the
train and police in the train; and

(e) whether it is g fact that milk-
men carry large number of milk-pots
without paying railway freight?

The Deputy Minister in the Minis-
‘try of Railways (Shri Shahnawaz

Khan): (a) No such incident is re-
ported to have occured.

(b) to (d). Do not arise.
(e) No.

Mental Health in Kerala

328. Shrin P. Kuonhan: Will the
Minister of Health be pleased to
-state:

(a) what schemes for mental health
are proposed for Kerala during the
‘Third Five Year Plan period;

APRIL 30, 1862

Written Answers 1534

(b) what is the total financial out-
lay on mental health during the
Third Plan in Kerala;

(c) how many beds are there for
mental health patients at present in
Kerala; and

(d) how many estimated cases of
mental patients are requiring hospi-
talisation?

The Minister of Health (Dr. Sushila
Nayar): (a) The Government of
Kerala have proposed upgrading of
three mental hospitals during the
Third Five Year Plua under the
scheme for upgrading Mental Hospi-
tals and Mental Services.

(b) The total financial allocation
for the above scheme during the
Third Five Year Plan is Rs. 2000
lakhs.

() 722,

(d) The required information is not
available as a survey of mental di-
seases has not been completed so far.

Leprosy in Kerala

329. Shri P. Kunhan: Will the Min-
ister of Health be pleased to state:

(a) whether any financial assistance
has been given so far by the Central
Government to the State Government
of Kerala for the prevention of Lep-
rosy during the Third Five Year Plan;
and

(b) if so, the details thereof?

The Minister of Health (Dr. Sushila
Nayyar): (a) Yes.

(b) During the Third Five Year
Plan, an outlay of Rs. 30 lakhs is
being envisaged by Kerala over the
Leprosy Control Scheme. During the
first year of the Third Plan, the State
had anticipated an expenditure of
Rs. 297 lakhs only. According to the
existing procedure, Central assistance
is released to the State Governments
on a lumpsum basis for different cate-
gories of schemes, such as the Cen-
trally sponsored schemes and the Cen-
trally aided schemes, and not for
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individual schemes. During 1961-62,
a total grant of Rs. 72 lakhs, both in
cash and Kind, has been sanctioned
to the Kerala Government for all the
Centrally aided schemes, including
the scheme for the control of leprosy.

Trivandrum Central Station

330. Shri P. Kunhan: Will the
Minister of Railways be pleased to
state:

(a) whether there is any proposal
to improve the Trivandrum Central
Station; and

(b) if so, what is the amount allot-
ted for the purpose?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) and (b). Yes, Sir. An
estimate amounting Rs. 1,42,339/- has
been sanctioned to improve the water
supply arrangemcnts at Trivandrum
Central station.

The Railway administration is also
contemplating to provide the follow-
ing facilities:

(i) An additional goods shed.

(ii) Additional accommodation for
Parcel Office.

(iii) Cover over the platform in
continuation of the existing
one.

Anti-Sea Erosion Works in Kerala

331. Shri P. Kunhan: Will the Min-
ister of Irrigation and Power be
pleased to state:

(a) whether Government of Kerala
have submitted their overall plan
for anti-sea erosion works during the
Third Plan period;

(b) what amount has becn asked
for by them;

(¢) whether the Government of
India have approved the schemes;

(d) what are the details
and

298 (Ai) LSD—4.

thereof;

(e) what is the amount allocated
in the Third Five Year Plan?

The Minister of TIrrigation and
Power (Hafiz Mohammed Ibrahim):
(a) No,

(b) Rs. 600 lakhs.

(c) No scheme has been received
from the State Government so far.

(d) Does not arise.
(e) Rs. 360 lakhs.

Drinking Water facilities on N. Rail-
way stations

332. Shri D. C., Sharma: Will the
Minister of Railways be pleased to
state:

(a) the steps taken or proposed to
be taken to increase the drinking
water facilities on the Nothern Rail-
way stations during this summer: and

(b) the details thereof?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) and (b). Steps have been
taken to ensure supply of drinking
water at all stations during this sum-
mer, Additional temporary water-
men are being posted at stations and
travelling watermen are being provid-
ed on trains. More ‘Matkas’ and
water trolleys are being suppliced. The
permanent strength of 1839 watermen
on this Railway is bcing augmented
by 1744 additional temporary water-
men during the summer.

Commemoration Stamp

333. Shri A. V. Raghavan: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether any representations
have been received for the issue of
special postage stamps to honour the
great social reformer Shree Narayana
Guru Dev; and

(b) if so, the decision Government
have taken in the matter?
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The Minister of
Communications (Shri
Ram): (a) Yes Sir.

Transport and
Jagjivan

(b) The proposal has been kept for
consideration in connection with a
special series of stamps to be brought
out on social reformers of India. It
will, however, take some time before
such a series is brought out.

Movement of Coal to Punjab

334. Shri Daljit Singh: Will the
Minister of Railways be pleased to
state the steps bcing taken to relieve
the wagon shortage for the movement
of coal to Punjab?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): Movement of coal to Punjab
takes place in the direction above
Moghalsaraj from Bengal and Bihar
coalfields on the basis of the alloca-
tion made by the Coal Controller for
that State. No scparate movement
quotas are fixed for Punjab,

Apart from augmenting rolling stock
required to step up coal loading in
general, in addition to the electrifica-
tion of Grand Chord upto Moghal-
saria the following measures are being
taken to further step up movement of
coal to destinations in the above
Moghalsarai direction:—

(i) Introduction of diesel traction
on the Moghalsarai-Saharan-
pur Scction for goods traffic.

(ii) Electrification of the Moghal-
sarai—Kanpur Section during
the III Plan.

(iii) Camplete doubling of the
Ghaziabad-Tundla, Morada-
bad-Saharanpur and Kanpur-
Allahabad sections.

Railway line connecting Nangal Dam
With Pong Dam

335. Shri Daljit Singh: Will the
Minister of Railways be pleased to
state:

(a) whether there is any proposal
to construct a new railway line to
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connect Nangal Dam Wwith Pong Dam;
and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) No, Sir.

(b) Does not arise.

Booking of Goods from Belanganj
(Agra) Goods Station

336. Shri S. N. Chaturvedi: Will the
Minister of Railways be pleased to
state:

(a) whether the booking of goods,
to outstations from Belanganj (Agra)
goods station has declined in recent
years;

(b) if so, what are the figures for
1959-60, 1960-61, 1961-62;

(c) what are the reasons for the
decline; and

(d) whether facilities available at
other stations have been denied there
such as:

(i) direct booking by meter
gauge to stations on the
Southern Railway as is done
from Hathras and Achnera;

(ii) ready availability of wagons
ior destinations on the West-
ern Railway from  wayside
stations of Midhakur and
Kiraoli (instead of Belan-
ganj).

(iii) priorities granted by Trade
Commissioner for Assam from
Hathras and Kanpur (and
not Agra)?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) to (d). The information
is not rcadily available. It has been
called for from Railways and will be
laid on the Table of the House as
soon as it is received.

Transfer of Vigilance Inspectors under
Railway Board

337. Shri P. G. Sen: Will the Minis-
ter of Railways be pleased to state:
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(a) whether all the Vigilance
Inspectors under the Railwav Board
are going to be transferred to their
original posts; and

(b) if so, the reasons therefor?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) and (b). No Sir. The
cases of staff who have rendered
more than 3 years’ service as Investi-
gating Inspectors are reviewed perio-
dically and replacements made as
considered necessary.

Power Potential Survey of Chenab

Shri Sham Lal Saraf:
338.{ Bakshi Abdur Rashid:
(_ Shri Abdu' Ghani:

Will the Minister of Irrigation and
Power bc plcased io state:

(a) whether survey of power poten-
tial has been completed on  river
Chenba at Sallal and Dhiangarh; and

(b) if so. what further steps Gov-
ernment will take in order to make
power available in this area for the
purposes of exploiting the mineral
resources in this area?

The Minister of Irrigation and
Power (Hafiz Mohammed Ibrahim):
(a) and (b), The survey and investi-
gations have not yet been completed.
The question of implementation of
the scheme would be considered after
detailed investigations have been
finalised.
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Break-Down of Trunk Telephones

Shri Himatsingka:
J Shri P. C Borooah:
| Shri Bishanchander Seth:
| Shri Vidya Charan Shukla:

34¢.

Will the Minister of Transport and
Communications be pleased to state:

(a) whether his attention has been
drawn to the constant break-downs
of trunk telephones to various places
specially  Calcutta-Delhi, Calcutta-
Bombay, Calcutta-Patna, and Calcutta-
Goauhati lines;

(b) if so, the causes of such break-
downs; and

(c) the steps Government propose
to take to remedy the same?

The Minister of Transport and
Communications (Shri Jagjivan Ram):
(a) Yes. :
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(b) Breakdowns are due to line
interruptions caused by heavy rain,
storms, floods and others natural
causes and also due to large scale
copper wire thefts.

(c) A number of remedial measures
are being taken, such as

(i) converting the overhead line
circuits on main trunk routes to
underground cable working,

(ii) minimising incidencc of cop-
per wire theft by

(a) pursuing the theft cases vigo-
rcusly with the State Police autho-
rities;

(b) progressive replacement of cop-
per wire in theft-affected areas by
copper weld wires.

Recommendations of ‘Class IV  Pro-
motion Committee’

341. Shri Nambiar: Will thc Minis-
ter of Railways be pleased to state:

(a) the steps that have been taken
to implement the recommendations
of “Cl. IV Promotion Commitice”;
and

(b) whether the representations
received from employeces for the
implementation of the recommenda-
tions are being complied with?

The Deputy Minister in the Minis-
try of Railways (Siri :»hahnawaz
Khan): (a) Railway Board have
issued orders to Railway Adminis-
trations to implement the recommen-
dations accepted by the Government.
A special machinery is also being set
up on Railways to watch effectively
the implementation of these orders.

(b) Representations are looked in-
to and action taken as necessary.

Central Cashew and Spices Committee

342. Shri Maniyangadan: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether a Committee called
the Central Cashew and Spices Com-
mittee has been constituted;
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(b) if so, since when;

(¢) whether the Committee has
met since its constitution;

(d) if so, how many times; and

(e) if the Committee has not met
so far, the reasons therefor?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): (a) and (b).
Yes. The constitution of the Indian
Central Spices and Cashewnut Com-
mittce was approved by the Govern-
ment of India by a resolution on the
7th September 1961

(c) No.
(d) Does not arise.

(¢) The appointments of the mem-
bers to the Committee in accordance
with the provisions of the Resolution
dated the 7th September 1961 consti-
tuting the Committce, have been
completed recently in consultation
with the State Governments and
other authorities concerned. The
first meeting of the Committee will
be held shortly.

Inrigation and Power Potentials of
River Projecis

343. Shri Maheswar Naik: Will the
Minister of Irrigation and Power be
pleased to staie:

(a) wheth~r Onvernment have made
any assessment of the irrigation and
power potentials of the already com-
pleted river projects constructed both
by and under the instance of the
Central Government;

(b) whether they have been made
full use of: and
(¢) what additional potentials are

expectad to be generated bv the end
of the Third Plan period?

The Minister of Irrigation and
Power (Hafiz Mohammed Ibrahim):
(a) to (c). A statement giving the
requisite information is laid on the
Table of the House.

STATEMENT

State Government are primarily
responsible for the planning and exe-
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cution of various River Valley Pro-
jects. Major irrigation and power
projects yield their benefits in phases.
Details of the creation and utiliza-
tion of potential for irrigation and
power are as under:

Irrigation

Total potential (at channel outlets)
at the end of the 2nd Plan is of the
orae rfo 12.24 million acres and the
gross irrigated arca of the order of
8.68 million acres, as assessed by the
working group of thc Planning Com-
mission. During the Third Plan,
additional irrigation potential of
about 16.2 million acres is expected
to be created from all the Plan pro-
jects and the additional utilisation in
the Third Plan pcriod is expected to
be of the order of, 12.80 million acres
bringing the total utilisation from
the First, the Second and the Third
Plan schemes to about 2148 million
acres,

Power

The total installed hydro-generat-
ing capacity in the coun'rv by the
end of the Sccond Plan was 1.85 mil-
lion kW. All this capacity is being
fully utilised.

The total installed gencrating capa-
city in the country by the end of the
Sccond Plan was about 5.7 million
kW. comprising of about 1.9 million
kW of hydro plant and the balance
of thermal plant. The installed capa-
city anticipated at the end of the
Third Plan is estimated to be of the
order of, 13 million kW comprising
about 5 million kW of hydro plant
and the balance in thermal plant.

Development Blocks in Orissa

344. Shri Maheswar Naik: Will the
Minister cf o r-wu~’ty Drvelopment,
Panchayatl Raj and Cooperation be
pleased to state:

(a) the total number of develop-
ment blocks as have so far been
started in the State of Orissa;

(b) by what time the whnole of the

State is expected to be brought under
this scheme:

(c) whether any assessment has
been made of the economic improve-
ment of the people residing in the
block areas during the working
period of the blocks; and

(d) if so. with what results?

The Deputy Minister in the Minis-
try of Community Development
Panchayati Raj and Cooperation (Shri
B. S. Murthy): (a) 256.

(b) By October 1962 all the Pre-
extension Blocks will be allotted so
as to cover the whole State.

(c) No.

(d) Does not arise.
Khetri-Chirawa Railway Line

345. Shri Morarka: Will the Min-
ister of Railways be pleased to state:

(a) the progress that has so far been
made regarding the Khetri-Chirawa
railway line; and

(b) when the actual work would
begin?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Reconnaissance Engi-
neering and Traffic Surveys for con-
necting Khetri with Chirawa on the
Loharu-Sikar line have heen carried
out and project reports are under
preparation. A survey for an alter-
native alignment for connectiing Khetri
with Dabla or Nizampur on the Re-
wari-Reenugs line is aiso being carried
out to find out which of the two
alignments would be more suitable
and economical.

(b) No decision has yet been taken
as to when the construction of the
line from Khetri to Chirwa or Khetr}
to Dabla will he commenced.
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Anti-Small Pox Vaccination

347. Shri Balkrishna Wasnik: Will
the Minister of Health be pleased to
state:

(a) whether Government huve re-
ccived any  coraplaints that mass
vaccination for anti-smail pox had
claimed more lives than the disease
itself; and

(b) if so, whether Government have
endeavoured to verify the facts?

The Minister of Health (Dr. Sushila
Nayar): (a) No.

(b) Does not arisc.
Co-operative Ghee Merchants, Khurja

348. Shri Hem Barua: Will the Min-
ister of Food and Agriculture be
pleased to statc:

(a) whether it is a fact that a re-
presentation was made to Govern-
ment by the Co-operative Ghee Mer-
chants Association Khnurja (UP.) in
January last;

(b) if so, what was the demand of
the merchants’ association; and

(c) what steps have been taken by
Government to meet the demand?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): (a) to (c).
. ‘fhe Cooperative Ghee Merchants’
Ngsociation, Khurja, represented
that procurement of large quantities
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of milk by the Delhi Milk Scheme
authorities in Khurja area was having
a very adverse effect on the cotlage
industry of ghee in that area. The
assnciation was informed that this was
not correct, that the Scheme did not
enjoy anyv special advantage over the

private purchasers of milk in the area.

Kambadakada and Harangi High Dam
Projects

249 { Shri A. K. Gopalan:
"\ Shri P. Kunhan:

Will the Minister of Irrigation ana
Power be pleased to state:

(a) whether any dccisions have
been taken about the Kambadakada
and Harangi High Dam Proects in
Coorg in Mysore State; and

(b) if so, when the work on the pro-
jects is going to be taken up?

The Minister of Irrigation and
Power (IIafiz Mohammad Ibrahim):
(a) and (b). The Government o My-
sore have not yet taken a decision as
to which of these two schemes thoey
would take up in the Third Plan.

Vizhinjam Fishing Harbour

350 i Shr1 A. K. Gopalan:
7" ") Shri P. Kunhan:

Will the Minister of Food and Agri-
culture be pleased to state:

{(a) whether Kerala Government
have approached the Government of
India for additional allocation for the
construction of Vizhinjam  Fishing
Harbour in Kerala; and

(b) if so, what amount is needed
and what is the amount allocated in
the Third Five Year Plan?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): (a) and (b).
A sum of Rs. 100 lakhs has been pro-
vided in Kerala’s Third Five Year
Plan for development of six fishing
harbours, including Vizhinjam. No
request has been received from the
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~

« Kerala Government for any additional
allocations for the purpose.

Rail-cum-Road Bridge Over Brahama-
putra

351, Shri Liladhar Kotoki: Will the
Minister of Railways be pleased to
staate:

(a) the progress of the rail-cum-
road bridge over t'i» Brahmaputra be-
tween Amingaon and Pandu; and

(b) when the bridge is expected to
be opened for traffic?

1x

~ The Deputy Minister in the Min-

istry of Railways (Shri Shahnawaz
Khan): (a) The construction of the
foundations and piers of the bridge
has been completed. The erection of
first seven spans of the bridge has
also been completed and that of the
eighth span is in progress. About 98
per cent of the approach banks have
been completed. Overall progress on
the construction of this bridge is 85
per cent.

(b) By the end of 1962.

Wagon Factory at Chakradharpur,
Bihar

352. Shri H. C. Soy: Will the Min-
ister of Railways be pleased to state:

(a) whether it is a fact that there
is a schemec rcady to set up a wagon
factory at Chakradharpur in Bihar;

(b) if so, the progress made so far
to implement the scheme; and

(c¢) what, if any, are the main diffi-
culties in its implementation?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
{(a) No, Sir.

(b) and (c). Do not arise.
Sukinda-Paradip Express Highway
353. Shri Surendranath Dwivedy:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether Government are aware
of the decision of the Government
of Orissa to build an express highway

from Sukinda-Daitari mines to the
port at Paradip;

(b) whether any prior discussion
with the Government of India or cop-
sultation took place before taking up
this project and whether any amount
is being given by the Central Gov-
ernment for this project; and

(c) whether Government of India
have given any assurance to the Gov-
ernment of Orissa that Paradip would
be made a major port during the
course of the Third Five Year Plan
il this highway is constructed?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) and
(b). Some time back, the Government
of Orissa submitted a proposal for
the construction of an cxpress High-
way connecting Sukinda-Daitari
mines with the Paradip port as part
of the integrated project relating to
the development of the Paradip Port
and the mining of iron ore in the area.
That proposal was, however, in a pre-
liminary stage of consideration. The
Government of India are not awarc of
any decision which the Government of
Orissa might have taken since then to
build the proposed expressway nor
have the Central Government given
any funds for this project.

(c) No, Sir. The State Govern-
ment’s proposals for developing Para-
dip into an all-weather port and ex-
porting iron ore through that port are
at present being studied by the Plan-
ning Commission in consultation with
the Ministries concerned. The provi-
sion of suitable facilities for the
transport of iron ore from the mines
to the port is also being studied as
part of the overall proposals.

Out-Agency at Chhapara (M.P.)

354. Shri Wadiwa: Will the Min-
ister of Railways be pleased to state:

(a) the factors necessary for entit-
ling a particular town to have an out-
agency on behalf of the Rzilway; and

(b) whether the Administration of
South Eastern Railway have looked
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into the claim of Chhapara, a town in
Seoni District of Madhya Pradesh, a
prominent commercial town in the
area for opening an out-agency?

The Deputy Minister in the Minisrty
of Railways (Shri Shahnawaz Khan):
(a) The factors generally taken into
consideration in this connection are
the commercial importance of the
town, its population, the distance be-
tween the town and the nearest rail-
head and the possibility of securing a
suitable contractor.

(b) Yes, the offer for working the
Out-Agency at Chhapara was made
to the Madhya Pradesh State Trans-
port Services, but the proposal was

dropped as there was no response
from them.

The South Eastern Railway is, how-
ever, examining the matter afresh.

Discontinuance of Seoni Ganj Siding
on S. E. Railway

355. Shri Wadiwa: Will the Minis-
ter of Railways be pleased to state:

(a) whether it is a fact that Seoni
Ganj siding at Railway Station Secni
on Nagpur-Nainpur section of South
Eastern Railway has been discon-
tinued with effect from 15th  April,
1962;

(b) what are the reasons for dis-
continuing the siding; and

(c) the figures of amount earned
for the years 1957, 1958, 1959, 1960,
1961 on account of this siding?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) No, Sir,

(b) Does not arise,

(c) The amount earned on siding
charges in 1961 is approximately Rs.
2400. The figures for other years are
not readily available and are being
compiled.

Import of Foodstuff

356. Shri J. P. Jyotishi: Will the
Minister of Food and Agriculture be
pleased to state:
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(a) the quantity and cost of food-
stuffs imported during the year
1961-62;

(b) the quantity and cost of the
same purchased by Government from
indigenous market;

(¢) how much of it and for how
much amount has the same been sold
to the putlic during the same year;
and

(d) what is the Government stock
in balance and the cxpected deficiency
to be met by imports during the
yecar?

The Deputy Minister in the Minis-
try of Food (Shri A. M. Thomas): (a)
About 3.2 million metric tons of food-
grains costing about Rs. 120 crores.

(b) About 324 thousand metric tons
of rice costing about Rs. 15.61 crores.

(c) It is not possible to say how
much out of the 1961-62 supplies was
sold but the approximate quantities
of wheat, rice ang other foodgrains
issued from Central stocks during the
financial year 1961-62 were as fol-
lows:—

(In ’000 Metric Tons)
Wheat 2,858
Rice 686
Other foodgrains 34

—

Total 3,578

The value of the quantity of wheat
issued was approximately Rs. 107
crores and that of Milo issued about
Rs. 1 crore. It is not possible at this
stage to give a correct estimate of
the value of the quantity of rice
issued from Central stocks, as the
issue prices of rice vary from Rs. 16
to Rs. 30 per maund according to the
quality of rice,

(d) The Government of India held
a reserve stock of about 2.1 million
metric tons of foodgrains at the end
of March, 1962. Imports during the
financial year 1962-63 are expected to
be about 4 million metric tons. This
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will cover both consumption require-
ments and provision for buffer stock.

Barna Project

357. Shri J. P. Jyotishi;: Will the
Minister of Irrigation and Power bc
pleased to state:

(a) what has been the progress of
the Barna Project so far;

(b) whether it is vprogressing
according to schedule; and

(c) when it is expected to be com-
pleted?

The Minister of Irrigation and
Power (Hafiz Mohammed Ibrahim):
(a) The project is under investi-
gation,

(b) The construction on the pro-
ject has not yet been started.

(¢) The project is expected to be
taken up towards the end of the 3rd
Plan period and will be completed
during the 4th Plan period,

P. & T. Buildings

358. Shri Mallick: Will the Minister
of Transport and Communications be
pleased to state:

(a) whether new buildings tor
Posts and Telegraphs offices have
been constructed at Jajpur Town and
Pattamandai respectively;

(b) whether it is a fact that the
completion of these buildings is being
delayed; and

(c) when it will be possible to open
the new buildings?

The Minister of Transport and
Communications (Shri Jagjivan Ram):
(a) No, The extension of the Jajpur
P.O. building and reconstruction of
Pattamandai Post Office building is
in progress.

*(b) No.

(c) It is difficult to give a precise
date but it is expected that the build-
ings will be brought into use soon.

Departmental Catering on S. Railway

359, Shri Siddiah: Will the Minister
of Railways be pleased to state:

(a) the stations where the depart-
mental catering will be extended in
the Southenn Railway during the year
1962-63; and

(b) whether Madur Station in Ban-
galorc-Mysore  section will have
departmental catering?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) and (b). There are mno
proposals to extend departmental
catering on the Southern Railway to
adidtional stations at present.

Labour Welfare Inspectors on
S. Railway

360. Shri Siddiah: Will the Minis-
ter of Railways be pleased to state:

(a) whether the Southcrn Railway
Administration has recommended for
the increase of the posts of the Lab-
our Welfare Inspectors; and

(b) if so, the action taken thereon?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Yes Sir.

(b) The Southern Railway have

been asked to re-examine and submit
fresh proposals.

Potato Seedlings

361. Shri Balakrishnan: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the quantity of potato seed-
lings imported from U.X and from
other countries during the last year;

(b) the quantity of seedlings re-
quired by Madras State during the
same year; and

(¢) the quantity which was sup-
plied?

The Minister of Food and Agricul-
ture (Shri S, K. Patil): (a) 930
seedling clones and 94 thousand true
seeds of thirteen crosses and solanum
species,
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(b) and (c). Madras Governmem
required one thousand tons of potato
seeds of Great Scot variety produced
in Scotland and not potato seedlings.
They could, however, obtain 53 tons
and 13 cwts potato seeds of Great
Scot variety, only as no more quan-
tity of that variety was available
from U.K.

Bridge at Thana Creek

362. Shri Nath Pai: Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) whether Government of Muhn
rashtra have approached the Gov-
ernment of India to construct a bridge
at Thana Creek; and

(b) if so, the nature of the help
sought and Government’s rcaction
thereto?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) and
(b). Yes. Sometime back the Gov-
ernment of Maharashtra submitted a
proposal for Central Aid for the
construction of a bridge over the
Thana Creek. Owing to financial
limitations however, it was not found
possible to provide any Central Aid
for this project. It is understood that
the State Government have included
this work in the State Third Five-
Year Plan.

12 hrs.

RE: MOTION FOR ADJOURNMENT

Mr. Speaker: I have received notice
of an adjournment motion, and on
the same subject, I have reccived call-
ing-attention-notices also. So, I am
not giving my consent to that ad-
journment motion, because I am giv-
ing the same urgency to those call-
ing-attention-notices. So, I shall
take up the calling-attention-notices
now.

Shri S. M. Banerjee (Kanpur):
May I submit one thing? If you de-
cide that the calling-attention-notice
is a substitute for adjournment
motion, I bow to your ruling, but
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supposing the matter is important
and we feel that it requires further
descussion, then, you would not give
us as much opportunity for that on a
calling-attention-notice, as you would
have given on an adjournment motion.

Mr. Speaker: As the opportunity
arises, and the question is taken up,
on merits, cach case would be decided.
Nothing general can be laid down.

Shrimati Maimoona Sultan, Shri
Nath Pai, Shri Subodh Hansda, Shri
Hari Vishnu Kamath, Shri S. M.
Bancrjee, Shrimati Renu Chakravartty
and Dr. U. Misra all have given
notices of un identical nature, about
somc map which has been published.
Bofore 1 tuke up that calling-atten-
tion-notice, I shall first take up the
calling-attention notice in the name
of Shrimati Vimla Devi.

12.02 hrs.

CALLING ATTENTION TO MAT-
TERS OF URGENT PUBLIC IM-
PORTANCE

POWER cUT IN ANDHRA PRADESH

Shrimati Vimla Devi (Eluru):
Und:r rule 197, I beg to call the
attention of the Minister of Irriga-
tion and Power to  the  following
matter of urgent public impertance,
and ] request that he may make a
statement thereon, namely:—

“The situation arising out of

20 per cent power cut in Andhra

Pradesh owing to the failure of

the Ccentral Government to make

necessary foreign cxchange
arrangements  for  power pro-
jects”.

The Minister of Irrigation and
Power (Hafiz Mohammad Ibrahim):
I must admit at the outset that the
present power supply position of
Andhra Pradesh is not a happy one.
This has been due to the phenomenal
risc in the demand for power and
non-completion of some of the pro-
jects included in the Second Plan, on
account of the necessary foreign ex-
change for the import of equipment
not being available. The limited
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amount of foreign exchange that came
to the share of the power sector dur-
ing the Second Plan was utilised only
for what were then called the ‘core
projetts’. We were, however, ‘able
to review the position in 1959, when
the Tungabhadra-Ncllore project was
assigned to the YEN credit from
Japan. We were also able to arrange
Swiss credit for the Upper Sileru
Hydro-electric Project, Stage I, and
orders for the entire plant and equip-
ment for the  Tungabhadra-Ncllore
project, and for the main generating
plant and equipment for the Upper
Sileru Stage 1 scheme have since
been placed.

After considerable discussions with
the authorities of the Agency for
International  Devclopment, U.S.A.
and the International Bank for Re-
construction and Development, the
projects ay Rumagundam and Kotha-
gudam have now rcached a stage
where we have every hope that the
necessary approval for loan assistance
by these foreign agencies would be
forthcoming.

At the ¢nd of the Third Five Yecar
Plan, the total installed generating
capacity in Andhra Pradesh is likely
to be 638 MW. against a demand of
428 MW. Since, however, the firm
capacity would be somewhat less, it
is apprchended that the State would
continue to suffer some shortage even
after the above projects have been
completed. My Ministry has been
greatly exercised about this shortage.
The question of bridging this gap
between the supply and the demand
cither by arranging bulk supply from
neighbouring States or by provision
of additional generating capacity,
provided the requisite resources and
in particular the foreign c¢xchange
can be made available, is engaging
the attention of my Ministry.

I lay a more detailed statement on
the Table of the House. [See Ap-
pendix I, annexure No, 52].

Shrimati Vimla Devi: What is the
amount of foreign exchange allotted
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in the Second Plan period and the
amount actually released for this
purpose?

Mr. Speaker: The Minister said
that they are considering how much
to releasc.

Shrimati Vimla Devi: No, Sir.

Mr. Speaker: Was some foreign
exchange  sanctioned during the
Second Plan period for this purpose?

Hafiz Mohammad Ibrahim: I want
to say one thing.

I have not brought thosce figures
with me. Probably 1 was under a
wrong impression—as 1 am  sceing
something  different now—that no
questions could be put about this
mualter after my reply.

Mr. Speaker: There is once thing
I might make clear. I had put it
before the lHouse that notices of ad-
journment motions were given on
trivial 'matters. Therefore 1 had ad-
vised Members—rather requested
them—that instead of giving notices of
adjournment  motions, they might
just convert them into calling atlen-
tion notices on  important matters.
And if I consider that they ought .o
be brought before the House, I will
refer them here. But in that case,
we will have to give this facility to
the Member that he might put a ques-
tion or two—only one Member—
on that if therc is something to be
clarified. 1 will allow that. There
fore, the hon. Minister would take
note of this that in future perhaps a
question or two might be put in cali-
ing attention notices also.

Hafiz Mohammad Ibrahim: I have
already admitted my mistake. 1 did
not bring other 'material under this
impression that there would be no
question asked.

Mr. Speaker: The hon. Member
might be supplied the information she
asked for through a lctter or some
other communication.
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Hafiz Mohammad Ibrahim: Yes, I
welcome it. T will send it.

Shrimati Vimla Devi: I want an-
other question also to be answered
in writing. We have seen Press
reports to the effect that Czeciicslo-
vakia and Poland have offered to in-
stal power stations in Andhra Pra-
desh. The Czechoslovak Govorn-
ment has offered to instal a power
station of 50,000 kw. and the Polish
Government one of 6,000 kw. fave
the Union Government takcn any
steps in this matter?

Mr. Speaker: This also would be
answered along with the first ques-
tion.

Hafiz Mohammad Ibrahim: Very
well.

CIRCULATION OF A MAP BY PAKISTAN
Hicit COMMISSION SHOWING PARTS
OF INDIAN TERRITORY AS A PART OF
PAKISTAN.

Mr. Speaker: 1 have read out the
names of the hon. Members who have
tabled calling attention notices sepa-
rately about the same subject, the
reported circulation of a map by the
Pak High Commission showing cer-
tain Indian territories as part of
Pakistan. Though directly it was not
the responsibility of the Central Gov-
ernment and there has not been any
default on their part, in view of the
fact that hon. Members were feeling
exercised over it, I have referred to
it here. Could the hon. Prime
Minister say something about it?

Shri Raghunath Singh (Varanasi): I
had tabled a Short Notice Question
also on this.

Shrimati Maimoona Sultan (Bhopal)
Under Rule 197, I beg to call the
attention of the Prime Minister to the
following matter of urgent publi: im-
portanoe and I request that he may
make a statement thereon:

The reported circulation of a
map by Pak High Commission
showing certain Indian territories
as part of Pakistan,
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The Prime Minister, Minisier of
External Affairs and Minister of
Atomic Energy (Shri  Jawaharlal
Nehru): Thus far we have only scen
newspaper reports about this matter.
We have not seen the map. We have
sent for it. But I take it that the
newspaper reports are correct. The
Pakistan Government or IPakistan
authorities live in a fantasy land.
They do not scem to know what rea-
lities are. So far as this matter is
concerncd, we shall verify and take
such steps as we can. Apart from
drawing the attention of the Paki-
stan Government, if any persun has
committed a breach of the law, he
will be punished for it.

Shri S. M. Banerjee (Kanpur):
Actually the report says that the
map s:cks to guide tourists visiting
places in Pakistan. So this is sup-
poscd to be a tourist map. I want 1o
know whether the West Bengal Gov-
ernment has sent any communication
to the Central Government on the
basis of this, as it has been circulated
on a large scale in West Bengal.

Shri Jawaharlal Nehru: I do not
think so, Sir. This is a new thing,
and something new has happcned. It
has apparently come by post to some
one in Calcutta. Maybe, a fcw others
may have come by post. There has
been hardly time for the West Bengal
Government to write to us on  tihe
subject. It appeared in yesterday's
papers. Mayvbe, we may be getting
some letters from them, some protests.
They may themselves take some
action.

Shri Nath Pai (Rajapur): Under our
law, anyone questioning the territo-
rial integrity of this country is liable
to prosecution. but supposing the
Government of Pakistan raises the
question of diplomatic immunity Dbe-
cause this particular objectionable
map is published by the Deputy High
Commussioner stationed in Calcutta,
may we know, if prosecution is not
possible, whether, to emphasizc how
seriously we take this kind of ques-
tion, the Government will demand
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the recall of those responsible, if cri-
minal action is not possible?

Mr. Speaker: What action should be
‘taken should not be anticipated at
this stage. It is an offence, and those
guilty of it would be punished. An
abstract question of law is Dbeing
taken up; if it is found that they
have diplomatic immumty, what
action would be taken at tha: time?
“That would be a different affair. It
might have to be examined »y the
Government at that moment as to
what action has to be taken.

Shri Nath Pai: The question is very
<lear.

Shri Jawaharlal Nehru: The answer
is I will not answer it now, I will not
I cannot. What we do or we do not
do will have to be carefully consider-
cd. I cannot answer it offhand  in
this way.

Mr. Speaker: That is whai exaclly
what I suggested.

Shri Nath Pai: The Prime Minister
took shcelter under your guidance. 1
do not think it was a matter for
anger. Certainly, Sir, anger ~un be
reciprocal.

“Mr. Speaker: Ordcr, order

Shri Nath Pai: But you must dc-
fen. 5. The Prime Minister has no
cause to get angry.

Mr, Speaker. Rather I wanted that
he should rcally defend me because
at this moment we shouid not dis-
cuss what action we would ‘an then
when circumstances arise I rather
wanted his co-operation. He should
not have put any further question.
Should we decide now what action
we will take if such an eventualily
arises? We should not do that "hat
would not be proper.

Shri Nath Pai: Some of thcir anger
may be diverted against Pokistan,
not at Members who discharg~ their
duty.
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Shri Hari Vishnu Kamath: (Hosh-
angabad): As the Prime Minister has
said that the press reports are correct,
has the Government decided to for-
teit all the maps criculating ouatside?

Mr. Speaker: He has said that in-
formation is being sought.

Shri Hari Vishnu Kamath: He has
said that the press reports  are
correct.

Mr. Speaker: He presumed that.

Shri Hari Vishnu Kamath: There-
fore, has he decided tc seize and for-
feit to Government all copies of the
map that may come into Indian
territory, on Indian soil, outside
Pakistan High Commission premises?

Shri Jawaharlal Nebru: I deo not
sce how I am expected to answer what
steps Government will cake in  this
matter. We are enquiring, but let
'me tell him it it is up to the poiice.
They do not require any orders from
Government. They can take posses-
sion of any such wrong maps at any
time anywhere they find them in
India.

Shri S. M. Banerjee: But what
about searching their houses or
offices?

Mr. Speaker: Shrimati Maimoona
Sultan wants to put a question,

Shrimati Maimoona Sultan: May I
know whether it js a fact that Hydera-
bad also is marked off scparately on
this map and is shown as belonging to
Pakistan?

Mr. Speaker: That is a different
thing altogether.

Shrimati Renu Chakravartty (Bar-
rackpore): It is in that map.

Shri Jawaharlal Nehru: I have not
seen the map. It is difficult for me
to say what the map contains.
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ALEGGED MusLIM CONCENTRATION ON
EAsT PAKISTAN BORDER

Mr, Speaker: I have received an-
other notice. Shri P. C. Borooah.

Shri P. C. Borooah (Sibsagar):
Under Rule 197, I beg to call the
attention of the Prime Minister to the
following matter of urgent public im-
portance and I request that he may
make a statement thereon:

“Pakistan U.N. Mission’s alle-
gation regarding large-scale
Muslim concentrations on East
Pak border.”

Shri Jawaharlal Nehru: Events
have happened in Malda, certain un-
fortunate events, and grossly cxagge-
rated accounts about them have been
published in the Pakistan newspapers
and, indeed, in foreign papers too. I
am afraid I cannot in a brief state-
ment say what has happened in
Malda. Wce are getting more facts,
but the accounts given about the
large-scale dcaths and casualties and
migration of large numbers of Mus-
lims to Pakistan, I am quite sure, are
very grossly exaggerated,

Then, in Dacca and Rajshahi also
incidents have happened, resulting in
killing and burning, arson etc. It is
very difficult to get exact figures
about these because, just as on the
one side they are exaggerated, on the
other side they are minimised in the
Pakistan accounts. We do not wish
to exaggerate or minimise all the
facts. Both these incidents, in Dacca
and Rajshahi and Malda, have been
unfortunate; and it is no use cxag-
gerating them or minimising them.
We are trying to get all the facts. 1
do not think whether it would help
if 1 gave some odd fact here and
there. I cannot give the complete
set of facts until further information
reaches us.

Several Hon. Members rose—

Mr. Speaker: 1 cannot allow it to
develop into a regular discussion.
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12:16 hrs.

ELECTIONS TO COMMITTEES

INpIAN CENTRAL JUTE COMMITTEE

The Minister of Food and Agricul-
ture (Shri S, K. Patil): Sir, I beg
to move:

“That in pursuance of clause (9)
of paragraph 3 of the late Depart-
ment of Education, Health and
Lands Resolution No. F.254/34/A,
dated the 28th May, 1936, as
amended by the Ministry of Food
and Agriculture Resolution No. F.
4-1."./53—C0m-II, dated the 17th
December, 1955, the members  of
Lok Sabha do proceed to elect,
in such manner as the Speaker
may direct, two members {rom
among themselves to  serve  as
members of the Indian Central
Jute Committee.”

Mr. Speaker: The question is:

“That in pursuance of clause (9)
of paragraph 3 of the late Depart-
ment of Education, Health and
Lands Resolution No. F.254/34/A,
dated the 28th May, 1936, as
amended by the Ministry of Food
and Agriculture Resolution No. F.
4-13/53-C'0m-II, dated the 17th
Dccember, 1955, the members of
Lok Sabha do proceed to elect,
in such manner as the Speaker
may dircct, two members from
among themselves to serve as
members of the Indian Central
Jute Committee.”

The motion was adopted.
INDIAN CENTRAL OILSEEDS COMMITTEE
Shri S. K. Patil: Sir, I beg to move:

“That in pursuance of sub-sec-
tion (s) of section 4 of the Indian
Oilseeds Committee Act, 1946, as
amended from time to time, the
Members of Lok Sabha do pro-
ceed to elect in such manner as
the Speaker may direct, four
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members frem among themselves
to serve as members of the Indian
Central Oilseeds Committee.”

Mr. Speaker: The question is:

“That in pursuance of sub-sec-
tion (s) of section 4 of the Indian
Oilseeds Committee Act, 1946 as
amended from time to time, the
Members of Lok Sabha do pro-
cecd to clect, in such manner as
the Spcaker may direct, four
members from among themselves
to serve as members of the Indian
Central Oilseeds Committee.”

The motion was adopted.

1218 hrs.

NATIONAL COOPERATIVE DEVE-
LOPMENT CORPORAT]ON BILL*

The Minister of Community Deve-
lopment, Panchayati Raj and Co-
operation (Shri S, K. Dey): Sir, 1
beg to move for leave to introduce a
Bill to provide for the incorporation
and regulation of a corporation for
the purpose of devclopment of agri-
cultural produce and certain other
commodities on co-operative princi-
ples and for matters connected there-
with,

Mr, Speaker: The question is:

“That leave be granted to in-
troduce a Bill to provide for the
incorporation and regulation of a
corporation for the purpose of
development of agricultural pro-
duce and certain other commodi-
ties on co-operative principles
and for matters connected there-
with.”

The motion was adopted.

Shri S. K. Dey: Sir, I introducet the
Bill.

12.19 hrs.

MOTION ON ADDRESS BY THE
PRESIDENT —contd.

Mr. Speaker: We will now take up’
further consideration of the follow-
ing motion moved by Shri Harish
Chandra Mathur and seconded by Shri
Bhagwat Jha Azad on ihe 26th April,
1962, namely:

“That an Address be presented
to the President in the following
terms:

‘That thc Members of Lok Sabha
assembled in this session are
deeply grateful to the Presi-
dent for the Address which
he has been pleased to deliver
to both the Houses of Parlia-
ment assembled together on
the 18th April, 1962"."”

Shri  Harish Chandra  Mathur
(Jalore): What is the programme?

Mr. Speaker: We will be meeting
today and then take a decision as to
the cxact time. Till then we will go
on.

Shri  Hari Vishnu Kamath
(Hoshangabad): Has the total time
for the debate been fixed?

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
We may go on till tomorrow also and
the Prime Minister will reply the
day after.

Mr, Speaker: Shri K. L. More may
continue his speech.

Shri K. L, More (Hatakanangle):
Mr. Speaker, Sir, on Friday last, I
was submitting to you about the caus2
of Scheduled Castes and Scheduled
Tribes. I am happy to note that our
respected Congress leader hon. Shri

*Published in the Gazette of India
30-4-1962.

Extraordinary, Part II—Sec 2, dated

$Introduced with the recommendation of the President.
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[Shri K. L. More].

Dhebar Bhai has also very strongly
felt the urge of this problem and has
suggested that greater attention
should be paid to improving the
standard of living of the Scheduled
«Castes and Scheduled Tribes. I quite
join myself with the feelings and
thoughts expressed by him in that
connection.

There is a reference to increase in
agricultural and industrial production
in para 7 of the Address. In 1960-61,
we produced 7-93 crore tons of food-
grains. In ten years we have been
able to increase our ycarly produc-
tion of foodgrains by 2'40 crores of
tons. Not only has the yield per
acre of our land increased but lakhs
of acres of waste lands have been
brought under cultivation. Nearly
two crore acres have been given re-
gular irrigation facilities.  Agricul-
ture has been given priority in the
Thirq Plan and as much as Rs. 1068
crores have been set aside, Besides,
Rs. 650 crores are to be spent on
irrigation schemes.  This means that
an additional five crores will be
irrigated.

But, Sir, in spite of the nation's
bounly our Maharashtra State will
remain famished for want of irriga-
tion facilities. As you are aware,
Sir, unfortunately water dispute
has arisen belwecen Maharashtra State
on the one hand and Andhra Pradesn
on the other about the waters of the
Krishna and the Godavari rivers. To
the famine-stricken and most back-
ward regions of Maharashtra the
waters of Krishna and Godavari are
the divine nectar. Today it is denied.
God knows when it will resolve itself
with an agreeable solution. If un-
fortunately the dispute is not solved
immediately then the whole Maha-
rashtra Statc Plan as well as the
Central Plan is likely to be affected
by it.

Mr. Speaker: 1 will again repeat
my request that I made the other day.
It does not look proper that hon.
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Members be coming to me while I am
here and making their requests for
some time to be given to them. If
they write to me from their seats, I
will give full attention. I will see
that there are sufficient number of
messengers waiting behind them;
they can give that chit to any of
them and that would be brought to
me,

Shri Tyagi (Dehra Dun): May I get
a clarification about writing to you?
Has the practice of trying to caich
your ‘eye’ ceased now? Shall we al-
ways write to you?

Mr. Speaker: The practice of caich-
ing the ‘eye’ would always remain
the dominant factor in the selection
of speakers. But the Parties have to
select their own speakers and in that
case I have very little choice. If the
Partics send in their names I have to
look to them also. If the hon. Mem-
ber does not want to be guided by
that or does not want to request his
own whip, he can send his name
directly to me. If he is not preparced
to suffer that too, he can rise in his
seat and I will certainly give him an
opportunity.

Shri K. L, More: Sir, I was refer-
ring to the river water dispute. 1
would, therefore, request most ear-
nestly the Government of India to
intervene immediately and help the
State of Maharashtra in this respect.

It is truc that the Ghulati Commis-
sion has been appointed but I am
afraid that the Commission’s work
might not be finished cven during the
whole of this Plan period and even
if the report comes earlier it will not
solve the question or suggest a solu-
tion finally.

There is one more thing which I
would like to refer to and that is with
regard to the merger of Marathi-
speaking arcas of Nipani, Belgaum
and Karwar with the Maharashtra
State. My constituency Hatakanangle
which is in the Kolhapur district is
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Jjust on the border of Nipani and
many of the villages are at a distance
of about three miles only. The Gene-
ral Election in 1957 showed that the
people in those areas were very much
-eager to merge with Maharashtra.
‘Even in the recent general elections
not a single Kannad candidate frcm
Mysore was successful. This is ample
evidence, if I may say so, of a sort of
:a plebiscite verdict given by the elec-
torate of those areas in favour of
Maharashtra. This small but mmpor-
tant question is pending for seven
long years without any justification. I
therefore most humbly submit that
the Prime Minister and the Home
Minister should immediately solve the
pro:lem and bring about the merger
of the Marathi-speaking areas with
the State of Maharashtra. The early
-solution of this problem in favour of
Maharashtra is sure to strengthen the
hands of the most able Chief Minis-
ter of Maharashtra and enable him to
bring about radical progress in the
implementation of the Plan,

Lastly, I will crave your indulgence
to say somcthing about the most
'vexed question, namely, the problem
of unemployment. This time, the
revered President has given  specific
-emphasis to this vital issue in his
Address. Because of the Plan, 123
Jakh more people were able to get
Jjobs in the last ten years. But the
needs of our couniry are so large
that at the end of ten years of plan-
ning there were still 90 lakhs of
‘people who had no jobs.

But I submit that giving employ-
ment to 123 lakhs of people is not a
small achievement. It should be re-
‘membered that the third Plan is am-
bitious and is sure to absorb a large
number of our unemployed people.
But, for the immediate and effective
solution of this problem, Government
:should make a provision of nearly
Rs. 25 crores for assisting the un-
employed persons during the period
of their unemployment.

My second suggestion is that indus-
trial estates and village industrial
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areas for the development of indus-
tries should be immediately establish-
ed in every district. My district is
very backward and poor; and at least
20 to 25 such small industrial estates
should be set up immediately lo give
relief to the jobless people.

With these few observations, I sup-
port the Motion of Thanks moved by
the hon. Member, Shri Harish Chane
dra Mathur, and supported by the
hon. Member, Shri Bhagwat Jha Azad.

Shrimati Lakshmikanthamma
(Khammam): Mr. Speaker, Sir, I sup-
port the Motion of Thanks moved by
Shri Harish Chandra Mathur to the
President’s Address. One hon. Mem-
ber from the Opposition the other day
said that we have made progress in
different fields. After a great deal of
trouble, I think he has discovered that
we have made progress in several
fields! He sarcastically said that pro-
gress No. 1 that we have made is that
we have increased our debts; progress
No. 2 is increasing taxation, and so
on and so forth. 1 think the hon.
Member has forgotten one more pro-
gress that we have made in this
country; that is, making such irres-
ponsible speeches which have no sense
in them.

Shri S. M. Banerjee (Kanpur): 1
object to that remark. She takes
advantage of being a lady. That 13
wrong.

Shri Bade (Khargone): She is cast~
ing aspersion.

Shri S. M. Banerjee: This DIarlia-
ment is not an open market.

Mr. Speaker: Order, order. If it
was not, then the hon. Member shnuld
not try to make it so! He aiso should
show the same responsibilily as he
expects of others. If he says that she
is a lady Member and therefore she
is taking that privilege, he ought
also to show some chivalry in that
respect. Now, the hon. iady Member
should take greater care in inaking
he: observations.
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Shrimati Lakshmikanthamma: 1
would agree with Shri H. N. Mukerjee
who had accused the United States ot
conducting nuclear tests in spite of
our last minute appeal ana also in
spite of the public opinion 1n the
world. But I feel that the hon. Mem-
ber’s accusation of the United States
is the result of colour-blindn:ss which
makes them look at oniy one side
of this action. We would have appre-
ciated it 11 he had taken the cudgels
against the Soviet Union wiich was
the first in the race of cenducting
such nuclear tests. This is thc result
of a wilful and deliberate picdilection
on their part towards ccndoning the
heinous action of one with which they
have, I think, more than idcolozical
conncction and loyalties. The Thon.
Member also pointed out tha! the re-
cent eiections had thrown c¢ut mony
reactionary and fcudal elemcnis. He
also purports that the Congress
had utilised these elements, Such ac-
cusations tantamount to vot caliing the
kettle black. Even though I du not
know much about other States, 1 do
feel that many of the Mcaibers of the
opposition would not have been hare
but for the profusc help ainu e.picita-
tion of these so-called conuarnal ele-
ments. We do concede that unforiu-
nately for the country, these clements
are there, but to say that ihe Congiess
has exploited these elemcenis ana the
hands of the opposition are clear, is
only a travesty of facts.

In Andhra, they supportied one big
zamindar, a landlord owning 1,500,000
acres of land, as against a Cecngress
Minister. In many casvs, they also
supported the Swatantra candidates.
The big zamindur was geing about
with a red flag, hammer cnd sickic <n
it, in his election campaign. They ad-
dressed meetings on the same »latform
and declared that he was their can-
didate. How can they say that only
the Congress 1s supporting the reac-
tionaries and they are not suppcrting
them? When they suppert a vich
candidate, they say, he is a uttam
zamindar. In 1952, they supported the
son of a zamindar, saviang thut he
was a uttam zamindar. In 1962, the
Congress set up his own fuather 3s a
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candidate and they say the Congress

has sold itself to these rich peaple.

Mr. Speaker: So long as the father
lives, he is the rich man.

Shrimati Lakshmikanthamma: The
hon. Member also accused the Ceon-
gress as a house divided against it-
self. Butl we look at it as a house in
which there is 1 10t of scop: for diffe-
rence of opinion. Perhaps it is the
only parly in which the opinion of
the Members is not gazsed hke that
of the CPL

Does the hon. Member wvrant us to
believe that the CPI is f[ree  frem
factionalism, communali<ns and alsa
elements of extra territorial loyaltv?
In Andhra, a top-ranking commun:st
lost his deposit because anotaer com-
munist Member, who was a sitting
MLA, who did not get the ticke!, con-
tested against him.

The opposition alse  accuses the
Government of followinz anfi-zociaiixt
fiscal policies. We do no: know whe-
ther there is any other ceountry :n
the world, which has imposeg 10
direct taxes out of 13 pozahie direct
taxes in the world. Is there any anti-
socialist policy in this® No country
even utilises more than six or seven
of these direct taxes. The effective
rates arc as high as 85 pe~ cent'. Then
what is there anti-socialist in this rate
and level of taxation? It dcpends on
the critic’s mental outlook

The opposition Member alsn men-
tioned about the firings 11 many places.
like Andamans, Allahabad, Kanpur,
ete. After the elections were over,
within a month, unfortunately in my
own constituency at Xothagudem
there was police firing. 1 *hink there
was'a discussion in the las* Lok Sabha
about this incident. Ircapabie of
showing any dignity in defcat, the
communists have instiga*>1 the un-
ruly clements in labour, precipitating:
a dangerous situation jn which tne
law and order position bicame pre-
carious, which resulted in police nr--
ing. There was an inquiry siso....
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Mr. Speaker: Therefore, she should
not refer to those things and give an
opinion on it, because the hon. Lady
Member’s opinion might carry very
much weight.

Shrimati Lakshmikanthamma: I am
sorry; I will not refer to 1it. .

Whenever an occasion arises, these
pcople who talk of lofty ideals and

say: “workers of the world, unite”,
they always instigate them with
party fcelings and regional fcelings

and divide the workers only to gein
strengily  among the workers. 'The
Communist Party is very anti-demo-
cratic in its attitude. If the Com-
munist Parly were a party believing
in a democratic verdict, they would
never have  instigated  such  a be-
haviour among the labour in many
places. A party dedicated to violence,
climination and annihilatien can never
adjust itself either in the short or in
the long run to the democratic frame-
work.

Their record in the elections is 1t-
sclf an cloguent proof of their incapa-
city to live democratically. In my
own constituency, Sir, pits were dug
to trap Congress members. We know
that for capturing elcphants people
dig pits. Hecre also they dug pits Jike
that and put some loose earth over
them. Our D.C.C. Presideni{ himself
went and fell into one of these pits
(Interruption).

Mr. Speaker: Order, order. Why
should she decvote all that attention
only to the Communist Pariy in her
very first speech?

Shrimati Renu Chakravartty (Bar-
rackpur): Because it is the major
Opposition Party.

Shrimati Lakshmikanthamma: No,
Sir; this is my second speech. More-
over, they have been alleging all sorts
of things against the Congress. They
have been saying that the Congress is
corrupt. When they have attributed
all these things to the Congress, 1
think we have also to say these
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things. Anyhow, if you feel that 1
should not mention such things. . ..

Shrimati Renu Chakravartty: Go
ahead.

Mr. Speaker: I am not saying that.
I only thought that perhaps some
other things also might be mentioned.

Shrimati Renu Chakravartty: She
has not got anything more to say

Shri M. K. Kumaran (Chirayinkil):
Is il to be understood that all evils
are concentrated in her constituency?

Shrimati Lakshmikanthamma: I
think I will get a chance to talk about
cconomic progress and otner things
when we take up the Budge! for dis-
cussion, if vou are kind snough to
give mce time.

Mr. Speaker: I do not give any as-
surance that she will have a  third
opportunity since this is her second
one.

Shrimati Lakshmikanthamma: Soon
after the elections, fresh fiom the
clections, I cannot forget the picture.

Mr. Speaker: She may con‘inue. So
long as she is relevant, I would not
stop her.

Shrimati Lakshmikanthamma: In
one village which was strongly domi-
nated by the Communists in the pre-
vious elections, just because some
people have changed to the other side
they have broken their heads.

Mr. Speaker: Again the same ob-
jection arises. If heads had been
broken, that might be the subject
of some enquiry.

Shrimati Lakshmikanthamma: That
is what I am requesting the IHome
Ministry to do, to conduct an enquiry
into it.

Shri Tyagi: On the face they look
quite innocent.

Mr. Speaker: What I was pointing
out to the ..vu. seuy memocs was that
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when there had been such incidents
and she talks of particular affairs or
some incidents where heads had been
broken, that might be the subject of
an enquiry by the police or by some
judicial authority and, therefcre, we
should not express any opinion on it.
Otherwise, she can go ahead.

Shrimati Lakshmikanthamma: All
these 1 have been saying to show
how they cannot adjust themselves to
the democratic functioning in this
country.

Shri M. K. Kumaran: It can be ad-
Jjusted here.

Shri Tyagi: She is telling the truth.

Shrimati Lakshmikanthamma: The
hon. Member brought some documents
to show what other parties wrote.
But what did they do? They had
written in bold letters: “Don’t vote
for Congress which has insulted wo-
men”. You can accuse the Congress
of anything but not of insulting wo-
men. Economic liberty, social liberty,
equality of opportunity and political
equality which the women in this
country are enjoying are only due to
the Congress and the women of India
are ever grateful to the Congress for
that.

Sir, in spite of the unholy conspi-
racy and collusion between the so-
called socialist parties and the diehard
reactionary parties, still the Congress
is back in power—thanks to the con-
fidence of the electorate. How is it
that these people have the check to
come and talk of the high ideals when
the small of their unholy contacts
have not yet died?

Some hon. Members suggested an
enquiry into the physica] assets of the
politicians. This is an old suggestion
and a naked attempt to revive the old
ghost. It will be worthwhile to know
whether any of the opposition perties
asked their members to submit a re-
turn of their assets and liabilities as
the Congress party is doing. In addi-
tion to it, we would appreciate it if
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ever an enquiry ijs made into the poli-
tical somersaults and extra-territorial
loyalties of politicians, Why should the
enquiry be only at the physical level?
Why not we have an enquiry into the
political and patriotic integrity of poli-
ticians? I feel this game can be play-
ed by both—they can accuse us and
we can accuse them. It leads us no-
where. The problems facing the
country cannot be solved like that.
If we have to stop the reactionary
and feudal elements coming and domi-
nating the political field, I believe all
those who believe in socialism should
get united and fight for the interests
of the country, especially at a time
when our country is facing many
problems.

Some hon. Members have suggested
that regional balance should be main-
tained. T agree with them completely.
I think the Planning Commission has
appointed a committee and it has al-
ready submitted its report. I hope
they will work on the lines of that
report to bring about regional balanc-
ed development.

Then, coming to the river water
disputes, it is not in the interests of
the country that these disputes should
go on for ever. I therefore, suggest
that the Centre might convene a meet-
ing of the Chief Ministers of the con-
cerned States to facilitate their com-
ing to an understanding and solve
this problem as soon as possible,

Then 1 request that the Pochampadu
and Srisailam projects, which are so
very important for the progress of
Andhra State, should be sanctioned
and executed immediately without
waiting for the report of the Gulati
Commission.  Because, the Gulati
Commission has always been saying
that it is concerned only with the dis-
tribution of surplus water. So, even
if these two projects are sanctioned, I
do not think it will create any diffi-
culty to the other States.

I have only one more suggestion to
make, and that is about the produc-
S
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tion of steel. I am of the opinion
that so long as the existing capacity
is not fully utilised, there is no point
in giving licences {0 new units. So,
the existing units should be asked to
work two shifts. That will to some
extent, help us in solving this prob-
lem.

With these few words, I thank you
very much for giving me this oppor-
tunity to speak.

TN Fo T IO (T TG FIIAIT) ¢
AT THL AEd, 919 9% 9IEd
sgfoon & 03w aX 9wt ¥ T A
¥} agw g @ A S afw oA
FOEE F, foagst ot AR & 5w
ey ¥ aw fear g, sz g & fo
FITEATE |

et A% qed €% segfan gy

FT ATC &, T 59 TH 39 T&IGT

? fFq swd 39 FH aTET A AT

T AT & ARSI FFaE f AqeeTg

feen€ 7€ & o1 WA AT @i @ #

T 2139 F A T A o) o

1 Tq S99 &1 AT 8 | EF %

TIES /% TgaT F 39 THRAL F1 AT

2 & wuman g 5 oz@ grew & aumw

Hrafsssr qra<t &1 IT 9T M FEAT

8 AR 95 [ew 1 qaeren & fad ww

FIATE |

Ty 2T WIT TGAT AGAT AT FH
R qeF ¥ qA T IF § T8 IR
TEIEHT & | R IF I9 WES H
s g, frge @@ TR wew J
79 foafas & owm s & 9%
fafaeet w1 suRiRE & @S 1 &
FThed faeet # qAfFs 3, AR 99H
G AEw! F IO F0 fE g
I IH A AT T JTF & qTAY
w1E 3 TW W 9 § 4G " fF
FAE ST FHE qA § AE
W w1 F fFE a3 ¥ TF gE F Ao
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e AT AT FFAT G AR AF B qH AR
HES F1 g fFar AT EHAT | A am
WY & qR | T 3 FIH Ty
@ @ | e oRe o §
T g1 @ R auw fgrgen & qmw
W gfrar & s 39 & Tamw 5
£ f& f fover sonall & oo ¥ et
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T & a1 @ AR e a0 &
] R0, gt 3 1 AvET qorgdY
qaIE AR fEFR & goreT
TF @ ¥ faare 9@ [T, T
IETAT AT AR AT 4T, AL /Oy
e gifee s & fod, fogd fe
AT FT THAGA F1 TIT THATT G0
2 | 9 IFR § fF oam FHEE 99
T ATHATT FT GHS TFQT, AT T
T & ARMET | 98 3@ 5 sEA
F eI AR AT F AR frw ade @
R ¥ gt 5 318 1%, fw @
I AT & FW FT Qe B aga
T THET G W T 7O & wre
T faerdastt g€ |

T faafed # a0 oofena 17 @
f Stet @ T8 7@ 1 Ao 8, W
AR =T 7 frgeht a1 7w waS Wy
WAl A TN AORE gt &
e & 39N wyfoga Y, f7 ey 3
9 WES F1 UF N0 qHAT g
TR AW F TN Froagar feam g,
# 3T T AT ¥ TEgHT FE fr
F 33 9R  aR ¥ 919 3% qrf e
AT AW A I W@ T WK g
& AN @ T 3 FIW IoF, aif
THIRHT &1 % W% g w1 gady
o fF N g A ¥ R
T @ITF AfaT g awdt §, ag
Twaaw |

E ¥ AEE 4 T 3G 6
It N T N A # aavorg Frard
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o a% 39 fzeq ¥ §ga maAaz &
qTH T FE N FTEATT a9 H AR
T AR ¥9F i aTE & o 5w
H AR I A AT E )

THF HATAT FATT AT, I T
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s gad fau 39%1 GG A7 J=T
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vy @ AR qE IR g fr 9w
Fame 93 fEme & MR faa o @ik
ga fomed 1 dfaeqg A qgAET
F gEA @ JOW FAMF T
ferea & St oo A wow & ga feei
g @9 & ice w6 fadmr mar €
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Teers Ffe T & g oF feww
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FEd A A AgF ¥ IfA@ ATH
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®T AT IZAT § | TeT AT FA FHA
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Y FATIAT 97 FIH T7AT 9T W@ |
F v gom fF a9 S §1 9g qw
Yooo HIT &I HME 4T FTH FIA &
AET fadT ITHT AT TIFAFT 96 2
41 ¢ & ZIATX RIT &1 FHATE T7 79 FAT
9T F13A (Mg Wi g1 aFar §
afan B9 oy & f5 oswar @m
arm laadr wfn mfs aw et
TZ AE AT I AT WA &V A |

9 AqFT YSEA 0 oAvg F quEa
a4 I KL I 1
WA ATAT EOAIT AATA AIAT HY IR
AAAS Y ATER AT E AT FEEM AT
A IR T

Dr. M. S. Aney (Nagpur): Sir, the
motion before the House is for expres-
sing gratitude for the Address which
the hon. President has delivered while
opening the new Housc. The real
thing in my opinion is not that the
Address had many new things to tell
us but the fact that it is the last
Address that he in his capacity as
President was delivering to the hon.
Mrmbers of this House. It was in a
way for bidding farewell with the
hon. Members of the new House. He
has given us an opportunity to ex-
press our own feclings of respect and
honour to a grcat man who has serv-
ed this  country in the highest
capacity, that is, as President of
the Indian Republic, for twelve
years. He came to this office from
the very beginning and the new
parliamentary institution has grown
under his care and with all the atten-
tion that he could bestow upon it
from the day of its birth to the pre-
sent day. Therefore, there is some-
thing - very touching in the reference
that he has made in the speech that
he was making his last speech before
the Members of this House as Presi-
dent of this House.

13 hrs,

The services of Dr. Rajendra Prasad
to the country before he came to this
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House as a Member of the Constituent
Assembly and then later on as its
President were so unique that because
of his service he was singled out by
the nation for this great honour. Dur-
ing the time he carried on his work,
we found a kind of a big unity of
three or four big men sitting at the
help of affairs al] these ycars. It was
really a fortunate thing that the
Indian Republic has started under
such circumstances like that. You
krow, as many other Members know,
that our President Dr. Rajendra Pra-
sad was the President of the very first
Parliament that was formed under
this Constitution and even before that,
ovr Prime Minister Shri Jawaharlal
Nehru and along with him Sardar
Vallabh Bhai Pat2l and Maulana Abul
Kalam Azad, great adherents and fol-
lowers of Mahatma Gandhi, worked
with him in the struggle for Indcpen-
dence and carried on their life as far
as possible in accordance with the
high principles wiich he had preached.
rot only for the sake of this country,
but for the sake of humanity. These
three men were there. The most im-
portant fact also is that about that
time, the office of the Vice-President
was occupied by a distinguished
scholar, Dr. Radhakvishnan. When I
look at these things, I feel that it was
a time of the coafluence of three big
streams like tha' we find in Triveni
Sangam, coming together. Dr. Rajen-
dra Prasac, a strong adherent of the
principles of Mahatma Gandhi and the
doctrine of self-renunciation, looks
like the Gonges, flowing from the
heights of Badrinath and Kedarnath
down to the Bay of Bengal. These
three friends, Shri Jawaharlal Nehru,
Maulana Abhu]l Kalam Azad and Sar-
dar Vallabh Bhai Patel, with all their
adherence to the principles of Mahat-
ma Gandhi—the, were all men of
great ability—worked along witn him
and their practical sense of reality
was tampered more or less by the
principles of Mahatma Gandhi. Their
assistance was like the stream of the
Jumna, whose woters look black be-
cause of the soil through which they
Tow, and they also join the Ganges
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at Allahabad. There is also the Sara.-
swati. Triveni consists of three
streams. Saraswati is not perceived
by ordinary men. Our Vice-Presi-
dent Dr. Radhakrishnan, than whom
a more learned man, a deeper scholar
of Indian philosophy and a better ex-
ponent of Indian philosophy to the
world outside, could not be found, was
there. Thus, we find a unique com-
bination. Men of this type took upon
themselves the responsibility of gov-
ernment and it was something like
the Triveni Sangam, the holiest of
holy places of India for taking bath
on holy occasions and getting the sins
absolved. That was the time and
these were the circumstances under
which things began.

The responsibility on the President
to carry on the administration was
very great. That high traditions of
Mahatma Gandhi were reflected in his
life though he was living in palatial
surround'ngs is known to those who
know the daily routine through which
he was going, literally following all
his instructions in every-day life, with
a view to bring into practice and to
place before the public of India the
high example of Mahatma Gandhi.
With a spirit of self-renunciation, love
for labour, scnse of justice to every-
body, he carried out his duties there.
It is not so much by what he did as
by how he lived that he placed be-
fore the whole of India an example,
which, in my opinion, is the greatest
asset for the stability of the State in
laying the foundations of which he had
played such an important part.

It is not only that. He made a
touching reference in his speech when
he said that he was delivering his
last address before this House, I am
reminded of this. When he was en-
tering the Central Hall I was looking
at him and I was listening to him
attentively. When he came to the last
para, his voice was choked up. When
he said, this, gentlemen, is the last
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occasion, his voice was choked up.
[ thought that what was hovering
over his mind was the idea that he
was parting company with a child
that he had reared for twcive years,
though he knew that he was handing
over the child to the care of others
who will take good care of the child.
The position was the same as we find
generally in a parent who loved his
child and at the time of marriage, bLe
hands over the child to a proper
bridegroom also, As he gives the
child to the bridegroom and his rela-
tions, there is a scene when every
affectionate father sheds tears over
the hcad of his beautiful daughter
and also gives a touching mecessage to
the relations to whose carc he is giv-
ing her. This mental agony, which
is peculiar, mixed with joy and sor-
row, has been immortalised by Kali-
dasa in Sakuntalam in those four
verses which have been known as
Sloka chatustayam and which have
made Sanskrit poetry an object of
love and admiration of men like
Goethe and others. 1 felt Dr. Rajendra
Prasad was using the same expres-
sion:

ATCFEFT TEFTACT gFT ALITAAVSAL
T3 rafriRa T AR
7AAY |
FF4:4 A Maigafad erzRAEA:
droget afew: 4 7 qenfasrag: @&

These feelings, which surge up-
permost in the hearts of ordinary
houschold men were actualiy, I im-
agine, in the heart of Dr. Rajendra
Prasad when he told us that this is
the last time that he will address snd
gave us advice to behave well and

do well NI TA®A to create
the stability of the new State. His
whole anxiety was about the demo-
cratic state which he and his colle-
agues have laboured to bring about.
Probably he was feeling anxiety that
there was something cracking here
and so he was telling us his last wish
to do something to see that it is stabi-
lised and it is so made that India is
an instrument for the establishment of
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peace not only in this country, bhut
for the establishment of international
friendship all over the world also.
With this message, he ended and these
lofty ideals he wants us to follow.
It was because he was feeling this
kind of anxiety that he emphasised
this point and touched on this is more.
than onc place.

I do not want to enter into any
controversial matter on an occasion
like this when we have gathered here
to offer our felicitations and our
grateful thanks to the great man
to whose Address we have listened
and whose advice we appreciate. But,
there is one thing that I want to say.
There is a tendency to regard that
democracy has taken deep roots in
this country. This remark is made
generally on the ground that we have
fought threc elections and three times:
this party has come into power, the
country has expressed confidence and
so on. That is true. The Congress
party has been  successful and the
clections, in a way, have passed off
peacefully.

When we talk of democracy, there-
arc {wo things; one is the form and
the other is the spirit.  About the
form of democracy, there is no doubt
a kind of love developed among the
people to see that this machine which
is known as democracy is in their
control. But as regards the spirit by
which true democracy can work, are
we seeing any signs of growth of that
spirit? If that were so, certain ques-
tions can very well be asked. It is a
matter both for the Congressmen and
for the non-Congressmen and other
friends also to consider seriously. If
we want a stable democracy to grow
in our country, we must carefully
study all the facts, about which we
hear so much,—they may be true or
false-about the elections and find out
whether the true principles of demo-
cracy have been observed by people
who have aspired to come here; and
if those persons who have come here
are not imbued with the spirit of de-
mocracy, how can we hope that demo-



1585 Motion

[Dr. M. S. Aney].
.cracy can ever take firm roots in thiz
country? ’

One party sits here and makes
charges that ‘The Congress had done
this’ or that ‘The Congress had done
that’, or that some persons have com-
‘mitted so many sins and so on. And,
on the other side, the distinguished
lady Member who spoke earlier had
a lot of other counter-charges ‘o
make. The others who are silent
have also some complaints to make.
Everyone of us has got some com-
plaints in his pocket. It is easily said
that the other person may not be
Caesar’s wife, bu! all of us arc not
free from any sin at all. That is the
position, which those who have not
only to choose this Government but
to see that democracy is developed on
proper lines must take note of. They
must take a note of this fact. This 1s
the first fact which has got to be taken
note of.

There is a second fact also which
has got to be taken note of, and it is
this. There were certain forces in our
country  which were having a parti-
cular position and a particular strength
when we began this new experiment
in democracy, {welve years ago, What
is the strength of those forces today?
If those forces have grown, we must
do something about it. If those forces
are easily going against the real spirit
of democracy, how can we say that
the roots of democracy have been
rooted more and more in this coun-
try? When those forces that were
counter to the real principles of de-
mocracy are also growing in volume
and strength every day, how can we
say that democracy has taken firm
roots in this country? I only want
Congressmen and those who are in
office, and those of us who want that
this whole democracy should be run
on proper lines, to consider this mat-
ter in all its seriousness, so that India
may be in a position to play her part
properly in the coming world, for the
establishment of peace and the estab-
lishment of better and better relations
between the different nations, without
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which the progress of democracy is
not possible. 1f this lesson has to be
learnt, then we must take a broader
view of things, and we must rise
above party loyalties,

I regret that the Election Commis-
sion has not mentioned anything about
this, because they send their report on
the basis of the reports that they get
from the various State Governments,
which are formed more or less out of
an element  which is not, frce and
which is not above question, not to
use any sironger term of this type.

Government must make it a point to
find out what the true principles of
democracy are, :nd to what cxtent
the Congicss itselt  and the others
with whom the Congress has fought,
have rcally observed them.

Wihat is the total amout of money
that the Congress has spent over this
matier? After all, under the existing
rules, we have to submit certain elec-
tion rcturns and so on. But the par-
ties send reports that they have got
Rs. 20 lakhs or Rs. 50 lakhs and so
on. These reporis may be truc or may
be false, I do not know.

Shri Hari Vishnu Kamath: Crores,
not lakhs.

Dr. M. S. Aney: They may be true
or they may be false. Such reports
are made by other parties also, say-
ing that some crores of rupees were
collected and spent on the elections.
If crores were collected and spent,
why do the accounts show only a
fraction of it? I think a kind of
hypocrisy is going on. And if this
kind of hypocracy is being practised
by those who are going to carry on the
administration, can we expect that
the roots of democracy will be firmly
rooted in this land, out of which the
tree of democracy has to grow? This
is a matter which has to be seriously
considered.

I do not want to take more time
over these things. I only feel that in
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spite of all this in spite of all this
growing deviation from true princi-
ples, there is at least one man who
has remainded steady to the true prin-
ciples. When he came to the high
office, he pledged all his loyalty to
these principles, in spite of all the
parephernalia of great wealth and
luxury in the palatial mansion. Now,
he is going back again with the same
devotion to the principles of renuncia-
tion, back to the ashram from which
he came,

As the Sanskrit sloka puts it:

3201 gfaar qrqeary oA e1afae
Aqat 7 T At T FegFIaETT O

When the sun rises, it looks red;
when it scts also, it Jooks red. It has
the characteristic of being red; simi-
larly, both in the hours of glory as
well as in the hours of misers, the
sadhus or the good men also keep up
the harmony and the unity of their
character. That is the spirit with
which our President has worked.
And we feel that the great ideal be-
fore him hereafter will not be the
palace but the Sadagat Ashram, but
we hope that even then, the light will
be shed and the lustre will be there
to inspire us all with the highest
sense of duty with which he carried
it out, and with which he wished
cveryone of us also to play our part
for the service of this country.

Mr. Speaker: Now, Shri Bateshwar
Singh from the Swatantra Party may
speak. I find that the hon. Member
is absent.

Shri Ram Sewak Yadav

st qAdaw aw (ATaEdr)
TEqT W, WZAFT & wROTr )
A4 HIT 937 F qC F 39 Ady qv
og=r § 5 wzafa 7 2w & oy &
TR F 1 oy oy 8, @z wdr adi &
9 FAAET IqH 37 FY qZT Y Hzea-
QO FEEATH #Y T9 o af
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ez If wEEE A WA Abwae
¥ g T2 & fF g w1 ITT AR A8
g AEEATEF qEIAIE FOEAAT |
zq z2a &7 af i fau a1 fagy
gezz A6t 5o g frr & s S 3@ A}
7H 3 AN 9X 9T ¢ g awaey
F gufy w=er 78} g% & | auAaE #1
o9 & amarfaw 7 gigw faagar 1
g7 FTAT T ATHIAF A97 A0fAF T
&I OpfgT F7AT | W W Iq FAES
a7 ATET A FUIF &1 F49, d1 gH 919
# f& mfas frrwar 78 757 @, ale=w
FEY | T 79 UF AR 39 & & 99y
B AN FHATE—TE F -
T, THA & qEOF AR FETEE F
AAA——T ATAE AT wEE Wi
F1 iyt &1 g § @7 @ AR
I=9 Ty giuarfay, 77 & qfeg)
o g A 97 999 T § 99,
W, A W geer mfs o fe
Vs amer wry o g A7 ST & &y
qaT s @ fir fawwar g7 @) gg d—
Tz T2 7EY, afew adr 2 | oI qMT F
aF FFET KT T &G qIEE AT
T F oA F AY T afaw dqw
faear 3, @taff g3 ¥ g7 | 999
T & 79, AT AT Fra A1fy 9%
T T A AR T AT @
AT & 1 & 7Y FuaAn 5 Ay faw ag
Fa1 qarsamz § o fag e &1 aq-
aag
1319 hrs.
[MR. DEPUTY SPEARER in the Chair]
X W [NIT ¥ S A1) AT
AT Y 3 AT 99 F qgEEer §
FIGH FA AT AT WA FP -
A gw oy & f5 A oF @7 AN
w15, I A I7 §q4GT1, 37 &A1 AF
qaT &, Jafs  fazwr ¥ & g e
AT CF AT@ETEAT AT 8 1 qE fF
ST #T wEToaTE § 7
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[+t <7 3% arza]

AT &= # S ararfas faemar 2,
ofz g 39 Y N =+ &, A A 39
e X wgaAd fw 9gt aF wiaen Fv
qarer &, wmarfos fawwar A g
gs 2 wfew sgage # avFr A=
ft % ag ft a% "N &1 9"
F AT O A 39 A F A I AR
FTHtag FAr argar g wegfaan
AT T FET AT 5 gm  w aeaf
¢ gfve grm 1 Teafa w4 gfvem
T AT AL AT WfwA AF ag TE I@T
¢t fo arg sweltam o S & a3
fawmr Ja1 Agaym fawm a1 W
IR WY I9 F & fergr mam ) & @
# el w7 77 gfvew wem wedt A
&, w1 TroauTy W) 2, fawai ® g
W aegd F ug 9¥ gfem ar fagsy
wfa & & 7Y forgr o @ 1 F Y w9
gFaT g fF gfomt #1 3= qg W |
gl aF wafg g & 7T Fgt aF T
qA I &\

T X uF w afsq fFav ar
formay fager =0 ATaNT g7 STar ot |
I T G qET HOAT FIE G
w1 Y AY | §EA & AMAIT EEGl F
AR FgA & qTa9E A oS a% 37
sfyaes o ag® T g% ¢ A< gy
fawifail #1 a] F77 F a9 ar a8
#r ¢ | fawrfll #1 @) 77 1 a@
ar g3 & & 9EF wfgEsd 9 W
TF TG F & AYFT G4 FT @Y
faar mar & | &0 a@ S wefEr
iy St w7 FQA G, I T F} g
FIHR AT G 97 § AR o« aY a8
FaT IV F ATH X & G T[T
IredT & | SAWY qIAT FT AT AIA qT,
I7F NG I AT A, I g9 A @
QU FT S -9 A WTMTE |
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WA TG TFAT X qga A
faam smaT & 1 @E & e AR ARR
# guAqr § F8 H wErTaE A= g
S TG TFAT 9T A T A gL
affa & qgar amar g fr fam Sy
T TET THAT T FAT AR & !
FT ST A ¥ IT Yo—Fo T AWML
FI LY THar A2 § A7 WET H,
T #, WA # A We & Avaw ®
qrERe S ¥ facga faw § oar
FAST AT A fom v W, o,
W 3Tty wE &, Sy Ty uEar
TS £ | 37 A &Y F 7 T ST
99TE q1% A1 a7 faeger frw £
# qgAT =eat g f o fa= #Y uFar
|qTET § | TS W H TFHAT AT AEQA
2 o gfe gw a8 oFar 9y & W
gfg o9 aeaq | mfga & Sfeg & av
TATIHT I FF AT G AT AT GRIT
7 fF I 7= 915 or@ a9 AT a6
f &1 e, waw, e g 59 &
faegar fam & 1 fdw o9 @ 399
faeg 921 w77 2 | oSt AR A9 9Y
& faa fovd o & 1 gw 2ma & oA
F Atwfwt #, @@ ak ¥ wfes
A § 9t 57 T F agHEdF AN
&, fadiwa: st gfem, sfearn, fos?
T S 1 @@ aR ¥ z9-fad me-
q&qF AN &, IR FIS T AL
fear 9maT & 1 99 q% ;W IT B AR
AT FT NI G F &, 3 Y TFav
F AT 918 ag faaar @ I F4@t
T &), 1O fag 78 g gwar § AR
JEHT HIE AT TGY ey Fapar &

Tsgafa st ¥ qeity deafa AT
1 Y fo fawar & 1 qdtw e wv
TF a9 1T TET & AR wwr @ g R
T OF A H FTH A=Y TS ey
&1 A A g g i Wk el
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F1 M uF a9 g @ AfwT woa
Fq HTHEAT TF AfFT FT 2@ a1 719
F1 q@r aqm 5 qg AE wiwE &
T 3R w7 arfas § | 5 feafq
# A 7 qwmn g froav gf
THHE G 7R T2 9 AW smreiaaT
anfas § 1 7 w9 i wT T
&R #Y snaafaal #1 5T gaw y
femma and @ a5 wiwsT A A
TN A FE@T AT |

qIadf areErat & da1 fa fe
SET 9¥ @9 AT §, 9§ W WIUR!
FAATAT ArEAT § | wfuwaw A7 ||
Frar & waat F gnafade< qv, A
g¥ fwar sar 2 a3 a3 afgaremt £
FHITG 914 9% HIT I FHTET &
Ty T frafea @y oo W s
g v faar arar & fF a8 a2 ar
AwT AT E, Y woA B g fom da
A7 TR FY ATHAT Y IqAST FY
s, I wiuw 7 wfus gfaad £3
=TT FY 915 | 7y S F A av dan
@9 T & | WS AT FITAT I Y
98 F9 THA AT AW FT AT 2
i 3T 99 A F T UF I ATE
AT HIT FF 91T AT I TIETHT &
Frfad g1 91 & W IAA TG 98y
=Y gfaumd faer sy & 1 Frae 7 AT
[ qF Aq19 I3, T aIE FT TAH FIS
I w2 1 3T g #§ S gfaandy
Arg F IT FT AT ET F77 A ATIZIHAT
& | 99 q% 39 6t F1 g7 qE@y fEa
ST, A afadT gy fear am,
ara AT e w7 ¥ THEY aww 7@l
I I F@ AF AN IGAEE
arrfent &1 wfysw amw 7&7 & FFar |
T 3 & ot mifae & o A= # §
it afed & 9% & =9 QAT § EET
g ¥ | WY aTeqd # qda @i F
fau #1% g & ¢ A A AN
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IEATH AT, ITH AIT FIAT | TSAT F
afq wat ¥, g3 ¥, faarg g9 o99
qra S & faer § fr Searw @) §,
g 7 & 7R T & 77 AT A I
fawar & fF ag T4 gxdr § ar g gdr
g

I 74T Y ¥ qer foear Farg
TF T F27 97 fF oty 9w av agr
¢ afsT ag #gr T+ 7, 3HHT IARY
TH g1 € 71X ATaR SHET 9ar Sy
F fou, Saa geEE F9 F fod #d
FE frgsa € & 1 waT ey S
Y qAT JraT § A § G4 ¢ ey
qTIHT AT TET &1 | qgaT ATGIAAT &
o1 § I FeT F wma I Fgt
T | AvET & 1 wEEd @ AR ag
ZTHFT ST FTHTEY F 997 =0 qwAT & )
FHT TS ATATAT A TAT SEITAT ST TFHAT
t fF A T wH oFF F v ¥
far &1 & ¥ 2, g% A ¥ gfaad
FF FTvET AT w1 fFa w1y o€ §)
T AT SATAFTLT AT T /AT ST AT
TIHFIT F 9OF AT =fgd | IT Y
TAY [T I F qATH FEY [BAC ATIER

o da7 F77 I TAT

FTFERY AF A GAfA FT 94T
AT & | "rAT R ¥ e w17 ofy
safaq safa g & | wfFT g7 qafa &
o7 9T & weg e dgd wafA A
qFEAT FL | J9 F A7 qFEAT
FI, AT F AT FL | AT H go—vo
w7 gfq safes o7 g § 2y g
gfq safea o7 zar? @i ¥ = § 98
Pzt e e froawfa g daw
f gw snafa & s S 72 2

AT S TIFAT § T7 AVFETEY
o oife @ ) 99 aF 39 § a7
af@aa a8} fFam T &, g |@m-
Tl T FTE g AG (A% qFar |
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[ TwEaT area)

wgafa Y § wow shnnee §
qgrr awerr &1 W % frar @ i
TF AT IR el 6 oA dw A
gr ggen frega saeeEs &
T G F HAAIG AIE WA AU
it /R W F @A a1 AR 3G
o 2 {6 9 $9 @d & ;nan § A
IqF A4 TH JAA AV JAAT FI AT AT
st @z o g faegw wmeE
2, 9z g g A1 WA, THET 99T AR,
S ST | 909 S AT AR 57 1
#% fos for f& & e A & frm
§, 9T WiwW, Wad, Wt orfz fuw
§ 3% faw sw 37 qRF AT wAN
feram et €1 a1 & F=e g % as g
T g Ffwd w7 37 A AT 6T A%
HTATAT F TV F w2 qUT g1 Al sAH
T g g 1 H AT R ET AT F
| 9T 07 2 foe w1 3T 0w AR
WS & &1 faear § 1 1 A A
e St A6 E, F N ;& oEd 2, 39
wroE &1 wier 9 AqTar & faema &
T STC 1 IAFT HT TR AT, ATT ZTA
& foamr € qar g faewit A
STaRaF U T@) Ay § | et
Sff TEHT TAIOSEE A ¢ | 937 a9
fig gF 9= W zE oA # Fid =
TIH AT SSTAT AT ] | FE 4T AT
FIERI 3T U au sgmEr 1 s
=i gt et § 1| 7T § a9
argat § f& o= oo swan g« g
AT AR i At wewT Arfed 41 fF
SR F1 w9 faawe w3 &F, AT
@ & sfa F1 faaww gon §, wif qeark
fea g &, 9EET AW W FQ@, TR
T HT AT AT A 37 37 F 3T
S wfrm & o o # g F
TN £ IR T 9w F1 fear s,
A% aferw F1 Ay S/ s, faand
F G A T A A, qwq_
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qrt fegr st SR S memER S|
¥ forg & g any A€ T §, IAA
=T & e frar amar | afz oar fEar
ot g ar v fafeg wa g 5 osw
T A ATT GHET A 21 AE FET W
o g AT 1 S feai & ag gwiR
qma 7 gt | v fratew &7 # arer
for &1 g ToTRT Arar & 1 A
F T #7 78 ST € 1 F a0 fr
FT AET FEAT ATZAT F AR AT F
AT FTET AT AR qA GA Sf
F1 53 237 &1 WW WAl FT AW
femm & agA w=gr A9em an AT @
77 quag ¢ fr T =1 s A
@ g, FEAT A £ T 3w oAy
I A7 39 O e A F & ae] )
et T #7 7E , f5e ave ¥ 3w
THTA F, AT A @I 21 5 T 549 AT H
| AT A1 sARD 94T q9mr fFoar
FEe &1 & fFa wan & a1 qE

AT AT F T TAEAT, G TR,
fowat g% g1 F3AT 2, "wamE FY 2)
wregafa off & wivamo ¥ gadr #518
=t Ag0 & | FEME &7 O FT A
FEad ff AT AT ATH T AL AT
ag & ww feegea & SwATaTO,
aeay g Hqiv faeT qoaw o9, a7 ady
s wgmiE 7 oAfad o difzg & ¢
TEME T A wS7 T g, T A AT |
Ffa Treufa 7 33 1 qwer o &
ST TR} 28T | 0% 3207 T9 F1 TEL
&Y awar gomr 1 Afew et ag @y
R UE U RN AL TR
@0 fammer A g, waTar W oR
f& & TR &1 W\ g & ufaay
& it #y o @9 | T IR X
o9 FHAAMET FT wgmy war agw
faar ar 39 & ag T foan f gz
Tg & ¢ | afew 99 A Qe w1 PR
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ST Y & | W & feuw fFE S @
fafssa oiw Aifs #8§ 7o s, 39
¥ i arfa o & 78 )

# Faw oA &Y AT A agm fw
qgTE &1 gw FRar nar wifzd, 4 3y
qETg AT AT ATEAT 1 T IR
A g fr fAfem aw Sfa s ar &
I F Ama A A @A AT o
WL T VS AT AT IH A F WA
ST A a7 i E 2T T grETa
faa §TAT 8 1 (¢) TATH AT ¥eg A
g frtwarm & 79 &1 | wAl &
e 0 Mo H¥ F ATE B AR Z4T
Fifgi | (°) FTTES T A0 TE g
TIA T qog ATTA A T I TA &
afya (=l fazm 37 g1 1 samEvo & fg
=y, wwer, oy A g wfr AafeE
T4 oqT EeEmmAE £ A0 e ey
FTET | AT €, 3T FT AT ¥ ;o
&F 07 T34 g, BT arame § a3
Q3 UTAT 7 ¥o ¢ UTo & fawAl § AL
FREEHT & § to so Ho aF fawt
g | T Er S wTm oated ) (3) 3
AE T F3F HIT HT AT FT AT
4T &, T A fawa w3 a1q WTg
qATHR 3 zAAr fad fr gama am=n £
Siaw fqaly 81 g4 1 s a7 A9 a1a
FT TS A1 T A wEgas Iz
Fr fAg T 20 ‘

Shri P. R. Pate]l (Patan): What is
the cost of production to th: agri-
culturist? Have you calculated it?

! THEIT AT . GAATH,
qTUTA TEI | FF T AT R 1 W g
B e & ZAT ;e Ry F AT H )

Q% AAT @ © A9 37 &) @
AR I T?

President

=t TwEA® qTEw: 99 § gad A
Y T AT FT @ G AEAT
# 77 g 9Fa1 § % gut 39 qE &
Ay a59, ®AY A @@ a) 9%
ITTEAfT Y 97 9% 7EW FIQ@ & AT
Ffaae F7 sr9g 77 § | 77 It H o
aqq A E 1 I N AT afawa 3UL §
T oam E

“1t shall be the duty of the Union
to promote the spread of the Hindi
language, to develop it so that it
wmay serve as a medium of expres-
sion for all the elements ¢f the
composite culture of India .. ”
Fv17 & 240 faan, #ar 421 o, 9 390
FT AL FMAT TG ATEAT, T AT AT
TEAT | TFT A8 & 5,799 599 7sgi
i faaaT w=at fa Far #dr gTvTEafa
T § 7z ggmE fwar fx a fawrii amer ?
d ARAAT g fF A vo ar vv i &
4 39 T3 7 F \ qT AF TEM 0g7 70
T frar ¢

g a7z F afaam F1 9T=aR
Yy B PA Y 0¥ % ¥ ATH! ¥ fad
fravzn ity afrnd foern &1 saaear
£\ W ZW EAT 2 & 3T &1 5w s
Tog AGT &1 T VRV & | G AF IA B{;O
& Arafent =1 forarr gy i A7 aw
FAFATAITHT TATTATG £ q1fqa g1 qFar
FTAEL T W A=z &) et aw fasn
Fift #1 97 &, AW 37 T H A
fuerr ==dY 21 UF ATE EIRA, T
A A9 ¥ afeqw w87 £ % gaqy
Fvw rqfafedfad, Frdvas ww
fefizr A1ST T 7@ AW A FRA
g | T A% 900, YY0, R00, Yoo Fo
qT @ a17 WA A7 gAL AIE L qo
¥ HTo a1 ¥ | 39 a7g & I G
& arafw 12 91§ ¥ 1 UF T Afew
T FT fAmtor g1 o1 @ W g a7
e A &7 fAie g ver & |\
g W I q IR fuen & wreyw
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[ Twdas T=A]

Y A F) I37 g9 & 7 FAT 39 T I
I FT A HF F AGT qgT 996 7
gEHAASIARE] ) § Wga 7 o3
SFTT FT FIAAT F1 FoT7 foFam a7
TqM JAT FV I F 72, AiAGT F AR
7R a5 aF wrafagt ¥ 32 w409 93
Tl & T wTEfwd| & a==i F 919 |
IT TA AE ¥ AT AT AEATHF
Taar dar guft, o A $2 T AT )
o A ART 99 @) O], A Y A
FIHTT FT A1 & 39 F T ¥ UHaAr 7!
gRiY | TF FIE 9% wifes SW R AT
FAAT A FAA FAE AT AATH H
fergeaTa | 3y @ o

THY avg § # FgAr wear g &
“reeafd A T HqIH WG H ) O
Ffmwsadiseran @ F IR H
Ffaum F HAHR o WagrmaT ¥

“The State shall take steps to or-
ganise village panchayats and endow
them with such powers and autho-
rity as may be necessary to enable
them to function as units of scif-
government.”
qIX T & I F A1AF AT AEFY
g & 1 afeA 397 2o F g=TAA A
FIA A F9 1 w1 Frd Fafir 2, 39 w0
# g q7g § AT | TE W1 T
& 9 §¢% TavS a9 gFAT & AT ARE |
7 37 FT IR AT AT E | WA
FT T T Frer FET FAATA [T &
T | T T FAE F i
@AT §, Al & F=9 FT gE T@AT
2, 3% FEd & A@qTe | AfEA qig Ay
THAAT FTIAT A & I R HIE FAOIFTT
TR & fF ag f@are gr R w T
AT FC a%, 7 39 TTHIE FTLag
FL A% | ¥ quw A @ g 5 ouw
JaEdl F1 o aw@ ¥ A ] IFE
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FMREI TR AU TME & IR T &1
FIIA a9 FT AAFIT AGT | 98 TR
FfTFT T TR F g K & |
A @A & 39 71 F1% fgemm, 9 gEd
w5 Arfeat o for 77 T F797 a9
# 39 F1 g av A1 F F:F wfgw< ) Ty
&l fF 97 a1 F1% wfase T E, S
F feafq oo a8 Y & 9% fF AR
3 F AUTIT T | ATATT, AV, G357 AT
7z fom a7z A} # 9t ag ¥ g
T AT F Tt FT qeaE Afawr
saTeT, faum 9T F AAAg AeEdt &1
qeaT gfgFe saEr | ag g aw §)
foer ofewg it & 9% a7e@ guE
AT AR AT TEET F OF W qIH
gfeemt ®Y ave & 2 9= & amg avard
AF FT g FAT gy 2 1 92 2 5w
TG &9 ATHA &1 THFTE I F1A47 I3

g

TE avz ¥ fRaeaRo F1 e
T F71 A TTezafa s 7 faw fear 1 §
FaRAT § 5 T 71 Agrewn it aw F
gfamay 7¢ & 77 o7 359w a9 794
& a1 a1 ag facgd FFW F1 a7 F
v fer wfeas gear & genan
IT FT TEIE WY qEY g, w4 AR
TAAFT FT 4T 7142 I * f@AH
fagte 00 iy ap aga adff
T FuTeT & 1 F w9 A= W WA
T § fAdzT wvar agan & ez
R F53 1 fora< aat & o are 3
IfF T H S g F 21 974 T
£ 39 T FY I T U1 A7 39 W
faax faar o1 5% A fwEr o=
SHEEqT FATTATEY &7 fAqior g1 94 aqar
gafa gras )

Mr. Deputy-Speaker: The hon.
Member should conclude now.
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ot TERw qrEy ;| faw S faee.

AT M AR & FI AN
Mr. Deputy-Speaker: Order, order.

1 am sorry. He has already taken 22
minutes. Shri Jaganath Rao Chand-

riki.

Shri Ram Sewak Yadav: Only two

minutes.

Mr. Deputy-Speaker: I am sorry.
Order, order. Please obey the Chair.

st wfreY (vorT) 0 T
2179, AT qEAT AT F ITA A99 |
o7 fa=re v vev § 39 AT gA wEae
a7 § 3fay awaT F fr faa wazmAva
A AT F7 A2 AL, X 3T AT g34
T Hfa=T 7€ |

@A a3z # fF gare Tt
T 9z waar Ataaiva 2= 7 agr
I far e AT gT A W zA A
wfya arar Z fF 797 faaw & ot
HFaT 37 qAg | faelr # 79

qF 37 7 wadm gval i fa=n
g7 F1 wEa? faem g 1 39 sfoaan
& 9T F A E AV 3 i qA faam
gl AFT & | TF §, 79 AT A A
Af7 geaiciia Toga &, g9 & eI
gfte ¥ wrA AR & 9 AT 3w &
gy 9977 & A7 AW fawm g S
& werafa st & modr fast @ &
ey § FE § | 9gH T FEAT AEATE
f& geien TrAe § F1 9T a7
1 JNT @ & fag¥ v WAl § W
9T gH 89§ 79 g, AR § 1 7R
4 4 F1 IIT A &7 AGTA J97T AR
NI H A TIETATT AT E | FA FT /A
FFFHFRTATL L oI gw fFay
gfee & A1 2§, &y gfaar & wf=
IOT FIT & GFT § ART 7 AIAT
AT FTIATHRE

208 (Ai) LSD—6.
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Foa &0 Y gfez & 3§, 9w s
TR # FT FT Y& ®1@T &, a8 W
WA §FR A1 ART & TI67 F7
T 331 § AR oAt AT af aan
gT MR Ft N awmn fF o 8 ad
@ 6T AT qATST THHT 1 FTHA I
¥ fawsr ST 99T 0

gazia A & 3fte ¥ 9= gw
293 § ar gwwt WA grar & v afe
¥ gFeT § gt gEIe I JA L 9y
AT T qHA A A1 FAC FTE T A
¥ 0T g9 IAF! qT & 7 |

aifes gfer & 37 91 zmt 3w &
agT 7 vy vaT ¥ ) Fm 3 F gAw
AT F4F § | TAERE T F AT A
fazferri & f4a avar sad @@ v gar &1

AT gea)ieig Aifa &1 g9 am@r
FT 37 2 fF g% 7T & Ag O AqT
AT &0 JUA7 9F /T @F & AT AT
a7 WRA™ Aexfa &1 wam Jifa
& AT AFA T A1 qIfq 7 § IqHT
T ¥ 1 3z 3AT & fF fFe e oy
q JAT I F1 717 F SFw frar §
7 3T 9T AT @ & | A 48 I
AT A9 AT AR agg@aa
g JAT AT F7F & 5 weT dwar
T FT7 i AT TH7 HZTT T FT T
& | 513 T TS UA ATS AT AT T 99
IF7 qg AT 49 A7 ¥ WA 747 A1
e ferdy AT wrd wrd | w7 a8 FH G
T & {9 F1ow & | 99 amr & a9y
ST ATS TA 1L STV T § FG7 ITH!
uF g Z A 4Y | 77 e ¢ 5w a
I T ®T 7 37 I F1 7 fean
qr f& 9T & 997 oy@ w1 Afg w/
g0 F3IF g7 A 7 7 Tgi feagaefmg
tegaw H T wafg w1 § | ag B
araE g A5 A W g
FT aFd § | zafaw s 1 A
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[ =f=a)
afic & § Fg @wan  f5 w@ 7 7oAy
f¥a ¥ 9g #T yaA fFar @ fow ax
TR TF FIT FT AHT E

v e <1 A zfer F F oy
@R &' FamaT 97 faam &7ar § at
# 2mar § FF ed it ag7 7 &A1 H
HTH FAT § | T ITFT 98 FAAT 421
g gmsa sy A=l # 7 Y WA
gAT F1E S g Prar ot s & fea
%Y gfee & sgr ameT 97 AT

R AR & A ME M ANy Aif
& TR ¥ IH 98 F qAHA TEAT Il
gt gurdY AT 5w "y § fa=re
Lxdl

TF q0E q1 q34 I § g qEE E
f St farerr ot gAY W H,
@iy 3w A/, GNP ;fgm, T oAU
AT AE FV MY | T A T T T3 |
g T AA9T ¢ fF 9@ guT w=aaa
AT H1 99 99 A1 F1I-FIT 9TF F 93
W 93 S & AT, AR AT AT HIT
¢ ¥ qI4 FF-TAFT F ¢ qW0T T
AT 9 T=A AT ZT 7T & F qq=war
A TF § | W gw AT F At A
qERTAT TR 4 ATF F AT AT 7 T
F3q & 1% A7 =TT 3fer 7 AWy
R TEIG qRAT O A% Zay 3
TEETATHT &7 20T A2 21 707 PRer i
9 & ar foerr gl w10 293 aqr
faeror gmrAT 8 wOAT § A gAY
Feai #§ ahwwrT amra A7, S ITH
@It a3 91 S 3 qar
FY WTFAT ST F | gATR Farerr 47 F oy
fagga & 9 79 A & vrAT 98 §
it ag Fgd & fr e iy =fag
i Fgy 2 f A gy anfgg | miy
TR G gl AT wa9Y w1 I {0
@ 919 99 QU FadT T A
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At & 1 gAY ¥ feg wmr #
qFTAT ATFET Jg WY I3 AR G 2
v AT FEAr 2 fr omrr ey oft W
¥ qgrq afew 9 far sorrey & fasror
&I A AT AT E 98 Haw™ gT
=arfge wats 37 Fram & faafaat &
RIMOAAT FTAT 3741 A1z, I eqvd
faraar sz, 973 3 Far & W
Far g TfzT 1 41 37 sy Y O
ST EHAT ATAT AMZT qg F AGE
FTT g 39T ATEAT 3 | TAT A 1A F FITO
T WIS TW AT § THATT 987 T § |
arst ft T Fav A gfee 7 Sy fame
qrv faafast & A7 wifeg ag gw
T ard & 1 gafaT g7 w2 qear &
ST A T IF AL ©q77 J}4T I1MET L

TF AR AT IT F AAT & | WX
TAT g 9 ¥ a7 7w o #1 a8
wrfex & o 2 & fadaar faser o,
[ F IYAMA AT T AT T AT
TSI FT GAW T &1 T Ay #F
f& g AT faq qwar & 1 gH
@d § fF o ave @ gardr wraTey
FEAT AT AT gAY aF gHA TAA-
T FY FEEAT FT A FET & | AR
o Jg0 fr Fwadla FrseEt # gfez
¥ ZA7 ag7 33 W7 foean 2 AR Q-
ma F oAWEw F1 fEAT g AW
AT ATeT T AT @ ) W S|aT |rAr
g\ 9 & T30 ATAATAT FT AIAAT
g A7 AT 9 ArFar § aF a8 F
gadfen Svx feamr ar 2 fager
e a3) fraar | = ) g 3y s
YT F AT5 9 GATT AT HT A4HA
FiAfFTog e g adi & FQTQ
N TF 1A AT T AT IHET g§F
qaTAE grar fgg ATl gak v ¥
v gafafedt SR et & faar s
#3 F 1< W o wr9g § 3 ot Ao
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gTT FX % W 98 919 9% {5 gd
2 # fFr & qd A% a & fag &=
& g 93w AfET wafar F arw Iy
f FTH W FT gFT § ag g faw
ST | a1 g8 A9 IAF qTHA T
rfge |

W oaraT § w9 § Ae=ar §
qA F FgAT 9377 2 FF 7w AvR
1 wuAr Zxfergs wfesdy & agAen
Tfgr | 93 I3 AT F T A
FEd ¥ & fegmm Y <efemw
qrferst # Fade g wifen, fegeam
¥ FET TS, THIF A TR
R aSr SN § fewrdms ger
afge 1 g7 &7 T @ FTeEw
¥ fpa wa W g1 @ifsw gEwr
faoia g7 srfen | 9/ @ ag @& g
aq g% a8 97 TH AVE FTAH QT |
FRT ITEIT AR TS T TS
fam == &7 gaTaar g F3 FFdl |
gafan & A=At g & 3@ e |
ferr@sa #v1 =fgn f& &%= F4
I @ @ 77 AR sENe ¥
gy Tfg #7199 A9 faw
ey ¥ | w9 iy ewastar
wfem Ay ot dzw farr & W
&9 7g Fafasy g A8 ¥ A0 1 39
fau 97 g7 @y #1 =g & "W FeAw
1 T g A w1 ARA F AT Emwy
frog o grm fr far feedw o €
ITF! 57 g7 T FAT A0 |
wa a% gw fan g3y AT e =
T FTEF EENT & A 7 &S femre-
FgT WY AT qT AX FNE AT
& frear @FaT 1 W ST s
gefeea qifet & 57 a% g9H afadw
@ e W wE oAF IR AA-
TATTHZ FT AR &9 qG1 g1 FFe |

wed ¥ Faa ag T wgan g
g weafr A wrEm dqegfa &
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SdlF § | g9 9T q 9 F Thw
g ok frema sEsatal & s &
waad § 9y o faserr sriwat §
HIT AT A 07 Faw & F qeafa Ay
9 I 9% X I@ F AT w9 §
o quea & fF 99 #8 a9y 9%
o4 T A7 Farerary 2w AawT &Y
TIT FIH A GFHTqEHT AT weeafa A
§ IFFT FEraaT faeey a8y 37 on iy
s @ 1 gwTe arafT o O sufaw &
forgiq cadaar a7 F9rS ¥ 3w v 4w
Fr 917 waqAar e & qrg fY T
T F T Y FAT FY ) g T gfeeAi ¥
7T W H UF agT 34T W §
St Y g w Aifv § 1fe of I
Y 39 & fAu @i g F1 39T
FE F W IR &7 AY A geww
| g I 3@ {6 39 faregor yorret &
T § O @TEE g 9, wEe
it ff Ak gfmafeds ¥ faofagt
# AT UF WFIL H @AqEr gt o
ar 99 9 Y 9 Hu T fa=e ywe
F@ 4 | g A ¥ A famor #
T3 Qv saar Afe & Gar i -
Nt s faa wwe fFr 1 ™
e & faue sywe s ol @A aw
oy fqeme sffal #t gar & #
ag AraEEFAT § | @9 w7 AR
gezfa & graIT 9 S TAAT "HE
afyg g, 7 wfaal At gAR W H
T FHT | FW TAAT FF FC A
e wERE & wivamer €1 qeqr-
qOT AHEA FT ZU A HOAT T GZW
FATE | 7 AT g g oo
R @ F1 g 7w

Shri Maniyangadan (Kottayam):
Sir, I rise to support the motion mov-
ed by Shri Mathur. I deem it a
privilege to associate myself with the
sentiments of gratitude cxpressed by
several Members in the House for
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the Address he gave us. The Presi-
dent has repeated the objectives we
are trying to achieve. We want to
establish in our land a democratic and
socialist society. The failure or suc-
cess of the Government has to be
judged by assessing how far we have
succeded in achieving the goals get
before us. I do not say that there
are no failings. But on the whole it
is a matter of gratification and we
should be proud of our acnievements
during the last few years. If we view
things impartially we will find there
is no country in the world which has
achieved so much in a democratic way
in so short a time. I do not propose
to deal with the various aspects of
development we have made. Several
Members referred to the imbalance
prevailing in the country. Onc of the
objectives of the Plan is the attain-
ment of balanced development of all
the regions. I do admit that it is not
possible to have uniformity in the
matter of deveclopment throughout
the country. But very wide dispari-
ties have to be taken note of. The
other day the hon. Member from
Quilon quoted certain figures regard-
ing the state of affairs in Kerala, I
do not want to repeat those fijures
here. The density of population in
Kerala is the highest while its per
capita income is one of the lowest.
Unemployment is most intense there.
Now the question arises: what has
been done to remedv these features?
It should engagc the atteation of the
hon. House. I do not say that there
has been deliberate discrimination of
the South or of Kerala particularly
but the impression is gaining ground
that that State with all its problems
is not given the importance that is
its due. The peculiar problems of
Kerala are not viewed in the correct
perspective and remedial measures
taken to solve them. This is the gene-
ral complaint as Shri Srikantan Nair
said. It is no exaggeration to say that
in independent India they are being
discriminated against ang it is to be
viewed with all seriousness. In this
connection, I may refer to a report
published very recently by the
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National Council of Applied Economic
Research after making a techno-
economic survey of the State. They
give the conditions prevailing in
Kerala and suggest certain remedies.
They have suggested a ten year pro-
gramme for the development of the
State. According to that report in-
dustrialisation has to be given very
great importance, especially big in-
dustries. If we take up heavy indus-
tries, be it of the public sector or of
the private sector, we find there is no-
thing worth mentioning in the State.
If we travel from one end of India to
the other, if we trave| from North to
South we find factories and so on and
smoke coming out of chimneys. But
when once you cross the Western
Ghats, there is nothing of the sort. Of
course there is education; the people
are intelligent but the economic con-
dition stil} remains the same. In the
first two Plans several projects had
been started in several parts of India
but practically nothing has been done
as far ag Kerala is concerned. There
are some disquieting reports that the
Phyto-chemicals which was proposed
to be started in Kerala is going to be
shifted to some other place. I do not
know how far it is correct. No res-
ponsible announcement has been made
about this. If the reports come about
to be true, it will have serious conse-
quences.

As regards the small or heriditar:
industries the report I referredq to
suggested that traditional methods
should be given up and new techni-
queg adopted. For instance, coir and
other industries there must be improv-
ed by adopting new techniques.

Now, I shall refer to plantation in-
dustry, an important industry in
Kerela. They are mainly: rubber,
cardamom, tea, etc. Cardamom is
not an organised plantation. This
year the prices have gone down to al-
most half of what it was last year.
Some diseases have affected the plants
and people engaged in this industry
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find it difficult even to maintain their
estates. Something must be done
with regard to this. Similarly the
rubber plantation has also to be given
its due importance. These plantation
industries earn a lot of foreign ex-
change. It is also known that our
rubber production is not sufficient to
meet our needs. Now, we are think-
ing of putting up rubber factories to
manufacture synthetic rubber. Naiu-
ral rubber which could be produced if
some aid comes from the Government
is not given the importance that is
due.

14 hrs,

Then again, take spices such as pep-
per, ginger and the rest.We find them
in Kcrala. But the same is the con-
dition with regard to these commodi-
ties also. There are diseases affecting
these plants. No help comes from the
Government. Reccently, a few months
back a Committe, wag constituted
called the Central Cashew and Spices
Committce. From the Lok Sabha 1
was elected a member of that Com-
mittee. Unfortunately, that Commit-
tee has not yet met hitherto though
several months have passed since its
formation. I do not know what hap-
pened to that Committee. There was
a suggestion from the Kerala Govern-
ment to start g separate State Trad-
ing Corporation for marketing and
other purposes in regard to these
spices. It was mentioned in the local
Legislative Assembly that the ‘pro-
posa] may wait for something more so
that they could watch what the new
Committee—the Central Cashew and
Spices Committee—would be able to
do. The state of affairs of this Com-
mittee is what I mentioned just now,
and the proposal about the separate
State Trading Corporation is not also
taken serious note of. My submission
is that unless something is done with
regard to this matter, the dollar or
foreign exchange-earning spices
like pepver, ginger and the rest would
go to dogs and that would be a great
national loss,

Another thnig is about the coconut

plantations. We do not find so many
coconut farms anywhere else in India
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as in Kerala. But what is done to
improve the condition of the persons
engaged in these plantations? Absolu-
tely nothing. Though agriculture is
given great importance in the second
Five Year Plan—food production is
given predominance and of course I
do not belittle the necessity of food
production—the production of all
other crops has also to be taken into
account. The report to which 1 made
a refercce mentions that as far as
Kerala is concerned, self-sufficiency
in food should not be attempted and,
on the other hand, coommercial crops
like rubber, coconut, arecanut, etc.,
should be given importance and the
Central Government should declare as
a matter of policy that the needs with
regard to food in Kerala will be met
by the Centre. The other commer-
cial crops, if given the importance that
is due, will earn good forcign ex-
change, will give employment, and
will thus improve the economic con-
dition of the people.

Another matter with regard to the
people of Kerala, to which I would
like to draw the attention of the
House is taxation. A person who owns
15 acres of coconut garden in Kerala
has to pay as tax more than Rs. 350
per annum, while in the neighbouring
State of Madras, the amount of tax is
only Rs. 35. Similar is the case with
regard to rubber and other planta-
tions. This wide disparity in the rate
of tax—I do not say that taxes should
not be paid—should he looked into.
The State of Kerala is trying to raise
funds for the developmental work, My
submission is, the Central Govern-
ment should come to the aid of the
State in all these matters.

Added to all this is the shock to
the financial structure of the State
due to the bank crisig that occurred
there the vear before last. Nothing
has been done to restore the balance
there in the financial structure. Whe-
ther it be in the firld of agriculture or
in the field of industries, there is no
possibility of getting credit or other
flnancial facilities.
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Another point is this. For start-
ing industries there are so many good
things in Kerala. We can produce
electricity much cheaper than any-
where else in India. I may mention
the case of Idiki. The investigation
with regard to that project started in
1957, and a report was submitted
sometime in 1961. Up till now, no-
thing has been done to start the work.
My submission is, delaying this is a
sort of discrimination in the eyes of
the people. If power could be pro-
duced at such cheap rates and could be
utilised for industries in Kerala, that
must be done and the industries help-
ed to thrive.

Another suggestion that I would
like to make is that facilities should
be provided for the people of Kerala
to migrate to other places. There are
areas in India where the population is
not so thick as in Kerala. If facilities
are provided to enable them to migrate
to other areas—people ther are pre-
pared to go; they are able to work;
they are intelligent and they can go to
an part of India—that will help them a
great deal. So, this aspect must be
given the importance that is due to it.

Mr. Deputy-Speaker: The hon.
Member’s time is up.

Shri Maniyangadan: With one more
reference, namely, to the speech of
Shri H. N. Mukerjee, I shall close.
Shri H. N. Mukerjee was sayng that
during the elections the Congress was
adopting some tactics such as appeal-
ing to communal feelings and other
things. I have a pamphlet here, issu-
ed by a Communist candidate, Mr.
Abdul Kadir, in the constituency of
Shri A. M. Thomas,—that is, Ernaku-
lam,—where there is a Muslim con-
centration. This pamphlet is written
in the Arabic script; not in Malaya-
lam. No other person could under-
stand it. It was distributed in the
mosques on the eve of the elections,
and it contains certain statements
which say that the Congress is dis-
criminatory against the Muslim com-
munity in the matter of appointment,
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in Government service, in the matter
of appointments in the Public Service
Commission, and in the matter of pro-
motion and other things. After hav-
ing done all this, the communist party
comes here and says that the Congress
was appealing to communal feelings
during the elections. This pamphlet
ig a typical example of the methods
adopted by the communist party dur-
ing the elections. Of course, a Mala-
yalee cannot understand it, but the
people belonging to the Muslim com-
munity may be able to understand it.
So, my submission is, there is no
meaning in blaming the Congress. If
all these matters are taken together,
namely, whether the communist party
is true to its words, their alliance with
the communal parties there, such as
the Muslim League and such other or-
ganisations, one will come to the con-
clusion that there is no atom of truth
in the allegation of the communist
party. They have no faith in any de-
mocratic institution.

Shri H. P. Chatterjee (Nabadwip):
Mr. Deputy-Speaker, Sir, I feel a bit
diffident to speak because after the
learned speech of Dr. Aney, praising
the Government so much, and the
fighting speech of the lady Member
there about Congress socialism, one
feels diffident to point out to the
Government what they are doing and
how the people are feeling. I would
very much wish  Shri Jawaharlal
Nehru had been here; of course he
has so many other occupations but the
thing is that all my charges will be
directed against him and his Govern-
ment. I find the Treasury Benches
empty. But anyway I shall have to
carry on.

The prime need of the hour—I think
everybody will agree with me and
there will be no two opinions on that
—is national integration and my
charge against the Government is
this: they are breakers of this
national integration. Their tall talks
and preachings fall flat on our ears.

There they have bungled the whole
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thing. Firstly, they should have
checked provincial chauvinism and
linguistic chauvinism., But instead of
checking that, they acted just like
Nabin’s aunt. You know the story of
Nabin. As a young boy, Nabin used to
steal pencils, books, etc, and his aunt
did not check him. Her silence meant
more encouragement to Nabin and he
gradually turned into dacoit, a murder-
er and ultimately he was hanged. 1
do not blame Nabin; I blame the aunt.
So also I blame this Government.
What did they do? When we found
that a neighbourig State tried to lin-
gualise on the border area persons
speaking other tongues, this Govern-
ment was silent, as if there was no
Constitution working in the country.
We had our Constitution. Articles 14
to 16 dealing with Fundamental Rights
are there and the Government is bound
to safeguard those rights. But the
Government remained silent and
thus Nabin got the encouragement;
and, ultimately many bad things hap-
pened. So, I say that this Govern-
ment is responsible for that, because
it was their duty to check this, but
they did not.

They bungled in other ways also.
The Congress from its very inception
was not against linguistic provinces.
If we do not check provincial chau-
vinism, we will be in danger, but that
does not mean we should do away with
provinces and should not go in for
linguistic States. To cure the head-
ache, it seems the Government wants
to behead us. The Congress pleaded
for linguistic States from its very in-
ception. I was in the Congress for 30
years, for a major part of my life.
But after the Father of the Nation
passed away, I became a misfit and
so I had to leave. The Congress work-
ed for linguistic States. But Potti
Sriramulu had to die before they
granted the people of Andhra their
State and the Maharashtrians and
Gujaratis had to undereo a blood bath
to get their States. The remedy our
rulers suggest is worse than the dis-
ease itself. My charge against the
Government i3 that they acted direct-
ly against the units of India. We find
this arrogance and the obduracy of
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the tallest man of the world, who
should have the sweetest temper; we
found today during question hour the
anger he displayed. That is not fair.
These people want a separate State.
What is wrong in granting that? Shri
Swell was right when he pointed out
that the Government shall have to
give them a separate State, as they
had given to others. They do a thing,
but only when they are forced to do
it.

Our unity lies in diversity. Our
unity comes from an infinite variety
and diversity. It is pot the dull, grey
monotony of the desert. I haq been
to Kanyakumari, Amarnath, Dwaraka,
Kamaksha and Nilachal. I was with
Netaji when he went in search of his
guru in 1914. I know this unity of
India. It is planned by our fore-
fathers ang it is there for ages; our
unity lies in its diversity. Mr. De-
puty-Speaker, Sir, you are from the
south and you must have been to
Kanyakumari. Three seas meet there,
but they do not mingle and every wave
is different as if the ocean in million
hands was clasping and singing the
praise of Mother India. So also we
have this colourful unity of Mother
India, which must be preserved. We
should not ride roughshod over the
sentiments of the people. So, this is
my charge against the Government
that they are not protecting the lin-
guistic minorities. I have my personal
association with many Assamese
friends. Something happened in
Assam and the cause must be
found out. I read the whole
proceedings of this House on
Assam riots in September 1960—I was
not then here—I find a promise was
given on the floor of the House that
there will be a judicial inquiry at an
appropriate time. Where is that in-
quiry? They have not done it as yet.
When will come that appropriate
time? It is this hesitant policy that
is the roof of al] our trouble. I charge
this Government with harming the
unity of India.

I come to the subject of displaced
persons. We a2 responsible for these
displaced persons. They are there be-
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cause of our folly. We partitioned the
country. When we have so many
Ministries, we wind up the Rehabili-
tation Ministry as if all problems have
been solved. If you go to my cons-
tituency, you will find lakhs of re-
fugees there. I would not say any-
thing about them. No statistics are
necessary to point out how they are
faring there. Mahatma Gandhi said
during his memorable trial in 1922:

“No sophistry, no jugglery in
figures, can explain away the
skeletons jn the villages...... ”

So, to find out in what condition the
refugees live, let us go there and see
them.

Just before coming here I had been
to Dhubulia in April. It was noon, I
was myself thirsty, but I would not
ask for a glass of water, because 1
found 700 familics drawing drinkin:
water from a single tube-well. 7 or
8 tube-wells nearby were out of order.
The wells were all bone dry. For tak-
ing bath, one has to go two miles
away to a nalla where the water is
muddy. The earning members of
these refugee families were killed in
Pakistan and these people are suffor-
ing here. This is @ nermanent linbility
camp. Whenever foreign dignitaries
come, we take them to big and nice
places. Why not take them to thesc
places as well? Then they cou'd see
what kind of socialism we are build-
ing. Why should the Minister live in
an air-conditioned house? What did
Mahatma Gandhi do? Did he not go
to Noakhali—I was with him for some
time there—to give succour to the dis-
tressed people, Did he not live
amongst them? Why all this para-
phernalia  for the Minister? Why
should he live in an air-conditioned
house? Why the refugee rehabi'ita-
tion Minister should not live among
the refugees?

What is happening in Pakistan? Not
a single minority person will be able
to remain there. When partition was
made, the definite stipulation was that
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on both sides the minorities will be
looked after. But that condition has
been observed in violation. The
minorities that are there are being
pushed to this side. Exaggerated re-
ports are given about the minorities
here and how riots are going on in
Dacca and Rajshahi. Minorities are
being pushed this side. We have
sealed the borders, but yet they are
coming. 50 lakhs have come already
into Bengal. It is a sin not to look
after them. The whole nation is res-
ponsible for their distress. No State
Government can shoulder this burden.
50 lakhs more are coming and we shall
have to ask Pakistan for more land
for them.

Sarder Patel once demanded that
Pakistan should part with more land
if thev push the minorities to this
side. But because of your wecak-
knced policy that is not being done.
Our friend who has armed Pakistan
wants that the ‘country should re-
main divided. Why should our mother
country remain divided? There are
good men on that side also. They
want to fraternise with us and unite
the two portions but our friend would
not like our union. But this is not
the time for poing into al] those
things, and I am not going to speak
about that.

Now I come to the border problem.
What is it that is happening there?
About 800 miles of the border is with
East Pakistan. In my own constitu-
ency I have toured about 100 miles nn
the border area, It is all no-man’s
land. All sorts of things are going
on there. We talk of national integra-
tion, but we are not able to bring in
any unity. If you go there you will
find all sorts of people the wunder-
world people. They have developed
a sort of international unity. They
are carrying on smuggling and other
things. You will find consumer gocds
going from this side to that side and
also various things coming to this side
from that side. You will find jute
and betel-nut coming from that side
and biri leaves, cloth and other things
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going from this side. This is what
1s happening there and the borders
have become smugglers’ paradise. Hav-
ing tried their hands in smuggling they
have now turned into dacoits and mur-
derers. Nobody checks them. The
police, if they appear at all, appears
after the commitment of the crime.
Just after darkness the villagers shut
themselves up in their huts, they
keep awake the whole night and night
after night they are forced to do so.
In one village a bridegroom was tak-
ing his bride to her father’s place It
was not yet dark. Suddendly from
nowhere came the dacoits. They did
not spare anybody or anything. They
even spcared to death the cartman
and the bullocks. You can imagine
what amount of panic accrued. The
people on the whole border area be-
came very panicky. Such things are
happening on the border. No-body
knows whose turn is next. To protect
the border is our responsibility. The
funniest thing is, on that side nothing
happens because there is Ayub’s mili-
tary. Here al] sorts of things are
happening. It is our responsibility to
see that these things are checked.
Who wanted to have this partition?
You are responsible for it. Thercfore,
you must sec that peace is assured to
the people who live there. Many
have fleq from the border areas.

Then I want to say something about
the top-heavy administration. I have
collected certain figures to show what
is happening. I shall not, for want of
time, be able to give all the figures
that I have collected from the Finance
Ministry. I find that the total non-
developmenta] revenue expenditure in
1950-51 was Rs. 314.21 crores, in 1951-
52 it became Rs. 333.23 crores, in
1955-56 it ‘ncreased to Rs. 339.18
crores, in 1956-57 it became Rs. 359.19
crores, it rose to Rs. 455.55 crores in
1957-58, Rs. 451.12 crores in 1958-59,
Rs. 472.80 crores in 1959-80, Rs. 555.87
crores in 1960-61 and in 1961-62 it in-
creased to Rs. 604.46 crores, which is
almost double what it was in 1950-
51. This is how we are proceeding
with regard to non-developmental re-
venue expenditure. If I take the
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Centra] Ministers and State Ministers

together, it will come to an astrono-
mical figure.

Mr. Deputy-Speaker: The hon.
Member should try to conclude now.

Shri H. P, Chatterjee: Sir, I want
five minutes more. This is my maiden
speech,

Mr, Deputy-Speaker: He can have
only two minutes more.

Shri H. P. Chatterjee: In two
minutes I won’t be able to cover it. 1
have a very important thing to men-
tion, and that is about nepotism and
corruption.

Mr. Deputy-Speaker: He can have
only two minutes,

Shri H. P Chatterjee: Sir, in Ben-
gali there is an old adage which says:
“a 12 cubit melon, developed a 13
cubit seed”. The Ministers are like
that now. All Parliamentary Secre-
taries have been promoted as Deputy
Ministers, all Decputy Ministers as
State Ministers, and all State Minis-
ters as Cabinet Ministers. A time
will come when they shall have to
recruit Parliamentary Sccretaries from
the Opposition. That is the way
Congress socialism is proceeding.

Then about nepotism and corrup-
tion. My hon. friend Dr. Singhvi has
suggested a probe into the assets of
politicians, particularly in arcas like
Rajasthan with which he is familiar.
I would like to commend this sugges-
tion to the House. Sir, I e¢ntered poli-
tical life straight from the college un-
der the inspiration of Gandhi. And,
remembering the idealism of those
days I say that we must sternly root
out corruption and politicians have a
special responsibility in the matter. I
was decply disturbed to read in the
Amrita Bazar Patrika of Calcutta,
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.dated 6th and 20th February, 1962,
where the Law Minister made a state-
ment that he had purchased three
bighas of land in a most fashionable
area of Calcutta with a big house on
it, through benamdars who are known
to be rich Central Government con-
tractors. I do not make any insinua-
tion, but Ministers while in office
should not do this kind of thing. If
we do not stop such things we shall
see them flaunting wealth and luxury
and buying gold beds as was done
recently by a Minister of Ghana.

Sir, if I go on giving you ex-
amples........

Mr. Deputy-Speaker: The hon.
Member’s time is up.

Shri H, P. Chatterjee: Thank you,
Sir.
st o fao AR (37
Iqreqy  AEEH,  Weedfa % wfa-
O  F FEET F W 9ETE
qUEM Y, § TAFT NI FAF
fodr =z gom § 1 @ gl St F
S T TR FT FOTAGO  TF TG
HEIET § | W ETET FT CF qIEA
2
‘g9 FEFTHA Fga TR aga}’

S e gy ¥ FE Y & ag ot
¥ fogrer & dgax St & W sy
e 2 3N dar fv Teefy S ¥
oy wOmmEw & K F ROX
g:

‘P IST IT FT FFR FH F
¥, ey NEw AR I Fael
&1 W W T w7 wr g |’

7 3% ¢ 5 g o gt §
g g faha WS &, T8 T ¥ qarfen
A & AR g gEfswdt @ fF 3w
T FAT FTREZGAAN wen AT 37 wITER-
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T AEA! T AT § | ITH W
¥ grw g} @faum I AR
FTH T aF I 3@ W X [
9T FT FHAAT F GTT FATAT 74T |
Teeafa St F gudl 3@ ey @ '
¥ aFlEw qaw Al &1, e
eF F aTEHT F 99 qFEE g, AR
- FTH AT T A T 1At §
o & ST fors =y ag ¥ fea &)
% w1 % 4@ & Al fagr &
R 2 7 fagS @rat T FTEr
g1 7z o agr 37 A Jeg /|
2 1 oo ok §F A ggAna @
THF HAFAA  qATAT FT A &
ag @T f& gx fagw &, =z
Wﬁ*ﬂ‘-rgmq &g AT @t
% fmge § gm 2a ¥
FTH TEH! BT & | F dT9 F HIaw
g @ aaar g fF damg F A X T
GRCE AR ARSI el i Lo a e (o
FT ZHHT THA T g1 qr ag 4rg §F
ST 39 | Ffaarar & 1 A0 A
I ST AT AR GE R ITRIG |
AT JT At ¥ aodEw g ag a7
Y GedAs  HIEFA T FIE@ET
& ITHT HATEHT FAE | g AT faep
g ad & | wraET g Wy §
fF gt q=F ¥ FTHr A A Y
@Wm%mﬁwwﬁﬁm«

ukiv%wwﬁmg,ﬁ:m
wrort & fogrr & gl smagT 1A
¢ fF7 g aga qe T el A
;R TW A F AE qHEAT
% @ faar g v @ T W@
7g T wAd § fF gaT Y # oy
Hqew ¥ T a8 & 2 faadr
fF o ¥ 7 9% § T 7 @R

~

I F aEAr ¥ F
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a1 euY ¥ § &9 @ ot dfaurs
¥ CF Aog ¥ qF a8 AW ¥ w1 T
f& o9 #41 o a1F F<q & fF g
qeF 91§ 8 | gaq gt * S wwo
T A g 3w N A FoEm
wifs it ATSTEY F arg wOEr wEr
agr  frr @ | v w93 R
fF ga fedr aferandie & ) &
ag F3 5 AR Aewl & q1q gEHEan
& 3@ ¥, a8 faar & Ay A6
el g 8 1 3® T ag fF g
ToF gAIR A F qATew @1 FEA
g1

d, § AT UF q1F A1 & A
avwrg faemr & fad =z g g
ATEY forgTr & F TR aEA A G,
WX UF 93 FATT AGA FHAAT @
A IAFT TFATA 39 33 ZAIL HZTA
AN FTE L @A A F 2T F
gHeE § ag T9 419 1 AT FT §
6 Tems foge & 39 7 79 2AQ
it wfaar & 3 3w Ad @1 gE
TEATH ¥ A Aqad g g & anr
TEASHl & ATHS § TE 39 q9d AY
T FHAR § | Ig ST gA AT
TR AN A g a1 AR qgadd SHe
A FEET TAW FC qHA g—ifeq
TATELATH I3€ ¥ AQ qUR %
o« T S| § A% oA o ®
FOR T A FF A G AW T®
AW R Fr AT

Ju s AT ag ¢ fr 3w faafaes &
o S Fidw arEf § Y g AaEr T4
o Y A v T fES
A &F JI9 F FW1 (Far & faq
T IR F W B agT F fAQ
oF a9 Fa qarg af, S gf=a
Ty IERT ITET & 1 9§ FRA
¥ frg> o § s dfew A §
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Tt # Aiferw 91 §, foocft ¥ W gEd
SRl I 3% difng gE § | aga
) gwErs Segid @l "I 99 9%
qAA FAA H FITT A | A7 T@AT
FTW 97 FT ATETR ¥ FH9G ¥ 0F a9
FAET qqTE |

JuF arg dfsq ot & aEr R
T B S F ggr oot ¥ wF W)
QT FTARE TAET | I 9 A
qF WX FWEE FT IAET TAH
FY 1 qamy gfeat & Frax IgH qAd
T W7 RS §T i I HOAT AT
AFATH FqTET HT AT AA qF MK
fFaT T g7 ATE ) fF gER o ¥,
@ faara za W, 29 & gEeedl
&1 fog qvg & @ aFd & |

3Ia% arg fe6T 42 U gu fF
fergeam woi  JaFT A TF FARE
A gurg Ffav F gegerar § g€ AR
JEH TIT FT I FARE H S9
woor 97 faare fFar | 39 F1mIg &1
TqAHE ATE F12aqT A1 qUiged FHRHT
J mrATES fRar 9r | 59 R o
W F wasi i @ 9 fau far fF
TH AT g5 T 7g99 e faw avg
FAX @ THT & |

M FAR F oF FAwE e
foas faw g9 a9 9¥ fa=re s@
¥ faq qoF & 99§ 7= d@F WK
A A {ad @ | § gAhar §
fF FTof 43 W A gRma &
TF AT & | 99 T o« 5 gF Q€
¥ Farfagt 7 guenm fear ar srE
qT a1 @y a| O & T /3
qOAT F1 A@ ? AW AR A
oA WG ag INg | ¥g AwAA
FTART F (F IFT @M H7 a0 F
FEl & IR AR F @R FL faAqT
T gt fF qgae 3 | FgAr
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o s TR gE N A, AW W
oy qg A <@ ARy § fvoag
TIAfASH #7 A A T WK
AT qiiedr Y a9 ¥ gH AT
T g T ) ST A AWAA FHTABEA
F qF 93 wreT 9 SAET WY qrEEd
fergeam &1 a@oedT & @7 § AR
IFFT AT Ffse & guwar § £ g a2
F S qET T9 FAd @R gfAER
& o formr g a=q agan fer g @
fF ag Toaw 9T w1 FAH FIF
AT

TEE ATy TaAdz e ifz F
aaFad femddz ¥ ot el
qEREAAT # OF FHAT gATdr 2 e
Fw g & ag sifast w@i &= §
ITAT AAET I H T a1 FT qATA
@ % ga fFg a@ 7 Jaae g5mew
FAN T T & | °g AT faeFA IrF
2 fF o a==1 § A AwET gErd
¥ g F9 {1 91T AY g8 SgTeT FTH-
a1 g FFAr & | gw v A as qY
T §, ST 37 FraEw a9 #, g1 awar
¢ fr g% faai @ #15 7 F18 AT
R AT = & I A A9 g AT
§ W OF ¥ g IAFT 39 fAEA A
qiEw & 9y ar feT gwie @ #
A AFTT FTAW TG oahar g )

# gusrar § fr a1 ageed oF
e & eI Ao T ®@
Ffra &1 s=0 & fF gw 0w &
AT F, T HT FAAT HY AATE F¥
T 9 HX U7 FF a9 W
Fifaa 9 f5 g T #7109 gaw
I AT AT arfs g AEr A
g1 AT g I A1 gred g
1 %9 17 1w AW FY A AR
& 5@ f gATe W AT wAT qae
grm | wfEw #RR gEeEdr & &}
I TREE @ W g I & ) q9w

g A% § fF e ot g g awdy
w7 gadt gagai o g7 & aw €
M7 mF AR ¥ g oy W Y aFA
g TR wR g afe Twm @
@ e gara gu A & Fwar |
forg avg &1 AT S FYA I &Y
TEford AT ATgAT @, WY qE T
F AT KA AT AT STOFET FTGUAT
F &7 2T STur @ SHET AT g4
T vg AwAT | A AT AegT AT
FTfae T@AT ATOAT AT IH AvE TAT
T & aifF 3 amr AT 9T gL & v
@ | v T 3 aaeT oW &
a7 99 AT F TTEAl Ay qfaqAr q@
Y 9 AT AEE AT AR 9T A8
fh7 Fvwest g1 AFaT 2 | SAfFT "IHST
21 aved 21 aFal & faasr 93 s
3 ST T AT A IAT WTET 2 ag
wYam Az w97 W ggfead q@r ar
gwar | fom TvRd #7193 FOA R
IaHl wre far awm fawt #@m]
FeaTs Wt T A at 7 e g 97w
g aFar & 1 fedy wfww w@med, A
S FfaAT B TF qAL 7 FgAT qrRAT
£ SUFT TT TG wEH FHA T qAL
AT Y aga § Fraaa @ g g0
# gamEr § uF e faetr o ag
A feafy ov &% Fear &1 faad
LENE T
qq9E ¥ ARG8T faa
dgTd ¥ AR &R A7 q AW

ot S faat #1 A @ 99 9T <
A g AT S @ AR Y age #
& AT Smar @ 98w wgleaT afl
Y gwar | g & AT gE @Y fee
sgfeaa T & @%dr | FW a9 gH
ag guwar =ifze fF 5@ Ao ®
T A T W ST FIAT AT
3% g IF g Jar fF g wEs &
g TR AifgE ¥ FF g SR,
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I FF AI; FA AT §, IR BfeT
g 3 F oFfgw A T oAx
ag 35 #fee & fFw 3@ Wee
3T H I G g afew I FA A
g | #fee Fa1 faaga skaa g
g A gHA TFT F @7 W FE 4
FY THAR 79X FHT & A F 99 IO
#T QAT ST q1 98 Fg4 O 6
=fF gq THFNT F 737 A14T & 3AiAU
<feq JAIFTATT A€ ¥ hgaAr fwar
f& Mo &1 > Far wifgr Ffwa wAr
a% ag faaga @ @ S M
a7 Fwey  frAw @
N fager & T3 1 AW moehEd &
w% Fra7 et 71 a7 T & g7 g
QT AT AR AT AT gHIA A9 q@T
qg=T F Y &1 I A= T % -
T Y BT Y G ST & g qra
#fez 9q gaTe A & & A1 5 2
maadz e fear #1 fear | gEwr
ug & I T 97 =g F7 Q
YT AT 1 6ag F 4T 1 28 ToFaT
# uF @i faega wooe g g §

are feedt ez arfem, § @z
&I FgaT fF FTF T a7 TER TFARR
el F @it A oA § =g § W
A T § A IR qT4 ) YT A=
TR 3 REE J F I ST
faaga e gt T § T & wuw
TAATAT ATEAT § | A FF A AR
FAAAT AEAT § Ag FE WA
a1 T A ¢ afed T ghrea R
afY aF @ AT wATA g 97 fF AR
[ # FrgE qifeat W< € 9 39
q TG FgATAST F TG A FHfETA
FAH wh § e &
A @R gEa AW @
Sfer gk WA T arfear s
AT T T & ¥ 5 agfte
it ® sy amfaw O, S9
arfzdt o @ agr w0ET 91 | gwife
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F ¥o-¥y WA FT FAA § AT F
0 7 foit el FiRft  a@ &
AR  mar § a1 79 A § ag |9
aw smar § 5 ag Fvafre odf ok
w1 wafaee arfeat g qdY aifear &
sk s s A > &
R ag FH & 9 F¥Aq T4 § |
T 19 ¥ Q@ faage A9 A9 96
2 | ofF 29 a gET & R a9
F st Fredzedt # gur a1 e 5
g arEf 1 fF 9T § e &
R 9 Frgaa /T it gy ¥ fag
A AW A, ITHT AR FEgfaez ardf
F TF & #7947 FHfae qE &
#@eT WX TFTAT e FT HST TH &Y
& #77 9T FgW W@ T | qAE AR
aifer § AT aE TEAAA 4T agr
QT I@ .. ...

=it wgeAe g (grsT) @ w@
quAT HFTT FT a1 W T ITATSH SIgt
f& o ¥ FHF 7 qfeew v F aq
grg foamar ar |

st o fao warfer : gEd w1
qqE F gT9 8L & | § fF qman
a1 el e ¥ qafeas wr§ od AT
T Fgq v fog & feag fF a w=mar
I 1 FA A HET WA GITATT HT
goe fear & 1 g wifeqt &1 Wy
faamr & a1 gu wvadt afaw sga §
T2 a3 & w5 ¥ o T wg
& qT A & 1 A F O A Fy
qT FIATE | F WIHT IqATAT ATRAT
g fs oM smwER | oF as wo
fafaze @ff & fede ) @3 gu @
TR HwHTA qrdl & freT 7 a® T2
e} FI & AV WA T A Y FF
afesw &1 79 T 97 9 98 fwar
Fgt & 7T a8 g fF gAe # wer-
wrfeee arff & grdgard & wErd
af St s oF FgAw T 9€ 7
qNe fear | w9 ag IPfiEEaR T
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= To o waTRAR]
¥ FTTE gU AT g Ag g A ) g 41 | 7g 9 facga @ } &

qora ® SR @9 FY AgaET 7 AHTe
@ ifs S FrgEw aifedt ¥ @i
T FE §gT A@ioe qE WK
Frgfeee aiel 7 ¥R 99 AR F A
#F 9% ar § it aF T@ar 97 FAR
fFrd ...

Mr, Deputy-Speaker: Gyaniji, your
time is up.
ot o o qarfer : 7@ §F @™
fed 3 g 1 fas oF a@ | W
WIe & W FF )

YT AT FT T aF G
¥ F qafeas § @ WF 9T SAmr
fas Fom gafes T g@mar 91 |
Tgufa #gg 7 3w mfivmo
# gawr w1 sarar forw wdf fear @0
T arfeas v qH AT FT TF [T
I W7 @I —

“gfiad FTIF TF A/GTA 3T,
afaa & ¢ zg qEea samEr 1

fFT ot ag wF T A @ fF gEE
forw s &Y 9eT & 1 wifE< i & wuw
FUSEA 1 ATRAT § Tg A HEAT
f& == gw W A9 uF F19 ar faq
FHLA | TS R A TF A
& I AT A W oA @ AR F
T 9T AYAT T A FQT §

e B AT Y AT A 8

gigm g am e & gudran
grar @ gw g’
st firo wTHY (F19er) o IUTERE
TgEd, 39 @ 9 fogw y @ &
SY ST @ F ghAT A9 @l
IR W @A WA § | IF FAT AAA
' TTETC F HeAT 9T 9T Mo TWK
FOE ¥ AREQer g Wt fawar

IR MIRFER @ = iR &
fedtam & =81 339 & | aszafa g
1 7 3% At & fag aurd v
g af 3o § I A% 9% 9%
FEAT AZAT IH qoFk H €@asd ST
FIA F A FT qG ATAAT HAgAA
gHRAT FEW FIAT ART 9 qEr
AT gHAT W aF W A
FAW AGL g qEY & ¥ FA
F fog g w8 faar +v@ & & g
[ H TEE GIFET. FY ST &Y AL
g AR T 3@ F aiew g ad |
qq T § wfed 3 gw q@r W av
A EMFE F 3@ T qqAUEF A
W wgdARz qg g afes wn et
TaHz § 1 gg uegufa o wey wia-
WWT { gg qr 9% § —

“The task of nation-building for
which Parliament has both the con-
tinuing and ultimate responsibility,
calls for the full exercise o? your
capacities of deliberation, analysis,

constructive criticism, vigi'ance and
dedication.”

AT ATS AW FFT I AT
1 aq foar &7 § Ffwa g e
gEHT 9 Fad g1 awar g 99 5
ToF § T TEaAEE qgr Aradl § gW
Faq w1 | qEl qaqAdHT ™ FW
TH TIAE AT AN qT I0GT R
FFG & ¢ 9 T0F T @& A
A7 fUaEd q9dde F ogea
# S a7 ¥ WEAT UF 9ET qaqie
I dr Y @ E | g uw aref moer
FUAT FEAT FEAW FIA FT Ffwa
T I R @MW R AR
ST A FT TN T F @Y Fr
Fifarw T @Y & 1 Y @Y 9rE g9 9rE)
gt & 7 et & R SeRr gEEa
T &z #F H qumw At ¥ d
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® | FreArzga ¥ w@) ag foor = 2
fr forelt ae &Y a1 F wor &Y g Fwnfer
et g I F7 A Ay ¥ foq
Tsafa ¥ agt ¥ qAEr WA | wE
qrAl # TS g aqa & fag
Faa  Fwfdr @d &1 § e
gy ¥ fau wezafq wg@eT & 727
AT WA,  FH aw AGN F=dl
¥ | FiEEgTT F mfrFE oy # a@
fear g & —

Article 75

(1) “The Prime Minister shall be
appointed by the President
and the other Ministers shall
be appointed by the Presi-
dent on the advice of the
Prime Minister.”

“(3) The Council of Ministers
shall be collectively responsi-

ble to the House of the
People.”
wrgH fafares o7 ffave fafres

¥ % fyrRr mEm W@ fae-
IR AEY g TR, AfFT uF =
T LIV F) F9g § gigw fafaeex
X gl fafreed oF &) arff & T7
ST § WK gEfaw 8w § T 3e-
TA—TEE TFF—— $ #I-
AT ALY B HFAT £ q qoT H
#1¢ wifa® wfaw g oar
sv fgz WA, a1 @@ wifzar I o#r
T@ET & g FA & faq A 3w
oW G L AT AT & oag
TR § WY o & w9 Fvdr F
dFT gw F oA az w@a =Ty
f& fFft FuT # 77w AR 3R
faw ard &3 & =& @ awar —
s swmsA Taar 2

™ AR | A A A a9
sw T 7 fgma f A
7 fas #iw T, afw g Wk
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gfrar & ama g—FF fom adw &
FAT ORI WX FEAT F
TsnfE=ad SR guR F3 1 ey |
ol CIREATT 7 UF QAT AT Aty
—f ez war ' oy &, forr #§ ariefisiy
F @ sfad =@ &1 fas
T 1 zw A faw qmat #@, afew 3w
e 7 FeeT AT A1EY, TT SOE AN
ST FT A 2T AT AT F 1 Wi &
& g qrEf & dAn, s SaETE
g, T Fr fF ogw WAy S & Al
9 A w & W gF 3T A FgT &
qaifas agt 97 9L gHRAT FI AW
@@ & A F g g9 aFag 5
TS ¥ A aFd #|T FEr 91 A
I #r Aee faor v Teerde F4T 91 0
A Fwr oar

“Though split into two, India
having attained political Indepen-
dence through means devised by
the Indian National Congress, the
Congress in its present shape and
form, i.e. as a propaganda vehicle
and parliamentary machine, has
outlived its use. India has still to
attain social, moral and economic
independence in terms of its seven
hundred thousand villages as dis-
tinguished from its cities and towns.
The struggle for the ascendancy of
civil over military power is bound
to take place in India’s progress
towards its dcmocratic goal. It
must be kept out of unhealthy com-
pctition with political parties . . .”

I want to underline the words “un-
healthy competition with political
parties’—

“ ... and communal bodies. For
these and other similar reasons, the
AICC. resolves to disband the
existing Congress organisation and
flower in to a Lok Sevak Sangh
under the following rules with
power to alter them as occasion
may demand”,
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TS J Tamar fF 39 &1 am, gz
(FFeDz1mm), @@ o fagra Far
g =ifed 1w wfad awg * I
F o @ F1 ag foa #1F fzar
f& Fraq w1 fegree FT a1 =fam
AT I HOAAGAAA ® AlF AT
#3 & AW 7 I F7 AR fwq -
qifrs @12 F1 gEHA T, T K @R
FT & T4 W F 0F mIFg IHHRAY
& PIMAT FIAT &1 OFATT KA & |
IRt 7 wva w9y frzan grs| # oAr
7z qar @@ @7 o7 Fifzr @ fw
g Us eAtyT F1 AF T FAAT
=feq 1 @fwa gz fFA3 g7 &1 @
¢ & 3 & wfad 531 9w 9w
g FAT & 1 Far Ay Y oA &
ar A & 7 39 & FEIALIT FIA
g A@T "ot ofad 39T [§ I
o 1q FNFT F1 wqtad FIA F Al
I AHA @I, 39 T qAA ¢ (HAT
JM@T & | HTT TH ZAT W g w7 qifeqt
qrer HAIY AWMH AT AR FV OOF
TEE g AT fARi F7 A qew
FT FTH-FTH AZL FATIT AT 27 TFT
FAaT &1 famm ®T agan g TG
&3, ar fmr = faedy ot qrff @
T|A gI, 7 qafq q8 FT |gIT |

g qifamie 7 A &aar
qIeg A7 AT &, 39 U § gL U ;A
goa faq M awe, 71 T AR
FFCA M AT 2 | FA @R A
VAR T AR AT g7 AT
s g f5 & “gawHa’ w7 @I g,
gfem w@awTa Wigdl & A F qA
Fg FgT TG 8-, J9 fFE FgAA
A§ﬁﬁﬁﬁ3’€l§-“{ﬁﬁ'ﬂ{(ﬁ$mﬁﬁ
ug guEar ¢ {5 ag g g, 56 a)
FW ¥ OF UF AWT & A [
AR AR & A Ak § W
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AHET FIT 9T Fam s} § fF &
e § f& g2 uw

st go Ao WA (WgwT)
HI9 T ATIT JATR HTET, L | AEAT
g &1 Il & vt fAgma
39§ A| ¥ A4 A0feEy, I7fF 98
fa=ga gamiaardzd

st fre @ W AmAR
qTEY FI 3 F FAME WA AT 8,
qUAX FIE ZIAT AL B, WA F A
fodr &1 a9 T FT qTAL AL
bt o A7 A

N arrdr (feame) o fEAT TesT
& ¢ gg 43 &= T o9

st §o ®WTo WYFIY . FUF TIEf
o7 FAFAT & A ¥ F2T 4T 90 )

Shri Dasappa (Bangalore): 1 have
not been able to understand exactly
the import of what the hon. Member
says. He says that he did not refer
to any one individually. But whom
did he refer to when he said “goonda
raj”’?

Shri P. K. Deo (Kalahandi): Is it
a point of order?

Shri Dasappa: If I understand what
he has said rightly, I will be able to
raise the point of order.

Shri P. K. Deo: Only if 1t is a point
of order can he interrupt the hon.
Member who is speaking.

Shri Dasappa: The point of order is
this. Would it be right on the part
of any hon. Member to characterise a
whole party as a ‘“goonda raj” It is
not better that the hon. Member does
not resort to such kind of expres-
sion?

Mr. Deputy-Speaker: Hon. Mem-
bers should avoid such expressions.
It will not add to the dignity of the
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House and the Members. They should
avoid such expressions. Of course,
the hon. Member did not mention any
name.

Shri S. Swamy: Sir, if ray hon.
friend takes it in that light I have no
objection to withdraw those words.
But the goonda elements try io take
advantage of the party administra-
tion, whichever party is in power.
That is all my point.

Mr. Deputy-Speaker: I think the
hon. Member said, “Goondagiri ka
raj hai”’, and characterised the Gov-
ernment as goondagiri lka raj. Such
expressions should not be used. It
does not add either to the dignity of
the House or the Members. Hon.
Members should therefore avoid the
use of such expriessions.

The hon. Member has withdrawn
‘those words. He may oo, proc oAl

it fro wml ST tarT o
TET véd T pf S & ouE: e Fy
g ar fEr g——

“Complained one embittered cor-
respondent: ‘India has reached the
present statc on the sirength of
Gandhiji’s ideals and practice based
on them. But is it not clear that
we are kicking the very ladder by
which we have mounted so high?
Where are Hindu-Muslim unity,
Hindustani, Khadi, village indus-
tries? Is not any talk about them
hypocrisy?” Had not Lhe Congress
leaders virtually buried Gandhiji
alive? he asked.

Writing under the caption ‘Is He
Buried Alive?”” Gandhiji replied in
Harijan:

‘. .But so long as my faith burns
bright, as I hope it wil] even if I
stand alone, I shal] be alive in the
grave and what is more, speaking
from it ”

And then:
‘“The Congress on its part was
passing through the pangs of slow
298 (Ai) LSD—T.
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death as a national organisation and
its rebirth as a party machine.
‘Between two worlds one dead, the
other powerless to be born’ the
masses suffered and their sufferings
grew.

gl wefafregas & av § a7
[ T faAR g, T & AT ¥ &
AT T FYT § -

“Bernard Shaw was not enam-
ourcd of Parliament guiding the
destiny of the nation where party
politicians dominate and where yes-
‘men and women sit in the smoking
room or the library, cast their voles
on the ringing of the division bell
at the whip of the party directions,
most of them being unfamiliar with
the wishes, aspirations and grie-
vances of the constituencies they
represent.”

Mr. Deputy-Speaker: His time is up.
He has taken 15 minutes.

=t e @ - & Wt A w7
®E

zafmr & =meAT £ fF T @&
TE TEAT 2, 37 &1 Aen F fgr S
Ffed Wx gigw fufqeer oy oifeqd
& §FA BT AF WA | 9 F AR
fafaeze uw &1 o1df & fad «d, b
g § faiages a9 9, 9€ 7297 F o,
& 5= "uAr aiEf w1 e 0 aifeR
NI F=e disd & R q oF ]
Ty arfzgt & TeEli w1 avg faen §3
I A T X gEET W@l T fF
ux & ol #R uF & I A W
¥ | zafad & T MG §1 SNE
Faar § M7 3 Y wasHew 47 & &
xR g aRfaw & ar §, 34
FT FHET FIT G WA AT &Y
qaT FET § |
15 hrs,

Shri Bhagavati (Darrang): Mr.
Deputy-Speaker, Sir, our respected
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President has referred in hig Address
to the rural work programme under-
taken to bring about diversified and
balanced economy in all the villages
of India. As even today India lives
in the villages the importance of this
programme cannot be overemphasis-
ed, but the important point for consi-
deration is how to create adequate
enthusiasm and initiative amongst the
village people to make this program-
me a success,

I feel that in this connection what
Acharya Vinoba Bhave has said is of
the utmost importance. Because
nobody can claim more intimate and
profound knowledge of rura] life in
India than Acharya Vinoba Bhave.
He has said in his public meetings
during his tour ot Assam that to make
the pilot projects and the community
development projects successful the
first requisite is to create community
feelings amongst the village people.
How to create that community feel-
ing is the main problem. For that
he hag launched a movement and
that is the movement for gramdan.
In the village through that move-
ment alone a proper psychological
atmosphere can be created for the
success of community development
work or panchayati raj. So far
Government and political parties
believe in democratic socialism have
shown sympathy towards this move-
ment. But neither the Government
nor the political parties have taken
up this work from themselves. When
individuals give up their land and
agree to work in a collective manner
or individually under the gaon sabhas,
I feel rural democratic socialism is
established in the rural areas, that
is, in the agricultural sector. If we
really believe in democratic socialism,
I think that is the only way to bring
about such change. By mere legis-
lative enactments land problems
cannot be solved. Government has
done good work by abolishing zamin-
daries and by passing land ceiling
‘Acts and other 1and reforms measures.

But what Vinobaji has tried to achieve
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is much more than mere legislative
achievement. He wants to change
the outlook of the people. If we
really want democratic socialism, we
have to change the outlook of the
people from the individualistic to the
social way of thinking and the social
way of living. That can be done
through this movement. So, I feel
that the Government have to take
concrete steps to make this move-
ment a success. It should not be left
to Acharyaji alone.

Another important question is
raised in this conection. If we agree
that there should be a new type of
economy or social order in the vil-
lages on the basis of gramdan or
democratic socialism, I think a similar
movement must be launched in the
industrial field also. We cannot have
two systcms of economy, one for
the villages and another for the
industrial areas. An hon. friend
has said that public sector itself
does not mean socialism. That
may not necessarily give the fullest
result; but there is no doubt that the
public sector lays the foundation for
socialism. And so the public sector
should be expanded and expanded
rapidly.

In this connection I would also like
to state that we may try to set up
workers’ councils to run or manage
the industries. Some people may
think that it is an impractical sug-
gestion, but I should like to say from
my own experience that that is pos-
sible. In the Cachar District of Assam
some tea gardens were closed down
as uneconomic units. Workers were
thrown out of employment, Workers’
wages remained unpaid for several
months. Nobody came forward to
purchase those tea estates. Then the
workers themselves formeq into co-
operatives and began to manage the
tea gardens. I am glad to say that
these tea gardens are still managed
by the workers’ co-operatives and
they are a success. So, when that has
been made a success in these areas, 1
do not see why they cannot be made
successful in the other industries algo.
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If we really mean to usher in the
socialistic pattern in industry, I feel
the workers should be given full
rights and responsibilities to run the
industries. That is not impracticable.
We will fail only if we do not give
them full responsibility and rights.
Half-hearted or compromise measures
cannot achieve the desired results, If
we really want to check the reaction-
ary forces, I feel that this is high time
fo take up all the socialistic measures
in right earnest.

The other day my hon. friend, Shri
Swell, pleaded for the separation of
the Hill States from Assam. 1 do not
know how the Hill people will be
benefited by separation. It is for the
benefit of the Hill and the plains
people to remain together. Histori-
cally and geographically the Hill and
plain districts are put together. I
recognise that the Hill people should
be given some autonomy. That is why
the Sixth Schedule was introduced in
the Constitution. Under the Sixth
Schedule, District Councils have been
run for the Hill Districts. So, there
is no ground whatsoever to ask for
separation. There may be some peo-
ple who talk in extreme language and
may give offence to my Hill brethren
by speaking in a language which they
do not like, but I fee] that there is
ample matcrial on which we can
build a prosperous and developed
State in the North-Eastern Frontier,
hills and plains together. If we go
back in history, we will find that
Assam is a meeting place of different
races, namely, Austrics, Dravidians,
Mongolians and Aryans. The Assa-
mese people are not a particular race
in the ethnological sense. They are
products of historical processes of
assimilation and integration of the
different races. The Assamese culture
8lso is a product of the different cul-
tural traits mixed up in the course of
history. So, the hill people or the
tribal people may feel that they are
also in that category, that is, Assa-
mese and they are not not separate
from them. Dr. Banikanta Kakati, the
famous linguist, has written in his
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thesis that the word Kamaksha has
come from Austric group of langu-
ages,—that it is of Austric origin. The
word Lohit is of Sino-Tibetan origin,
sanskritisation of a Sino-Tibetan
name. Then the word Brahmaputra
is sanskritisation of the Bodo expres-
sion Bhullum Buttar. In this way, so
many tribal words have come into the
Assamese language. In that way
Assamese in itself is a message of
units. So, I feel there is no ground to
feel that the tribal people in the Hills
cannot pull on together with the
Assamese people in the plains. When
the Britishers came, they put a check
to the natural processes of assimila-
tion and integration by following a
policy of isolation, by isolating the
tribal people. That policy is respon-
sible for creating this isolation or
separatist tendency.

I feel that now, the cry of the hour
is to bring about unity. It is very
casy to talk of separation or to bring
about scparation. It is difficult to
build up unity. I would request Mr.
Swell to work for unity. He is a
man of ability. We can remove our
differences whatever they may be and
we can work to build up a strong
state in the frontier.

I want to draw your attention to
the border security problem in that
region. As far as I can know from
non-official sources, I can say that
foreign agents and unsocial elements
are at work in the Himalayan border
region. So far, the Government or
the all-India political parties are not
mindful about that. They have not
tried to organise there; they have not
marshalled their strength there. Un-
social individuals or some foreign
agents arc doing the mischief. If we
allow these things to continue, some
great danger may come. I would
urge upon the Government to take
effective steps for the security of the
borders. I would also request all-
India political parties to see how they
can organise there,

There are many other problems in
Assam. The problem of Pakistani
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infiltration is a problem not to be
brushed aside as a trivial matter, It
has been admitted by all that there is
infiltration. There is difference of
opinion as to the number. Whatever
may be the number, infiltration itself
is a probiem and it is a danger. So,
I would urge upon the Government to
take effective steps in  this respect
also.

As regards economic development, I
would like to say that this is one
rcason why the people fecl dissatis-
fied. 1f we take strong mecasures, if
wc take measures to remove all  dis-
paritics, there will be no cause for
disintegration. Absence of facilities
or opportunities for economic better-
ment is a psychological reason for
separation. So, I fcel that these causes
should be removed. Assam commands
about one-iourth of the 44 million kw.
of hydro-clectric  potential in  the
country as a whole. But, Assam’s
electricity consumption is the lowest
in the country. Ii is only 25 kw, as
against 32°9 lor the country as a
whole.  Assam earns the maximum
foreign exchange in tea and jute. But,
she is not yet in the industrial map
of India. I would urge upon the
Government {o take steps to give faci-
litics so that Assam also can march
ahead with the rest of the country.

In onc minute, T will finish. In
1960-61, the Government of Assam had
to undergo financial stress and
strain. As a result of the Third
Finance Commission’s recommenda-
tion, Assam is now getting Rs. 13
crores annually as against Rs. 10
crores for the last year. She is getting
something like Rs. 3 crores more than
what she used to get before. But,
there is an apprehension that she may
lose in royalty from petroleum as a
result of certain agreements by the
Government of India. I would request
the Finance Minister to look into this
matter. Assam should be given ade-
quate financial help so that she can
manage her affairs and she can march
ahead.
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In conclusion, I lend my support to
the motion moved by my hon. friend
Shri Harish Chandra Mathur,

Mr. Deputy-Speaker: Shrimati
Ramdulari Sinha: not here. Shri P.
K. Deo I will call a little Jater. Shri
Manoharan.

Shri Manoharan (Madras South):
Mr. Deputy-Spcaker, to you I am
particularly thankful for having given
me this opportunity to speak a few
words on the President’s Address.
First of all, at the outset, let me pay,
on behalf of my party, a glowing
tribute to the President who is the
Iynichpin o! the Constitulion. He is
noted for his nobility, humility,
abilitv and independent  viewpoints.
These are true. But I am very sorry
to stnte that I am highly disappointed
with the President’s Address. There
is no mention about something which
we trcasure dear and near. The
President’s Address fails to take note
of the apprehension in the minds of
the people of the south, T mecan the
imposition of Hindi. What T am going
to speak may not be palatable to
many of the Members in this august
body. But, I hope there will
be a mind which will appreciate and
understand the sentiments or rather
the cpirit expressed by the people of
the south.

From the very same floor of the
Lok Sabha, I still remember, our
Prime Minister has assured twice or
thrice that Hincdi would never be
imposed on the people of the south.
But, after six months or a year, there
came a directive from the President
which had disturbed the whole lot
and created some hubbub in the peo-
ple of the south. As you know, some
turmoil also ensued. Then, our Presi-
dent hastened and explained that the
directive did not depart from the
assurance given by the Prime Minis-
ter. Really, we were jubilant on that
day that we found in the President a
saviour of the rights of the minority
communities. But, very recently, I
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would like to point out, a circular
that came from the Home Ministry
had categorically stressed that all
Central government employees should
learn Hindi, failing which they will
be placed under disciplinary action.
I want to read out an extract from
the particular circular which has been
issued from the Home Ministry. It
reads thus:

Since it is no more voluntary
on the part of individual to seek
admission to Hindi classes but
rather the duty of the employing
offices to train the ecligible per-
sonnel in Hindi by the target date,
attendance in the classes has to
be treated as a duty assigned to
an official. Wilful and repeated
absence from the Hindi classes or
refusal to join them has to be
treated as non-compliance of
Government orders and the offi-
cials concerned should be liable
to disciplinary action.”.

This is the circular issued from the
Home Ministry. I want to know
which is to be accepted, whether the
assurances given by the Prime Minis-
ter and the subsequent confirmation
by the President or the circular issu-
ed from the Home Ministry. I hope
the Prime Minister will clarify the
doubt, and I honestly believe that the
Prime Minister’s assurance or reply
or speech or whatever it be, in the
Lok Sabha, will definitely alleviate
and dispel the misunderstanding that
exists in the minds of the people in
the south.

Curiously enough, it seems to me
that the Hindi protagonists are of the
view that by means of compulsorily
introducing Hindi, they could main-
tain what they term as national inte-
gration. So many hon. Members of
this Lok Sabha for the past four or
five days have been talking much
about national integration. And the
hon. Members who preceded me today
have also talked much about national
integration. But, first of all, I want
to stress that national integration is
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not a commodity to be manufactured
at will. As Dr. Radhakrishnan, the
Vice-President of India, said once,
national integration cannot be built
cither by brick and mortar or chisel
and hammer; it should grow in the
minds and hcarts of the people of our
country through the process of educa-
tion. Therefore, if anybody wants to
foster national integration, that inte-
gration should be, if need be, develop-
ed cither through the process of edu-
cation or through the process of per-
suasion. But, unfortunately, that
feeling is not here.

After having come to Parliament,
and after having experienced some-
thing here, I come to the definite
conclusion that thc majorily-members
who have Hindi as their mother-
tongue arc not for India as such, but
painfully enough, I want to submit,
they want ‘Hindia’. If that is the
notion of the majority people in the
north, I am sorry to state that national
integration will be a will-o’-the-wisp.
And yet I want to stress another point
also. National integration or unity
through compulsion courts convulsion,
resulting in conflagration. I can
undcrstand the spirit behind their
talk about national integration and
national unity, but if anybody says
that through the introduction of
Hindi, and that too, through the com-
pulsory introduction of Hindi, India’s
national integration or national unity
can be maintained, then, I beg to sub-
mit for your consideration that there
will be an utter flasco in their attempt.

Further, I want to tell another
thing, which conveniently or other-
wise is ignored by the majority Mem-
bers. My hon. and esteemed friend,
and also an elder statesman of this
House, who has been here for the past
so many years, as I come to under-
stand, the Member who moved the
motion of thanks to the President,
Shri Harish Chandra Mathur has said
something about it. I wish my hon.
friend were here just now. He said
that national integration should be
the prime consideration. I do not lire
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to dispute him, because it is a matter
of opinion. He was very critical about
the DMK. 1 do not mind it, because
it is a matter of opinion again. He
was highly sceptica] about the achie-
vements of the DMK. That too
is a matter of opinion. But in the
concluding portion of his speech, he
said that such sort of separatist ten-
dencies should be curbed down with
iron hands or something of that sort.
I am at a loss to understand this.
Sitting on the chair or relaxing on
the sofa, thinking sky-high philoso-
phy, or coolly ignoring the matters
dom rtic will take us nowhere. There
should be a proper mind to appreciate
the difficulties of the minority-langu-
age-speaking people; and mere threat-
ening, or the use of jaw-breaking
words or tall talks with bombastic
words and organised threatening will
get us nowhere. There should be a
proper understading in the minds of
the people here. Then only, the
problems can be solved,

Before we entered into Parliament,
it seems in the last Lok Sabha, our
Prime Minister had also talked some-
thing about it, and he was very cri-
tical about that also. He has gone to
the extent of stating, if there is war,
it can be war. That was what he said.
He conveniently asserted that with a
view to sabotaging the DMK or the
separatist tendcencies, he would be
prepared to face even a civil war. I
have got much admiration for our
Prime Minister. As a politician, of
course, we have got our admiration;
as a historian, we have got our admi-
ration; as a man of international fame
and name and reputation, we have got
our admiration for him. But, it is
clear, our Prime Minister is noted for
his high-voltage emotion. And I am
sorry to say that we took very lightly
what our Prime Minister said. If we
take very lightly what the Prime
Minister said, I want to ask my hon.
friend Shri Harish Chandra Mathur,
‘What about your remarks?’. I hope
my hon. friend Shri Harish Chandra
Mathur will hereby try to understand
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the feelings of the people of the
south,

Seven of us have come here. Not
even a single man from the Congress
Benches or the Treasury Benches
came to us to enquire anything about
our party ideology. Without knowing
anything fundamental, as to what we
feel in the south, without taking any
steps to understand it, offhandedly and
unilaterally making some comments
sarcastically with a view to sabotage
the Opposition, I do not think it is a
mature way of dealing with things.

I want to stress another point also
here, and it is this, The majority of
the Indiun naticnals in Ceylon are

Tamils. 85 per cent of the Indian
nationals are Tamils. Everybody
knows what has happened inside

Ceylon. The majority Tamilians were
tortured, murdered, and brutally
assaulted, Very many Tamilian ladies
were molested. Deputations after
deputations came. Resolutions after
resolutions were passed. So many
conferences were held. One deputa-
tation finally came to our Chief Mini-
ster, who is noted for his election
strategy, Mr. Kamaraj and they ap-
proached him for help. He said, ‘I
am helpless; you please go to my
master, the Prime Minister of India’.
The deputation came to Delhi and met
our Prime Minister. The Prime Minis-
ter equally said, ‘I am sorry I cannot
help you because it is purely a domes-
tic issue’. Then, the deputation
came to us. I put this question
to them, ‘Where are you now?'
They said ‘We are in between
the deep sea and the devil’.’ Who the
deep sea is and who the devil is I
would not like to explain here. But the
thing is that we should correctly
understand the spirit bf the Indian
nationals, particularly the Tamils.
Very recently, I have received a
circular from the Worldwide Tamil
Friends Association, a copy of which
has already been sent to the Prime
Minister also.

Shri Ramanathan Chettlar (Karur):
On a point of order. I would like to
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know whether the hon. Member is
referring to the people of Indian ori-
€in in Ceylon or the Jaffna Tamils who
are Ceylonese citizens.

Shri Manoharan: I am referring to
the Tamils of Indian origin there not
the Janffa Tamils. I am talking about
the Indian nationals, the majority or
85 per cent of whom are Tamils.

Shri N. Sreekantan Nair (Quilon):
There are 3 lakhs without any nationa-
lity.

Shri Manoharan: Yes, Sir. With-
out nationality also, there are people.

An Hon, Member: Stateless,

Shri Manoharan: They are called
Stateless persons; that particular name
has been awarded to them by our
Prime Minister.

1 want to read out that appeal. It
reads thus:

“An appeal to Shri Jawaharlal
Nehru, the Prime Minister of the
Union of India.”

Nearly 85 per cent of the Indian
Nationals now temporarily resident
in the Island of Ceyoln are Tamiil-
speaking People, but it is with
immense regret we observe that
the First Secretary of our Indian
High Commission in Ceylon is one
who cannot converse in the Tamil
language.

In the circumstances, we Tamils
are expected to seek the assis-
tance of a Tamil-English inter-
preter whenever it had become
necessary to discusg our difficul-
ties and problemg personally. We
are put to such hardship in belng
not in a position to freely discuss
with him our problems and ex-
change views,

May we, therefore, appeal to
you, Sir, to redress our long-felt
grievance by appointing as the
First Secretary to the Indian High
Commission in Ceylon a Tamil-
speaking office.”.
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With your permission, I humbly sub-
mit this for the consideration of the
Prime Minister. I hope herea alter the
First Secretary to the Indian High
Commission in Ceylon will be a Tamil.
speaking officer.

There is another point I want to
stress. This is a long-felt need of the
people of Madras City. They want to
see Madras City upgraded to ‘A’ class.
Very many questions have been asked
here and some answers were given,
which are not to our satisfaction.
Madras is the third biggest city in
India. Everybody knows that. In
North India, as you know, Calcutta
is made an ‘A’ clasg City, Delhi is
raised to ‘A’ class status and Bombay
City is upgraded to ‘A’ class. But I
want to tell you very regretfully
that not even a single city in South
India has been upgraded so far to ‘A’
class, Madras City is not upgraded,
Trivandrum is not upgraded, Banga-
lore is not upgraded and Hyderabad
is pot upgraded. So many reasons
might have been given either to
sabotage our demand or to shelve it
and put it in cold storage. But I want
to confine myself particularly to
Madras City. It is the demand of the
Central Government employees of
Madras City to upgrade it to ‘A’ status,

The demand of the Central Govern-
ment employees for classifying the
City of Madras as ‘A’ area has been
turned down most arbitrarily. The
standarg for classification of cities as
laid down by the First and Second pay
Commissions and accepted by Govern-
ment was population. Bombay City
wag classified ‘A’ class in 1947 when
it had a population of only 16°9 lakhs.
For your information, the present
population of Madras Gity is 17'25
lakhs. Eeven then our demand is not
accepted but has been turned dowm.
I hope the Home Minister or the Prime
Minister will seriously consider this
matter and do the needful.

Lastly, I want to say this, We are
now seven Members in Parliament. In
the State Assembly, we are 50 in num-
ber, Therefore, 1 hope Members of Par-
liament will understand which way the
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wind is blowing. The Government
cannot very easily brush aside the de-
mands put forward by the DMK or
the people of the South. Day before
yesterday, my hon. friend, Shri N. S.
Nair, was talking something about how
Kerala was neglected. Today also one
Congress Member was talking about
how Kerala was neglected. Again day
before yesterday, an hon. Member was
talking about how Andhra Pradesh
was neglected, how Mysore was ne-
glected and so on. We are pointing
out how Tamil Nad has been neglec-
ted. Therefore, the entire South India
is neglected for the past 15 years. This
should be taken into consideration, fail-
ling which, I am sorry to say, the
national intégration which the ruling
party wants to maintain will be an
empty dream, a will-o-the-wisp or a
explosive myth. You cannot have inte-
gration in any way.

As I said, we are 50 in number in the
Legislative Assembly. That shows the
direction in which the country is deve-
loping. Therefore, I again say, before
I conclude, the crow has begun to caw;
dawn is not far off.

ot frfa fawr (wifaerdr) @ o
et wgrEa, § viezafa s wmfw-
WO &1 gifed @ &9 g,
¥ Il ATy wReamr a7 it
# ™ frar 1§95 f7 o AmdE
gaegt ¥ Fer f& s o wfa-
WY ¥ AT AT AN FET AT HAT
qT &7 39 A Joorg Al 8 | 7 oSA
1 Fgw e g R oeER wizd
fox caw # Ay aw foer g @
R R § AR, a1 5% @ g
§ | 7@ e ® I T A1 G A
G IEQ aEEY, IT FT IF A A
& R 9T wyy whvae # &7 faar

Fg AEAE A4 AE
o af wma fv oagafa &1 9w
s @ aEAde w1 AN gar g
T T AT A W) A
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GEicikadl
Shri P. K. Deo: Mr. Deputy-Spea-

ker, Sir, I take this opportunity to
pay my loyal tributes and respect-
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ful regards to Dr. Rajendra Prasad,
our outgoing President. Iz illed that
post with dignity and with humility
which is the traditional custom of
this country. Now he is stepping
down from the pedestal of that exalt-
ed position, we all expect that being
an ordinary citizen in this country,
his responsibility and his duty to
the nation will be enhanced in
a manifold way. We expect that with
his rich experience of the adminis-
tration of the country and with
his integrity he will give a lead
to this country and to its pcople as
his predecessor, respected Rujago-
palachari is doing and will follow his
footsteps. (Interruption).

An HOn. Member: What do you
suggest?

Shri Thimmaiah (Kolar): You are
suggesting his joining the Swatantra
party?

Shri P. K. Deo: I would be falling
m my duty if I do not point cut the
various lapses and the lacunas found
in the President’s Address. It is not
the President’s personal Address. It
is the projoction of the policy and
programme of the Government. So,
when 1 criticise the Address, I criti-
cise the Government.

At the outset, I beg to state most
painfully that the Address .ins been
conspicuously silent  regarding our
neighbours, that is, regarding China
and Pakistan, even thousn every day
the wave of tension has been on the
increase. Even though the nerves are
highly strung on both sides, there has
been no mention of this in the Presi-
dent’s Address.

This Lok Sabha is the outcome cf
the Third General Electicns. We
expected a new approach and a new
outlook on this burning problem.
Twelve thousand square miles of
Indian territory is still under Chinese
occupation. Every day when we
come to the House we find some fresh
cartographic aggression has been made
by China.

An Hon. Member: Not only car-

‘tographic aggression but also phy-
sical aggression.
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Shri P. K. Deo: It is followed by
physical occupation and {further in-
roads into our territory and the build-
ing up of new Chinese checkposts.

Sir, this morning we were surprised
to learn that similar taciics are being
employed by Pakistan. A map is
reported to have been disttibuted in
this country claiming portions of India
as Pakistan territory. Ali this is
taking place due to the weak-kneed
policy, weak-kneed foreign policy of
our Government., So far as the
foreign policy of the Government is
concerned, the President has only
mentioned India’s election to the Dis-
armament Committee of 18 nations.

It is a good thing that India has
been elected to that committee. We
fully appreciatc the effort that India
has been making towards that end.
But, at the same timc, we find that
in the name of disarmament, the pace
of arms race and the pace of pro-
duction of various nuclear war-heads
and inter-continental ballistic missiles
and other various deadly weapons is
on the increase.

Even though we are jubilant over
the achievement of science in con-
quering space and over the consmo-
naul: orbiting this carth, we find that
man's inventive power has not kept
pace with the pace of production of
these various instruments of mass
destruction. We feel that  something
definite should be done in this regard.

That day I was absent when Shri
Hiren Mukerjee referred to the nuclear
explosion by the United States of
America. The United States of Ame-
rica has been exploding nuclear
weapons on the pretext of testing.
The other day the USSR was explod-
ing a series of these nuclear weapons
and by that contaminating our atmos-
phere and increasing the radio-active
hazards in this country due to its pro-
ximity, I say Shri Hiren Mukerjee
should have passed the same remark
against the nuclear explosion taking
place in the Soviet Union.

Now, coming to the home front, I
am sorry to say that in spite of the
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persistent attempts made by discus-
sions in this House during the last de-
bate on the President’s Address to
appoint a high-power committee to
probe into the various irregularities
and illegalities committed by the party
in power and by the Government in
conducting the last General Elections,
everything hag fallen on deaf ears.
(Interruption).

It would not be out of place if I
mention here certain instances from
my own experience in my own State.
The way the official power and money
power have been used to further the
election prospects of the candicates
of the party in power makes the entire
election a big scandal. The whole ad-
ministrative machinery which has been
very well greased has been geared up
to further the election prospects of the
Congress candidates. Shamelessly,
licencees, purchasing agents, birl leaf
merchants and the various licence
holders went about carrying packets of
money in order to  purchase
votes (Interruption). They resorted
to all sorts of tricks; they tried pro-
mises, temptations and donations.
Various clubs, schools and recreation
centres were given aid during the
electioneering period. Recognition of
private schools which has been pending
since so many years was freely given.

16 hrs.

In my own constituency, there was
a foundation-stone laying ceremony
which took place at midnight. They
say that when Ministers toured for
election purposes they never toured
as Ministers. But they had a big
retinue of the Government officers fol-
lowing them carrying out their ins-
tructions to cajole the voters so that
the election prospect of their candi-
dates could be improved. In spite of
these handicaps it is most gratifying
that in its infancy the Swatantra
Party has been returned to this House
as the second largest political force in
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this country having bagged more than
200 assembly seats and 26 Lok Sabha
seats. Referring to the success of the
Swatantra Party in the last election,
Professor Mukerjee has spoken that it
was a victory of the rightist reactiona-
ries. To the students of politeal
science these words rightists and lef-
tists are relative terms; they have
been so used as to lose all their mean-
ings. If the communists who advocate
regimented life, who want to curb all
individuality, who advocate statism
and one party rule could be called pro-
gressive, then I have to search some
other dictionary to find a proper
adjective for them. The Swatantra
Party hag been advocating all the time
for the individual liberty and for indi-
vidual initiative and for the preser-
vation of the Fundamental Rights
guaranteed under the Constitution. I do
not think there could be any other
more progressive party in this coun-
try than the Swatantra Party...
(Inerruptions.) The rajas and maha-
rajas have become a thing of the past.
Feudalism of the old order has been
buried and in its place we have found
a new feudalism. It has been raising
its ugly and that ig the State feuda-
lism and party feudalism. We have
seen that to perpetuate the party in
power favourities are being patronis-
ed and the licence permit-quota raj
has been perpetuated so that in times
of need thy can supply funds to the
party in power. If this is not feuda-
lism, I do not know what feudalism is
Just before the elections, the Prime
Minister called a meeting for national
integration. They prescribed a code of
conduct for the election. But during
the election we found that it was
thrown to the winds. All sorts of
dirty tricks and unsocial things and
undemocratic methods had been used
to bring the Congress back to power
anyhow. It ig our misfortune today
that a minority is the Government with
a deceptive majority. A party which
has been rejected by 55 per cent of
voters of this country, a party which
has been returned .in a reduced
strength has no business to call itself"
ag a mojority party.
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Shri D. C, Sharma (Gurdaspur):
What is the percentage of votes
polled by your party in Orissa elec-
tions?

Shri P. K. Deo: The way money was
distributed in the election could be
corroborated by a statement of the
Orissa Chief Minister. I am thankful
to Prof. Sharma for having reminded
me of the Orissa elections. This pres-
cription of limit of election expenses
is just a farce. Immediately after the
general elections the Chief Minister
of my State comes out with a Press
statement that to contest 19 Lok Sabha
seats the Congress Party there had
to spend Rs. 12 lakhs, I speak with all
the authority and I want to see it
anyone in the Treasury Benches
challenges that statement. We believe
that it is much more than Rs. 12
lakhs. But taking it for granted that
it was the amount spent by the Cong-
ress Party, the individual Congress
candidates must have been spending
some thing from their own resources.

Shri Jaganatha Rao (Nowrangpur):
How much did you spend?

Shri P. K. Deo: In these circums-
tances the prescription of Rs. 25,000
as the limit for election expenditure
for a Lok Sabha candidate is absolu-
tely meaningless and the election is a
hoax, If elections are conducted in
this way, I am afraid it will be a
death-knell to democracy in this
country. We have seen that in the
whole of Asia democracy is in a melt-
ing pot. We have seen the graveyard of
democracy in Burma. We have seen
the same state of affairs in Nepal. In
Pakistan a military dictator is still
going strong, In these circumstances
the only saviour of democracy is this
country and if things go on in this
way I am afraid this country will
turn into a totalitarian State. The
methods which Hitler, Mussoloni and
Chiang Kei Shek used to crush the
opposition are being repeated in this
country. I cannot understand why
there should be an allergy to the
Opposition. Opposition is the most
important element for the successful
functioning of democracy.
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Shri Raghunath Singh (Varanasi):
Hitler was a dictator. Nobody is a
dictator here.

Shri P, K. Deo: I am not going to
give way. The President in his
address on page 6 refers in a most
optimistic way to the basis norms and
procedures adopted from the British
Parliament. But in British Parliament
Her Majesty’s Opposition Teceives some
amount of respect like the Treasury
Bench. I am afraid here the Treasury
Benches are so much allergic to the
Opposition that instead of listening to
our good advice—they should under-
stand that we are their real friends—
they want to harass us and crush us.
If things go on in this way, I am
afraid, God forbid, very soon the story
of Chiang may be rcpeated. Let not
Andamans be the Formosa of India
to give shelter to this Government.

Mr. Deputy-Speaker: It is time; he
has taken twenty minutes.

Shri P, K. Deo: Therc are many
more points.

Mr. Deputy-Speaker: Every Mem-
ber has got so many points.

Shri P. K, Deo: Then, I have con-
cluded.

Shri A. S. Alva (Mangalore): Mr.
Deputy-Speaker, Sir, I beg to support
the Motion of Thanks, In the Presi-
dent’'s Address, various items of achi-
evement by the Congress and the pro-
gramme of work which has to be com-
pleted in the Third Five Year Plan
have been envisaged and enumerated.
First of all, there is reference to Pan-
chayatj Raj—how it has been extend-
ed from eight States to four more
States. It is the genius of our country
where the disputes and all matters
connected with the villages have to be
settled by the panchayats themselves.

Then several schemes are afoot,
namely, schemes for the establishment
of many industries; schemes for un-
employment relief hsave also been
drawn up in the Third Five Year Plan.
Then, it is said that we have made
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very great progress in the agricultural
field also. The industrial production
of the country is very satisfactory.
‘Several amendments to many Acts are
also envisaged so as to better the
condition of labour. I may mention the
Minimum Wages (Amendment) Bill,
the Payment of Wages (Amendment)
‘Bill, the Employees’ Provident Fund
(Amendment) Bill and the Employees’
State Insurance (Amendment) Bill,
all of which will go to show that in
the Third Five Year Plan, the condi-
tion of labour will be greatly improv-
ed and the Swaraj which we have
achieved is not only political but also
economic, where the poor people also
arc made to feel the benefits of the In-
dependence which we have achieved.

1611 hrs,

[SHRI SURENDRANATH DWIVEDY in the
Chair]

As far as our Constitution is con-
cerned, the position of the President
is very unique. It is not only what is
written in the Constitution but also
what is unwritten, is important. As a
malter of fact, the way in which our
President has behaved during the last
12 years will make his position very
unique and it will also be a model set
for his successor.

The, it has been mcntioned from the
other side that the¢ achievements of
the Congress Government have fallen
short of the ideals which they have
prescribed for themselves. It is true to
a certain extent. After all, when we
set before ourselves certain ideals, it
is not possible to achieve all the
things which we envisaged. At the
same time, a very earnest effort has
been made, and the Government is
going in the right direction. This has
been fully reffected by the recent
elections where the electorate has
‘given its clear verdict.

Just now, it was said that this Gov-
ernment has no right to continue be-
cause it does not get the support of
the majority of the electorate but only
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45 per cent, May I ask, which js the
other party that has got more support
than the Congress and is prepared to
form the Government? In the last
elections we have seen how the oppo-
site parties, the different parties, in
their anxiety to defeat the Congress,
have given the go bye to all their ob-
jectives, given the go-bye to all their
principles and how they have combin-
ed themselves each one forgetting the
party principles, This is a thing which
has not escaped the attention of the
clectorate,

As a matter of fact, the last speaker
who spoke on behalf of the Swatantra
party re ferred to certain malpractices.
In my own constituency, I have seen
how the Swatantra Party and the Com-
munist Party had combined to see that
the Congress candidates were defeated
if possible. This only shows that they
have no definite programme. In fact,
if any party with any right principles
wants to defcat the Government, com-
bination with all other parties with
different ideologies is not the way to
do it. It is clear that the achieve-
ments and also the programme of
work cnvisaged for the future in the
President’s Address have been fully
endorsed by the electorate.

After the elections are over, it is
easily said that the Congress has used
all the influence and a highpower
committee must be formed to go into
these matters. If in any constituency
there has been any malpractice or any
corrupt practice or any election offence
was committed, then it is a matter for
the individuals to take up the matter
by way of election petitions and get
the matter thrashed out. Then the
argument will be that it is not possi-
ble to get evidence. In that case, it
can be easily said that a lot of corrupt
practice has been indulged in, with-
out any basis. My submission is this.
After all it may be that in the elec-
tions people might have transgressed
to some extent. But that will be true
not only of the Congress but of other
parties also. There is no use blaming
anyone party and saying that it has
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used persons who have got licences,
has used officers and thus unnecessa-
rily putting the blame on the officials,

Then again it is said there is a lot
of corruption in this Government. This
is also exaggerating the thing in a big
way. After all, it is out natural that
there will be corruption in any Gov-
ernment department. But it is being
reduced now, and the Government is
taking every step to see that corrup-
tion is not on the increase but that it
goes down. So, I submit that the Op-
position parties must take things as
they are and take their defeat with
grace, After all, the electorate has sent
the Congress to power and I submit
that everything said in the Address
has to be commended.

With these few words, I support the
Motion of Thanks.

Shri Hem Barua (Gauhati): Mr.
Chairman, Sir, the President’s Address
to Parliament, I am afraid, is an essay
in despair, an essay that does not give
a glimpse into the dynamism of a
nation trying to consolidate its free-
dom with an urge and an impulse of
its own. Except for an emotional flash
in the President’s farewell message to
Members of Parliament which natural-
ly enough strikes chords of deep res-
ponses in our hearts, there is nothing
inspiring or ennobling in the Address.
All said and done, this is a sterile
document.

There is no mention in the Address,
not even a passing reference, to the
different problems that confront the
nation today, internal and external,
and the ways and methods that the
Government propose to adopt to com-
front them. What about the border
problem? I do not want to create any
danger psychosis. but if the border
problemg are allowed to deteriorate
further, T am afraid they will under-
mine and engulf the nation in a catas-
trophe. Is there any mention of these
border problems in the Address? If the
situation i allowed to drift in the
spirit of Hitchcock’s song-I love that
song-it will be thus:
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“Kes’ serra, serra, whatever will
be will be, The future js not for
us to see.”

This is the spirit in which the situa-
tion is allowed to drift.

What about Pakistan? Pakistan has
posed a challenge at us and the pro-
blem seems to be a never-ending pro-
blem. The vivisection of India was
born in sin and the cess-pool of hatred
and bitterness in which Pakistan was
born trains into widening circles and
it still continues to disturb our mind,

What about Kashmir? The Kashmir
problem is a dagger thrust at us and
it has cost us much inprestige and
finances. The dispute at present is
before the Security Council, and it is
being debated there.

What are the purposes of Pakistan
referring this to the Security Coun-
cil? T would say that Pakistan com-
mitted aggression on a part of India
territory. This has been fortified by
the resolutions in the U.N. Here is an
aggressor and this aggressor has all
of a sudden turned into aggrieved
petitioner.

Pakistan has two ostensible reasons
for doing this. One is to achieve
world publicity and to test interna-
tional friendships. The other is to save
face with the people in Pakistan whom
generations of Pakistan leaders have
fed with false promises and pledges of
liberating Kashmir. Liberating Kash-
mir from whom? From freedom into
slavery?

While the canal waters dispute was
amicably settled, there was a feeling
all over this country that this was a
happy augury, initiating friendship and
goodwill between these two great
nations. That was not unhappily so.
When our Prime Minister visited
Karachi in connection with the canal
waters treaty, he was given a massive
ovation at Karachi. But not even two
days passed, when General Ayub Khan
made a statement in Rawalpindi, a
statement that showed Pakistan red in

—_
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tooth and claw against India. It is
good that some friends of Pakistan in
the United States, including Mr. Ken-
nedy, have advised Pakistan to explorc
the possibilities of bilateral under-
standing. I hope and trust that Pakis-
tan would listen to this good advice
given by her Amcrican friends.

What about the UN? Will the UN
be able to produce any results except
giving Shri Krishna Menon, if he so
chooses, an opportunity to spin words
for another 71 hours? Except that,
would it solve any problem? I do not
want to undermine pcople’s faith in
the UN, but I very often feel that
here is a world organisation that has
failed to solve any of the problems of
the world. This United Nations has
been ably described by Mr, Eisenhower
as United IStations, Different nations
meet there as on a Railway platform
and discuss things. Discussions should
be there, but these discussions ultima-
tely degenerate into inconclusive anti-
climax and evaporate. That has been
the fate of all discussions on this plat-
form.

I always feel that a nation’s foreirn
policy is the nation’s bed rock of stren-
gth. But have we been able to create
an impression among foreign countries
that we are strong people? We have
friends no doubt, but these are the
friends who are responsible for preca-
ching canards against India, who pro-
pagate abroad that India is indulging
in massive military build-up. An in-
crease of a few crores in the interim
budget does not justify such a conclu-
sion. Because of our inept policies, an
impression has grown in Pakistan to
the effect that we are a weak people
and the result of this is the unilateral
decision on the part of Pakistan to
commission the Karnafuli dam.

In 1958, Pakistan admitted that the
Karnafuli dam, when commissioned,
would submerge a portion of Indian
territory in the Mizo Hills District in
Assam. But now Pakistan reverses
that admission and says that no Indian
territory would be submerged except
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what is normally submerged. Here are
a group of people who do not know
that the river passes through a hilly
tract and never in the history of man-
kind was any land ever submerged in
this arca. Bul that is their argument.

What about the area to be inundat-
ed? The Prime Minister said the other
day that it would be in the neighbour-
hood of 12} square miles, But I would
say by a modest computation that it
would not be le:is than a 100 square
miles. What about compensation?
That matter is left hanging. Are we to
understand that compcensation is also
to be submerged in flood water? Then,
Pakistan has decided to raise the dam
by another 13 feet. Naturally Pakistan
should have presented a copy of the
project report to us, but Pakistan has
refused to do it. T do not belicve in
mutual recriminations,

There is another problem. Once this
portion of Indian territory is submerg-
ed. it will be difficult to demarcate the
boundary betwcen Pakistan and India.
That portion of Indo-Pakistan border
is yet {o be demarcated. I do not want
to indulge in mutual recriminations,
because T know that in mutual re-ri-
minations lie the sceds of mutual des-
truction.

May I submit that on the 15th
August. 1947, our Prime Minister, stood
on the ramparts of the Red Fort in
Delhi. a prince among men, saluted
the Flag and inherited a map of India
from the British. Is that the map that
we have today? Is it not a fact that
that map has gone down in size and
dimensions?

There is the problem of Chinese ag-
agression. We have lost Berubari to
Pakistan. 14,000 square miles of Indian
territory are under ‘forcible physical
occupation of China. I would like to
say that the Government that fails
to guarantee or assure the territorial
integrity of the country forfeits its
moral right to function in the interests
of the nation. I can tell you that the
verdict of history would be stern and
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posterily will not excuse this Govern-
ment for its indifference ang its in-
capacities. Gur calous indifference to
the cartographic aggression committed
on our territory by China scrved as a
a spring-board [or physical aggression
on the part of China,

What about the report of the two
official tcams? When the report was
published, a report that conclusively
established India’s case, it raised high
hopes in our mind and our Prime
Minister rightly expected a change of
heart in the Chinese, But what about
the change of heart? Chinia is now
throwing allegationg against India, al-
legations of our aircraft violating
Chinese  air  space—rcconnaissance
flight, and harassment flights, they say.
These are all preposterous allegations
no doubt, but the allegations are there.
In Ladakh, China is slowly and stea-
dily penetrating into our area, with a
military post here and a military post
there. When this  comes to our
knowledge and when it is pointed
ou; to the Prime Minister, the Prime
Minister has a very convenient argu-
ment to offer. He says, it is a huge
frontier and it cannot be defended, I
want to ask, what is a huge frontier?
Ladakh is not a huge {rontier. If you
cannot protcct or defend a part of the
frontier where actual physical aggres-
sion is committed, that Government
have the right to exist.

He said on one occasion that what
happens is that the patrols do not
meet, Patrols may not meet, but there
are vulnerable points on the frontier
are vulnerable points on the frontier.
Why not defend those vulnerable
points in the frontier? I feel that the
nation‘s attention is to be geared up
towards the defence of the country.
because I know that planning for
defence means planning for strength.

I am sorry that there is no mention
in the Address of the crying need of
the hour—emotional integration. The
Government started something, but it
has failed to chalk out a programme
for achieving emotional integration in
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the country. What happens with
this Government is that this Govern-
ment starts a slogan, then reduces the
slogan into a pamphlet and there the
matter ends. This is an age of pam-
phlets. The aspirations of our people,
divided as they are on regional and
sectional basis, mainly linguistic and
religious, are bound to be conflicting
against the background of broad-based
national ideals. Because of this inhe-
rent  contradiction  socio-economic
movements suffer a set-back in our
country. For India, if I may be per-
mitted to say so objectively, nationa-
lism is a new concept that grew under
the acgis of the British. What the
British succeeded in achieving was a
certain measure of political and admi-
nistrative integration. But all this is
meaningles; unless it is imbued with
a will and opportunity to live and
subsist on the sap of emotional and
cuitural integration of India as a
whole. But where is it? It is also a
fact that underlying the diversity-—that
is India—which, 1 would say, is her
beauty as well as her destiny, there is
a fundamental unity in the basic cul-
ture. But, notwithstanding this every
social group in India functions, more
or less, in its own way and creates
social problems and tensions. It hap-
pens that often the aspirations of one
social group cut across the aspirations
of another. That is why we find in
India group-consciousness challenging
national consciousness.

When the nation was engaged in the
struggle for frecdom, it is but natural
that nationalism as an' ideal bvar-
powered all sectional interests and
aspirations. But I do not want
to say that these sectional interests
or aspirations were obliterated com-
pletely. They lay dormant under the
blanket of wider and deeper interests
and aspirations. With freedom, these
sectional interests angd aspirations
which lay dormant under the blanket
of deeper interests have come to the
surface, and there is tension today
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in our society. There is no mention
about it in the President’s Address.

Under foreign rule the people were
frustrated, no doubt. But that frus-
tration had a siiver lining, It was
sustained by the dynamism of a spirit
directed towards achieving freedom
for the country, But with freedom,
when people discover that that dyn-
amism of spirit has lost much of its
rhythm and romance, naturally
enough, that frustration becomes
deeper in dimension. This is what
has happened today in our country.
And, what is there to sustain the peo-
ple in this desert ‘of frustration? Sir,
there is nothing, and the Government
have failed to chalk out a programme
for achieving that.

Sir, I will conclude by saying like
this. It is a fact that freedom nas
opened the flood-gates of opportuni-
ties for us all, There is no doubt
about it. But, then, it is also a fact
that with freedom there has come
about a competition, The people who
were lying submerged under foreign
rule are seized of a restless impulse
to grow and develop and to come up.
There is today in our country a com-
petition in coming up. This competi-
tion, instcad of being dammed into
constructive channels of creative
energies is being irrigated into conflict-
ing tendencies and self-dcfeating ten-
sions, and the Government have failed
to take a serious note of these conflict-
ing tendencies, Often jt happens that
the party in power also gets swamped
under the tidal wave of the social
conflict.

Shri S. C. Jamir (Nominated—Na-
ga Hills Tuensang Area): Mr. Chair-
man, Sir, I rise to express my thanks
and gratitude to the President, Dr.
Rajendra Prasad, for the Address that
he delivered before both the Houses
of Parliament.
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While many of the hon. Members
were excited at the results of the
third General Elections, I am not ex-
cited because I want to deal with the
border problem with the utmost seri-
ousness and sincerity. Many hon.
Members have mentioned about the
border trouble and the threat that we
are facing today. As a nationalist 1
cannot remain quiet at a time when
our country is being threatened due
to Chincse aggression, Well, we arc
all aware ‘of the fact that the destruc-
tion of the autonomy of Tibet and its
conversion into a military province
of China has really created a danger-
ous situation for the defence of our
country as well as for the security of
the border areas.

Sir, the growing miiitary power of
China and her aggressive design
against India has really aggravated
our problem of security especially in
the North-Eastern frontier. Well, it
is not only a matter of threat or men-
ace, but China has committed aggres-
sion against our country and even now
she is occupying a vast area of our
territory. The same matter has bcen
discussed in this House many a tme,
and the people of this country have
shown their strong resentment against
the aggression, Very often the Gov-
ernment have mentioned about ‘the
effective steps that were being taken
to prevent the aggression as well as
to vacate the area occupied by the
Chinese.

It was revealed in this House the
other day that there have been fresh
instances of Chinese incursions into
our territory. They had mentiontd
very specifically that it is at a point
six miles west of Sumdo in Ladakh.
Well, in spite of the assurances that
effective measures are being taken to
prevent aggression, the very fact re-
mains that the Chinese still continue
to aggress and they continue to remain
in our territory. I am rather confus-
ed whether it is due to effective mea-
sures or ineffective measures. I would
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like to draw the attention of the Gov-
ernment to see into these matters very
seriously, as otherwise the Chinese
with her aggressive policy would try
to intrude into our territory.

Apart from physical aggression, her
influence in other parts of the neigh-
bouring countries is gaining ground,
whereas our diplomacy appears to be
on the wane, We are all aware that
our relationship with our neighbouring
country is not quict satisfactory. When
we consider our relationship  with
Pakistan, I am quite sure that we do
not have any good rclationship with
Pakistan, Though we desre to be
friend:y with Pakistan, her attitude
is not friendly towards us. As long
as the Kashmir issue is not scttled,
tension will continue and our relation-
ship with Pakistan will rema n strain-
ed. Again, her military build-up is
definitely against India.

We cannot be complacent with the
anti-India campaign that is carried on
by Pak'stan within and outside. This
is a serious mauatter that we have to
look into,

The other day the King of Nepal
told the people of India that the con-
struction of Lhasa-Kathmandu Road
is surely Nepal’s internal matter.
Again he has stated that it has eco-
nomic value which cannot be appre-
ciated by pcople living outside Nepal,
and that it had no defence ‘mport-
ance, Well, probably he beleves so.
But we cannot be blind to the Chinese
designs to isolate India and to push
her interest south ‘of the Himalayas
at our expense. This is a very seri-
ous matter that we should consider.

Again, our border with Burma has
never drawn the attention of the peo-
ple of this country. We have been
neglecting this border for a long t'me.
The strategic importance of Burma to
the defence of India has been abun-
dantly vindicated during the second
world war. Well, at present we have
very good relationship with Burma and
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we hope that these friendly relations
wiil continue to grow stronger and
stronger. But one fact is that the
Government of Burma has not been
able to extend its control over all
parts of the country, especially in the
north east, in Kachin and Shan States.
Again, since 1960, we have been hear-
ing that the Naga hostiles have estab-
lished their headquarters in Burma
and we have been requesting the
Government of Burma to take neces-
sary action. But, so far, her efforts
have not been successful, The other
day it was revealed in the House that
the Naga hostiles are operating from
Burmese territory against our people,
aganst our forces, That is only one
aspect of the matter.

Another aspect is that the Chinese
population in northern Burma, spe-
cially in the Kachin State, is on the
increase. China under the umbreila
of Panch Sheel and professing her-
self to be a big and beloved brother
of Burma is gradually achieving her
surrcptitious design to w.n over the
tribals of the northern Burma under
its influence by preaching disloyalty
to the Government of Burma.

I, therefore, feel that it would be
beneficial for the Government of
Burma as well as for the Government
of India to coordinate their tribal
policies in this Teg.on and to carry
out joint operations against the in-
surgents in this area, who are at pre-
sent operating from Burma-India bor-
der areas. The same thing occurred
in 1919-20 when joint operations were
carried out from Burma as well as
India to suppress the Kuki tribes who
inhabited parts of Manipur, Nagaland
and Burma. The same process can
be applied at the present time also.

When we know of these tensions
and situations in the border areas, we
feel that our border problem is not at
all safe. The situation in the border
area is deteriorating. The people of
the border area are very agitative and
discontented. So, we have to examine
their problem very carefully and very
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minutely. Even thcugh these tribes
inhabit the border areas, as they should
be made to feel part and parcel of our
people, it is our duty and our obli-
gation to make them understand that
they also belong to the family of the
Indian Union.

Here I beg to mention something
about the role which the tribal pco-
ple played during the second world
war. Well, many of the hon, Mem-
bers of this House might not have
been to any battle front and might
not have given suffic’ent thought to
the defence of this country. Some of
them may think that in case of a war
between two big nations the role of
the tribal people may bec very small
or negligible. I should say here that
during the seconq world war against
the Japanese the tribal pcople inhabi-
ting the border arcas were the most
useful agents of the allied forces.
When the Japancse troops invaded the
eastern frontier of India and over-ran
the allied forces in Manipur and Naga
Hills, the people of that area at first
were overwhelmed at the speed of the
Japanese occupation, but within a
month of the occupation the peoples
of the Naga area decided to throw in
their lot with the Allied forces. So,
within a short time, every tree, every
bush, every rivulet, every rock became
the enemies 'of the Japanese forces.
They became the eyes and ears of the
allied forces, There was not a single
locality or single place which was not
known to the allied forces. The vil-
lagers established communication with
the reconnaissance aircraft by means
of cloth signals to locate and to point
out the direction and movement of the
Japanese forces. This is the role play-
ed by the local people of that area.

The question that I would like to
ask is this: can we have the same co-
operation, can we have the same loyal-
¢y that they have shown during the
second world war, in case of India
secoming embroiled in war with her
aostile neighbours? Have we made
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it certain that the tribal people would
throw in the'r lot with the rest of the
people of India in vacating the aggres-
sors who dare to step into our terri-
tory? 1 am very doubtful.

Unless and until the people of the
rest of India have real emotional in-
tegration with the people of the tribal
areas, unless and until we make them
feel that they are part and parcel of
India, we shall not gain their loyalty.
Again, so long as they are econom -
cally backward, so long as their social
condition is low, they will not be able
to walk side by side with the rest of
the people of India. Therefore, it is
absolutely nccessary to improve their
social standards and economic stand-
ards and enable them to wa'k with
us s'de by side and to share the op-
portunities and facilities that are pro-
vided to other people in other parts of
the country,

One word more and I will finish.
1 have mentioned in my last specch
also that the people of the hill tribes,
not only in Nagaland but in other
parls of Assam and Manipur also, are
restive and their political aspirations
are burning. Unless their political
aspirations are quenched through a
reasonable political settlement, this
trouble will continue. So, I would
like to appeal to the hon. Members
and the Government to consider and
sec that a reasonable political setile-
ment is brought about so that the
burning political aspiration may be
quenched without giving any trouble
to other parts of the country.
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g 5 59 g@v &) wEA A A
R @ § 9T agT T3 AAfAd
T & gvaTe # fafaa difa
¥ FI AT 2 o 7w form o wAfy
faffm & o1 =  fAaif=
wafy & fam &5 sy fAaifeE
T far a1 1 39 mREgw wEA &
F 37 TQF ¥ g7 fafaaar & @7
s @rg w afom oz 2 fE
qN WG ToF AT ¥ g
qT FT IR WAL qA w7 A=A
g fedt & g g wmedl &
g & 1 wfa=, de, FrEr, AAATAH,
Fer |, grEr, faady ofr wmmoam
AT 9T AT A, T 6T A AT
fawra #¢ 1 ga ¥ fasl FY w1 i
gl gr gt | faey 1 3T 7 q1ewy
@ ¥aw 78 § fw wael & www ®
oM 9T AT 4T Iq S T FAA
fey &1 e &1 &Ny weal ¥
IgFT  fHdt gaT v & A 2
Y 7@ 1 dfea dar fF A uw A
 F7 fe @ gl F AR
B AFT F FEEA IOT T E I
& N us wwafaw  wraen ) fafea
AN 1 T AR F UF AT AT
fasie &7 & g1 I g q© 7@ %
¥ qFR & g qAWT FT A
¥ Sfqad 3 7@ gF A faez safaa
T & fr 3@ aF Zdlg TR AT FH-
=ifeqt ¥ gaw g safdai v fa=y
St Frorart & geaaa foverr gz
{ @ ¥ S der AT G Y
AfFa SEwT mEEf@E ®T & %

APRIL 30, 1962

on Address by the 1678
President

Tz gfmger @1 9w FT AT ¥ 9y
aff sgeEifer 1@ 3% fam s
gFa7 q31 faar SAr gafan ag iR
17 AT AT 7 9§ | A A
7z frFm 3 &Y @ i 9T
AT ;AT % o=y w1 sgEmifeE @
¥ Tiores w21 fam smover 0 A
HuaT fA3zT 75 AT B oA wg @
fF famq sq=ifegt &1 7197 =0 # &
fe=dt ¥ gfafiyg frar 2 9 o1 =
FM FE F ANT ZT AT § IA KT AV
9 & & fEy a1 ergmifcE w9 H
TTRT F7F FT UFT J709 F9 |

@0 77 § 797 917 g § i o,
Fr g A1 AfAA arAr F qg
o At & g AR frY 7 sgaE
74§ Ffeare g1 ady & e gardy
FET g 1 A7 2y T W
ard & 37 & A1 5 F suagE FA
F owmafes 2 7 W ¥ FW 4R
9 ® gH T I AW A7 J ARy
qr & faF fo=r s o we €
IT F M GATY. A9 FT A TF TG
TR AT g@e Wit ¥ # a7
¥ HqTTE 7Y T4 ST 3T 1 & 919
*fy 7T f ¥ v R aw g
gafau @mnfas =7 ¥ g8 gdT gar
2 fx gamk Afeass # ag ofaaar s
dfqam A Qu 9w &t wafy fruaffa
@ g9 A, A9 I & 7 gAera
g1 7 wgar g fF agafa Sy
F oo T faeER F3d 9T @
qTq &1 TEARAT F g fear 9w AR
s oY SfY aife iy fe= U
W 89 # 3 a9 o W o §, ™
gy % w Y fRw ¥ fod
e ¥ amfal & afass i faam
2 W ux dfey feafe aadty =< o
W u ¥+t foms Ant Ao



1679 Motion

% o @7 g% 5 om o9 F7 I®
Trey § gMT F9T 8

fig a9 fom &1 7 7 fag
®F H FPAT AEA F A7 & TR
weorar & @A 7 | faeedt ®owfr
g F UF agd A0 qFHAA gl
a1 | & gE ® o weeafa ot &
FOrATaTr 97 39 W § #5977
Fr 79T g% £ 5 wedm uEAr &1
7 g AR AT AFAT @
q& 7T Atz gafa  §1 7 w71 AHm
% fom a0% 7 77 7% 970 g I
T2 W IFAT F1 AT gAY FeA
1 AT W A% ZATT =AW R, AT
goar frame & 5 71og #1 swepourAT A
af gfda T & a1 a0 gEAT B
HT G AV ¥ T AR A
o faeT 9w A A ogwre
aga =ifzn | WA wmar F afx 4 g
a1 4 &7 qwar £ 5 7 77 fa=n
awds g fF w7 it At £ d 2
afz o Gar wEgv it g 5 oSA
AT F1 GETT FE TEF PEQ
TRTET FY AT F AT qF, g7 4T
F TEG TAWAT F AW T EW
TEIATAW 2 qHT | THHT OF g4
3T AT ag Y ER & 0 a@E
FT A ST &T ST AT JT9F F A9
Tt @ & AR e o aform
ag g & f =it e S faorg
FAT E FT AT F T AGT ATATIAT
At #70 § 7 gEr N g & afe
IqF TR A FTE T AHL FT F&T Tl
T gFq fq9q oq1 999X 9 =AY, 3%
Frama g fo gae yuE w4 oft 7 7%
Afrdedt & A & gray ¥ Fe1 7
gt § A1 a3 aF @At w7 i
&1 T & IAF! § FTE 987 TG FT |
FT I MRT F AT M H aa s

VAISAKHA 10, 1884 (SAKA) on Address by the 1680

President

T | I TT F H=LC J¥s FeAm q1eF
¥ gae € W) 39d ¥3 fafaew ot
2§ § Al F IR 0F fAfaeex
AT | i ooE 7 9 M AW a9
F oA gfwar &E 1 FEl Qe
faum a7 & el & 30 fafaeetaar
FX @ &8 | TF 9N, TF ghe<
o dma fafaeex | gg demE &Y
feqfs gl | 9z 91 T TAGT AT
ST TEY & F% ATEA Y 3FAT T AfATAH
T & afes wgr Siet W O9FR
fafreedt &Y &\ qae g1 @ 8§,
Tz oHA FY gdear 1 afEmas @)
3q qEA H FeR1g GIHTT TG IAT
F1E fageam qEY F7 qFAT 5 AT HeR
# T9 gga Afa F1 af=Es §
7 gaAdT § 5 Fe w1 gt &1 Awa
# qEAE T Z1A &1 48 UF Aga a0
SRTO 2 |

TF Heg 419 AT 7 fadiw ¥ ¥
Fzar =rear g f& v 3@ gvaeq @
qraq ¥ f& zare g # mias fegfa
T 399 g, F9 ZW AT ;9T feafq
F1 g6 F7 e aga @t A o &
foma e avamy § @a: F=0T q@R
faorr & gt & | g® w9d @faum
% ofada &% a1 99 graey & A8
qITT AT YA FL | I &
frq & Fgar =mean £ f 2ok 3w #
Y NI AgAT ST § SR & AW
0y & stgt faum st F ang faye
qfws gt dfowefes sifae ot g )
% g% T 39 yFR F £ gt fF faum
qfvws @€t &1 9= 3 gt # fawr
faarw ofwdt & it #1099 %77
ar w18 fFflt g3 A wfeard I
& wiat & fag ot 7 g I1fgw | W
& wial 7 faur afcst &1 9w J7ar
¥ FT 9T AT A T A5 g
g ? UE WX a1 AT U 8y
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[t srTare ameent]

@ F ¢ AR FEa & v wfuw gfe
¥ AT I ISR L, FEI W A
wifgs feafr aff Fw & ) wd &
Traey # EH A wwa s @
R g afas feafa gar firdr
e fFaw @i ¥ am e "
& fou o & Sfew g o feafa oz 8
f& =g & @9 70 wud AR
WA wEl wufEmamets
Uq 9 A9 AGAT § fF 33 deae
# o gwwr ggar & form Far wfe
B G widl &1 2w fAmr #7999
SURCE- S CIcEE L e SR L
& 337 § oF fawm o @ AR 99w
F9X 0F faqme afwag & 1 = avz
¥ S AT FA TG § uE fauE
AT AT I7% ST 7 faerme afcqg &1
o 37 & faare afcast 1 #a1 srazaa+1
2 A0 ot fae ag & fF owe a7
THE T IFT § qET IET GG
F3FA F A9 3¥ A 7 fAorg AF
Y HTaEEHaT 2 |

UF I SfE § o aeded &
o & FAT AreAT g a7 47 @ afx
TH A 2 ATALOAT F1 GRIT T@AT
AMEA § AT 2 H T TFR F GqOeTET
g SifE e 6T iR- i woen
fax o1 @ € wR W faelt ft a
gl e o & faq @9 fog
B T &, I FT Freg &1 oar @
i 37 F I g5 ¥ %y fraerw 71
T BN AT T ®AA ATAEAT HTH

APRIL 30. 1962

on Address by the 1682
President

FF g T & aw fF afaz
AFT FITAATAT HY A Y TIHATATE
wEfa 1 st fear oo @
TIAT THTAT TA FT WL TIFATATEY
Tl w1 geER fam vEr €
afew @ 5 fex qua A =
a8 #T fmr 1 sfeegaqaeda
fo7 § fae ot =it s @ & 1w
AR ATEAT § FAT 7 7 AT FAT
? fF 37 41 qagAamEEr wEfa aw
I F7 3o ¥ fau @I afad g1
qFEAT g, a1 39 1 qF AfaE Fw4w
f& ag ggar 7 37 #v afafafagi o
fag=or 3

17 ' hrs.

Y Z99 H F% A} 48 991 gl
g\ F WM qfFeqr T arat #
#gegqr § 1 AwifeF oo §, SR
HIETH & AAIE AAECT FT&ET
g 1y gumaar g 5 adr
feafq afeef dma &1 4 1 @
& A A 7 FAFAT A °F g @A
AT ST @I & | W TFF A
art & 3fa7 =99 7% 91 T AT, A
SE wIF AW F fAv uw qamEe
ferfa G grag, g, & wFx F4A
ofewdY @ & foo wmmae  faafa
IqF & g AR EE @™ @@
feafq ae & & g wmag &nfr

17,01 hrs,

The Lok Subha then adjourned till
Eleven of the Clock on Tuesday, May,
1st 1962|Vaisakha 11, 1884 (Saka).
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[Monday, April 30, 1962'Vaisakha 10, 1884 (Sak.))
CoLUMNS WRITTEN ANSWERS TO
QUESTIONS—contd.
MEMBERS SWORN 1439 S.Q. Subject CoLuMNS
ORAL ANSWERS TO No.
QUESTIONS . ’ 1439—77 296 Llectro-Magnetic sortmg
S.Q Subject Machinc . 1481-82
Nos. 297 Cholera . . . 1482
298 Kalinga airlines 1482
269 Coouperative Movement in
Eastern Region 1439- 42 U.S.Q
270 Electricity for Kandla No
N .
Port 1442-43
272 Hooghly pilots 1443-44 250 Waiting Rooms at Pathan-

283 Hooghly pilots 1444—47 l\jot Rallway. Station . 1483
273 Disparity in power rates  1447- 51 251 Sugar manufacture at Batala 1483
: : 252 Passenger amenitics on
2 Eg:ggyﬁr :cfcr‘ul(?: " 1451—53 Amritsar  Pathankot linc 1483-84
275 Rihand dam 1453__5; 253 Road accidents in Delhi  1484-85
276 Divisionl pattern of or- 254 Telephone  Conncctions  1485-86

ganisation on Railways 1455—58 255 Sterlization of I.cpers in
277 Production of clectrical Delhi . : : 1486
multiple Unit Stocks 1458—60 256 Overbridge in Qunlon -+ 1486-87
278 Sinking of * Jal Jawabar * 1460 61 257 Hedlsth Service Scheme
. . for School  Children in
279 Travel and freight  con- p o
7 cessions to - Railwav em- New Dclhi . . - 1487-88
plovees 1461-62 248 DPromotjions tlérl?chcdulcd
SasU ; ailway Castcs and  Scheduled
280 Casual Jabour in Railway 163 ~65 Tribes "candidates in S.
ailway . . 1488-
281 Terminal building, . w e 488-89
Calcutta Airport 146566 259 Sclection Posts 1489
Y . 260 Promotion of  Scheduled
284 N.E.S. blocks 1466 . b
: - Castes and ‘I'ribe Candi-
285 Highway bridge at Agra 6 dates to Sclection Posts 1489
286 X/l[.laji)arn:?il Medium irriga 1466-67 261 Departmental C atcrmg in
. ar - 1961-62 490
tion projccts - 1467—69 262 uim e over (auvcr near e
288 Suspension bridge from - Srmfgar_pam,;m Ty ned 1491
Gateway of India to Uran  1470-71 263 Railway-cum-Road Bridg
. = (4
289 Crushing of Sugarcane 1471—75 near N.m]angud, S. Rail-
290 Production of wheat 1475—77 way . 1491-92
204 Medium Irngatnon in
WRITTEN ANSWERS TO Madhya Pradesh . . 1492
QUESTIONS [477—1 265  Minor irrigation in
1771553 Madhya Pradesh . . 1492-93
S.Q. 266 Teleprinters . . 1493-94
No. 267 Sugar mills in Bihar 1494
271 Polio cases in the country 1477 328 l'I)‘axlc's on  Sugrcanc 1494-95
282 Training of nurses 1477-78 269 Sd“ Zoo 1495-96
287 Sonc Bridge 1478 270 u.gdr T . 1496
291 Mata ‘Tila Dam 1479 271 Blind persons in India . 1497
. . . 272 Theft cascs of telegraph
292 Disaster of Indian Navigator 1479-80 7 and Telephone wm‘i p. 1497
293 Prototype Motor Cnach'cs 1480 273 Cargo handled by sailing
294 Shortage of doctors in vessels . . . 1497—99
Manipur ) 1480-81 274 Loans to bh|ppmg Com-
295 Narmada Valley I'roject 1481 panies . . .1499-1500
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WRITTEN ANSWERS TO
QUESTIONS—contd.

S.Q. Subject
No.

275 Express train frm Delhi
to Kotdwar .

276 Underground
Calcutta

277 High Level Committee
on floods .

278 Central Warehousing Cor-
poration

279 Accidents on Rall\\ay: in
1961

280 Rabi crop

281 Rural clectrification

282 Harijan rcprcs‘cntativcs in
Panchayats

283 Overbridges at Lud Cross
ings in New Dethi

284 Assistance to fishermen

railway in

285 Grant to Kerala for snake
bite treatment
286 Stamp 0 commemorate

merger of Goa

287 All India Institute of
Mental Health, Bangalore.

288 Fishing harbours

289  Water supply for Bangalore
city

290 Cauvery waters

291 Tiger cubs

292 Eradication of contagious

diseases .

293 Banasandra Railway sta-
tion

294 Kambadokoda and Hamnu
projects .

295 Kashmiri apples

296 Booking of Bel fruit from
Calcutta to Bombay

297 Provision of fans on Delhi-

Fazilka Mctre Gauge
line

298 Slecping berths on Delhi-
Metre Gauge line

299 Gastro-enteritis cascs in
Delhi

300 Road from  Safdarjang

Aerodrome to Qutab Minar

301 Central Council of Gosam-
vardhana .

302 Development of horticul-
ture . . .

303 Telephone connections

304 Invention of machine to
prevent accident

[DarLy DIGEST]

COLUMNS

1500

1500-01

1501 -02

1502

1503

1503-04
1504—06

1506

1506-07
1507 0%

1508

1508 -09

150910

1510

1510-11

1511

1SIT-12

1512

1512-13

1513

1S14-15

15L5

1515-16

1516

1516—18

1518

1518-10

1519
1519

1519-20

WRITTEN ANSWERS TO
QUESTIONS—contd.
S.Q. Subject
No.
305 Sclection of best
Scvak ’ .

306 Hal stadon ner District
Courts, Motihari

307 Food adulteration in Delhi

308 Retiring and refreshment
rooms ot Bikaner railway
station

309 ‘I'raffic accidents in Delhi

310 New Railway lines during
Second Plan

311 Construction of Khandwa-

Dohad Railway line

Power  crisis in summer

in Delhi

313 Railway Booking Agencics
in IHissar and Sirsa

Gram

)
to

314 Bridge near Hissar railway

station . .

Construction of Rohtak-

Bhiwani railway linc

316 I'raflic problems in Dhan-
bad 1own

317 . & I Competitive
Examinations

w
n

318 Pochampad and Srisailam
Projects

319 Procurement  of rice by
Manipur

320 Advance  Increments 1o

Officers of NLIP. Railway

Casual labour in Engin-

ccering Workshiop at Ban-

gaigaon (N.F. Railway)

322 Winter allowance to em-
ploycees in Darjeeling

323  Super-annuated Railway
Officers

ey
)

324 Speed of passenger trains
between Khandwa and
Ajmer

325 Tube wells in (ul)dr.u

326 Cham~pullmg of Vijapur
train .

328 Moental Health in Kerala
329 Leprosy in Kerala.

330 Trivandrum Central
station

331 Anti-sca Erosion w urks in
Kerala

332 Drinking water facnlmcs
on N. Railway stations

333 Commemoration stamp

334 Movement of coal to
Punjab . . . .

1684

CoLuMNS

1520

1520-21

1521
1521-22
1522-23
1523
1523-24
1524-25

1527

1526-27

1527
1527-28
1528-29

1529

1529-30
1530
1531

1531-32

1532-33

1533
1533-34
1534-35
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WRITTEN ANSWERS TO
QUESTIONS—contd.

S.Q.

Subject

No.

335

336

337

338
339
340

341

342
343
344
345
346

347
348

349

350
3s1

352
353
354
355
356
357

358
359

360

361
362

Railway line connecting
Nangal dam with Pong
Dam .

Booking of goods from
Belanganj (Agra) goods
station . .
Transfer of Vigilance Ins-
pectors under Railway
Board . . .

Power Potential Survey
of Chenab . .

Park inside Alam Bagh
Workshop, Lucknow

Break-down of trunk tele-
phone .

Recommendations  of ¢
Class IV Promotion Com-
mittee *

Central Cashew and Spices
Commitee .

Irrigation and Power po-
tentials of river projects

Development Blocks in
Orissa . .

Khetri-Chirawa railway
line . .

Najafgarh-Narcla  Direct
telephone  line

Anti-small pox vaccination

Cooperative Ghee Mer-
chants, Khurja

Kambadakada and Harangi
High Dam Projects

Vizhinjam Fishing Harbour

Rail-cum-road bridge over
Brahmaputra

Wagon factory at Chak-
radharpur, Bihar
Sukinda-Paradip Express
Highway . .
Out-agency at Chhapara
(M.Pg . . . .

Discontinuance of Seonj
Gang Siding on S.E. Rail-

way . .
Import of foodstuff
Barna project

P. & T. buildings

Departmental catering on
S. Railway .

Labour Welfare Ins-
pectors on S. Railway

Potato seedings
Bridge at Thana Creck

[Damy DiGesT]

COLUMNS

1537-38

1538

1538-39
1539
1539-40

1540-41

1541

. 1541-42

1542-43
1543-44
1544

1544-45
1545

1545-46

1546
1546-47

1547
1547
1547-48

1548-49

1549

- 1549—s1

1551
1551

1552

1552
1552-53
1553

1688

‘COLUMNS

CALLING ATTENTION TO
MATTERS OF URGENT

PUBLIC IMPORTANCE 1554—61

(©) Shrimati Vimla Devi called
the attention of the Minister
of Irrigation and Power to
the power cut in Andhra
Pradesh. . . .

The Minister of Irrigation
and Power (Hafiz Moham-
mad Ibrahim) made a
statement in regard thereto
and also laid on the Table
a detailed statement.

(#) Shrimati Maimoona Sultan
called the attention of the
Prime Miniser to the re-
ported circulation of a map
by the Pakistan High

Commission showing
Indian territory as part
of Pakistan.

The Prime Minister and Minis-
ter of External Affairs and
Minister of Atomic Encrgy
(Shri Jawaharlal Nehru
made a statement in regard
thereto. . . .

(i77) Shri P. C. Borooah called
the attention of the Prime
Minister to Pakistan U.N.
Mission’s allcgation re-
garding large-scale Muslim
concentration on  East
Pakistan border.

The Prime Minister and Minis-
ter of External Affairs and
Minister of Atomic Energy
(Shri Jawaharlal Nchru
madca s tatement in
regard thereto. .

MOTIONS FOR ELECTION TO

COMMITTEES

(#) The Minister of Food and
Agriculture (Shri S.K. Patil)
moved for the election of
two members of Lok
Sabha to be members of
Indian Cental Jute Com-
mittee. The motin was
adopted. .

i) The Minister of Food and

@ Agriculture (Shri S.K.
Patil) moved for the elec-
tion of four mombers of
Lok Sabha to bc members
of the Indian Central Oil-
seeds Committee. The
motion was adopted.

1562-63



1689 [Dawy Digesr]

CoLUMNS

BILL INTRODUCED 1563
The National Cooperatiye De-

velopmient  Corporation
Bill, 1962. . .

MOTION OF THANKS ON
THE PRESIDENT’S
ADDRESS
Discussion on the Motion of
s on the President’s
Address moved by Shrj Harish
Chandra Mathur on 26-4-62
and amendments theretp con-

1564—g0

1690

CoLumng

MOTION OF THANKS ON
THE PRESIDENT’S
ADDRESS—contd.

tinugd. The discussion was
not concluded.

AGENDA FOR TUESDAY,
MAY 1, 1962/VAISAKHA 11,
1884 (Saka)

Further discussion op the Mo-
tion of Thankson the Presi-
dent’s Address. . .

GMGIPND—LS II—298 (Ai) LS—14-5-62—900
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